
Trade Marks Journal No: 1846 ,   23/04/2018           Class 29 
 

3779817    05/12/2017
[International Registration No. : 1392530]
Shandong Wonderful Industrial Group Co.,Ltd.
Yihong River North, Huafeng Road East, Kenli County, Dongying City Shandong China

Proposed to be Used
IR DIVISION
Charcuterie; jams; vegetables, preserved; milk products; oils for food; vegetable salads; nuts, prepared.

7201



Trade Marks Journal No: 1846 ,   23/04/2018           Class 29 
 

 

3781640    07/12/2017
[International Registration No. : 1393153]
Qingdao Yulin Food Factory
Xiaoli Village, Hetoudian Town, Laixi City, Qingdao City 266000 Shandong Province China

Proposed to be Used
IR DIVISION
Meat; fish-based foodstuffs; meat, tinned [canned (Am.)]; fruit-based snack food; toasted laver; eggs; oils for food; 
refined nut kernel; dry edible fungi; bean curd goods.

7202



Trade Marks Journal No: 1846 ,   23/04/2018           Class 29 
 

 

3781679    01/11/2017
[International Registration No. : 1393148]
Laiwu Wanxin Economic and Trade Co., Ltd.
Hanwangxu Village, Zhaili Town, Laicheng District, Laiwu City Shandong Province China

Proposed to be Used
IR DIVISION
Pickles; flavoured ginger; dehydrated vegetable; fruits, tinned; fruit, preserved; peanut butter; vegetables, preserved; 
vegetables, dried; preserved garlic.

7203



Trade Marks Journal No: 1846 ,   23/04/2018           Class 30 
 

 

2710083    18/11/2013
[International Registration No. : 1191051]
FERRERO S.P.A.
Piazzale Pietro Ferrero, 1, I-12051 Alba, Cuneo (Italy)

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Chocolate and chocolate-based products; cocoa and cocoa-based products; cocoa-based spread cream; chocolate-based 
spread cream; cocoa and hazelnuts-based spread cream; ices.

7204



Trade Marks Journal No: 1846 ,   23/04/2018           Class 31 
 

Priority claimed from 27/09/2013; Application No. : UK00003023896 ;United Kingdom 

2711714    03/01/2014
[International Registration No. : 1193590]
Fish 4 Dogs Ltd
Ocean House, Rushock Estate, Droitwich Road Rushock, Worcestershire WR9 0NR United Kingdom

Address for service in India/Attorney address:
ZEUSIP
C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Pet foods and edible pet treats; foodstuffs, edible treats for animals.

7205



Trade Marks Journal No: 1846 ,   23/04/2018           Class 31 
 

3627640    05/04/2017
[International Registration No. : 1362557]
KIKU Srl-GmbH
Via Lamm, 23/c I-39057 Appiano/Cornaiano (BZ) Italy

Proposed to be Used
IR DIVISION
Fruit, fresh; apples, fresh; fruit plants; fruit trees; rootstocks for fruit tree grafting; scions for fruit tree grafting.

7206



Trade Marks Journal No: 1846 ,   23/04/2018           Class 31 
 

 

3783783    11/12/2017
[International Registration No. : 1393547]
QINGDAO INTERNATIONAL SEED CO., LTD.
No. 166 of Fushan Road, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Marrows; fresh lentils; cucumbers, fresh; leeks, fresh; vegetables, fresh.

7207



Trade Marks Journal No: 1846 ,   23/04/2018           Class 32 
 

Priority claimed from 04/12/2013; Application No. : 86135373 ;United States of America 

2709009    16/12/2013
[International Registration No. : 1191239]
PEPSICO, INC.
700 Anderson Hill Road Purchase NY 10577 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
K & S PARTNERS, Intellectual Property Attorneys, 109, Sector 44, Gurgaon 122003, National Capital Region

Proposed to be Used
IR DIVISION
Concentrates, syrups or powders used in the preparation of soft drinks; soft drinks.

7208



Trade Marks Journal No: 1846 ,   23/04/2018           Class 32 
 

 

Priority claimed from 04/12/2013; Application No. : 86135362 ;United States of America 

2711077    16/12/2013
[International Registration No. : 1191682]
PEPSICO, INC.
700 Anderson Hill Road Purchase NY 10577 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
K & S PARTNERS, Intellectual Property Attorneys, 109, Sector 44, Gurgaon 122003, National Capital Region

Proposed to be Used
IR DIVISION
Soft drinks.

7209



Trade Marks Journal No: 1846 ,   23/04/2018           Class 33 
 

2708621    30/12/2013
[International Registration No. : 1179610]
SMOLYAKOVA NATALIA ALEXANDROVNA
kv 17, d. 61, ul. Chervyakova Minsk Belarus

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.
HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).

7210



Trade Marks Journal No: 1846 ,   23/04/2018           Class 33 
 

Priority claimed from 19/07/2013; Application No. : AM 3444/2013 ;Austria 

2710034    13/11/2013
[International Registration No. : 1192327]
EXAKT Vodka Holding AG
Rooseveltplatz 10 A-1090 Wien Austria

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers, champagnes and wines).

7211



Trade Marks Journal No: 1846 ,   23/04/2018           Class 33 
 

3607560    07/06/2017
[International Registration No. : 1358261]
RUGGERI & C. S.P.A.
Via Pra' Fontana, 4 VALDOBBIADENE (TV) Italy

Proposed to be Used
IR DIVISION
Spirits [beverages]; alcoholic beverages (except beer); alcoholic fruit extracts; alcoholic extracts; alcoholic essences; 
digestives (liqueurs and spirits); cocktails; liqueurs; cider; wine; sparkling wines; sparkling white wines; rosé wines; 
wines of protected appellation of origin; table wines; still wine; sweet wines; wine-based aperitifs; bitters; aperitifs; wine-
based aperitifs; liquor-based aperitifs; alcoholic aperitif bitters; alcoholic beverages containing fruit; wine-based drinks; 
alcoholic fruit cocktail drinks; prepared alcoholic cocktails; wine punch; grappa.

7212



Trade Marks Journal No: 1846 ,   23/04/2018           Class 34 
 

Priority claimed from 30/08/2013; Application No. : 651322 ;Switzerland 

2690597    21/11/2013
[International Registration No. : 1185829]
DAVIDOFF & CIE SA
2, rue de Rive CH-1200 Genève Switzerland

Address for service in India/Attorney address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY SAIDAPET CHENNAI-600 015

Proposed to be Used
IR DIVISION
Tobacco, raw or manufactured; tobacco products; tobacco substitutes, for non-medical and non-curative use; cigarettes; 
smokers" articles, cigarette lighters, ashtrays; matches.

7213



Trade Marks Journal No: 1846 ,   23/04/2018           Class 35 
 

2710453    06/09/2013
[International Registration No. : 1192165]
Omega SA (Omega AG) (Omega Ltd.)
Jakob-Stämpfli-Strasse 96 CH-2502 Biel/Bienne Switzerland

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Retail sale.

7214



Trade Marks Journal No: 1846 ,   23/04/2018           Class 35 
 

2710590    18/09/2013
[International Registration No. : 1191176]
Way Funky Holdings Pty Ltd
Unit 2 19-29 Cromwell Street COLLINGWOOD VIC 3066 Australia

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Retail clothing shop services.

7215



Trade Marks Journal No: 1846 ,   23/04/2018           Class 35 
 

2712421    13/12/2013
[International Registration No. : 1193421]
SUAREZ H., S.A.
Gran Via, 40 Bis - 3º E-48009 Bilbao (Vizcaya) Spain

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Advertising; business management; business administration; office functions; including franchising services, relating to 
consultancy and assistance in commercial business management, organization and promotion, import and export 
services, retail sale and wholesale services in stores for bleaching preparations and other substances for laundry use; 
cleaning, polishing, degreasing and abrasive preparations; soaps; perfumery products, essential oils, cosmetics, hair 
lotions; dentifrices; precious metals and their alloys and goods made of these materials or coated therewith not included 
in other classes; jewelry articles, jewelry, precious stones; timepieces and chronometric instruments; leather and 
imitation leather, goods made of these materials not included in other classes; animal skins; trunks and suitcases; 
umbrellas, parasols and walking sticks; whips, harness and saddlery; clothing, footwear, headgear; all these services 
also provided via electronic networks (by telephone, e-mail and global and local computer networks).

7216



Trade Marks Journal No: 1846 ,   23/04/2018           Class 35 
 

Priority claimed from 17/12/2013; Application No. : 86145770 ;United States of America 

2716022    20/12/2013
[International Registration No. : 1192826]
CEB Inc.
1919 North Lynn Street, Arlington VA 22209 (United States of America) 

Address for service in India/Agents address:
K & S PARTNERS
4121/B, 6TH CROSS, 19A MAIN, HAL II STAGE EXTENSION, BANGALORE 560 038

Proposed to be Used
IR DIVISION
Cl.35;Business management advice and assistance; consultancy services all relating to business; information 
services, namely, providing educational information in the field of business.

7217



Trade Marks Journal No: 1846 ,   23/04/2018           Class 35 
 

Priority claimed from 01/11/2016; Application No. : 30 2016 031 197 ;Germany 

3602057    02/05/2017
[International Registration No. : 1357894]
MERCK KGAA
Frankfurter Strasse 250 64293 Darmstadt Germany

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Advertising; business management; business administration; personnel management consultancy; career consultancy 
(other than education, vocational training and teaching consultancy); support for employees with regard to business 
matters; retail store services concerning healthcare products, medicines, pharmaceutical products, medical devices, 
vitamins and supplements.

7218



Trade Marks Journal No: 1846 ,   23/04/2018           Class 35 
 

3607755    30/05/2017
[International Registration No. : 1358872]
Bedgear, LLC
110 Bi-County Blvd, Suite 101 Farmingdale NY 11735 United States of America

Proposed to be Used
IR DIVISION
Promoting the sales of 3rd party mattresses through provision of labeled pillows and hygienic sheets for covering the 
pillows to allow customers to sample 3rd party mattresses.

7219



Trade Marks Journal No: 1846 ,   23/04/2018           Class 35 
 

Priority claimed from 08/12/2016; Application No. : 30 2016 111 145 ;Germany 

3613586    30/05/2017
[International Registration No. : 1359555]
BREDENT MEDICAL GMBH & CO. KG
Weißenhorner Straße 2 89250 Senden Germany

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Wholesale and retail services also via the Internet in relation to dental technology, in particular for dental prostheses, 
artificial parts for teeth, artificial teeth, implants, implant abutments, and apparatus for use in the preparation of dental 
prostheses; public relations services, advertising or marketing in relation to dental technology, in particular, for dental 
prostheses, artificial parts for teeth, artificial teeth, implants, implant abutments, and apparatus for use in the preparation 
of dental prostheses.

7220



Trade Marks Journal No: 1846 ,   23/04/2018           Class 35 
 

3771496    18/12/2017
[International Registration No. : 1391011]
Home Box Office, Inc.
1100 Avenue of the Americas New York NY 10036 United States of America

Proposed to be Used
IR DIVISION
Online store services featuring t-shirts, glassware.

7221



Trade Marks Journal No: 1846 ,   23/04/2018           Class 35 
 

3781688    07/12/2017
[International Registration No. : 1393675]
Beijing Huijutianxia Investment Co., Ltd.
Room 1809, Building 2, No.1 Courtyard, Hangfeng Road, Fengtai District Beijing China

Proposed to be Used
IR DIVISION
Advertising; advertising and publicity services; radio advertising; radio advertising and commercials; advertising 
agencies; modeling services for advertising or sales promotion; advertising by mail order; on-line advertising on 
computer networks; rental of advertising time on communication media; event planning and management for marketing, 
branding, promoting or advertising the goods and services of others.

7222



Trade Marks Journal No: 1846 ,   23/04/2018           Class 35 
 

3781707    07/12/2017
[International Registration No. : 1393674]
Beijing Huijutianxia Investment Co., Ltd.
Room 1809, Building 2, No.1 Courtyard, Hangfeng Road, Fengtai District Beijing China

Proposed to be Used
IR DIVISION
Economic forecasting services; telephone answering for unavailable subscribers; pay per click advertising; bill-posting; 
outdoor advertising; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; distribution of advertising materials; demonstration of goods; direct mail advertising services; updating of 
advertising material; distribution of samples for publicity purposes; rental of publicity material; publication of publicity 
texts; advertising; advertising and publicity services; radio advertising; radio advertising and commercials; television 
advertising; production of television commercials; shop window dressing; advertising agencies; modeling services for 
advertising or sales promotion; rental of advertising space; advertising by mail order; on-line advertising on computer 
networks; rental of advertising time on communication media; presentation of goods on communication media, for retail 
purposes; writing of publicity texts; layout services for advertising purposes; production of advertising films; design of 
advertising materials for others; event planning and management for marketing, branding, promoting or advertising the 
goods and services of others; creating advertising material; business management assistance; business inquiries; 
commercial information agency services; cost price analysis; business organization and management consulting; 
business management consultation; commercial and industrial management assistance; business efficiency expert 
services; market analysis; business appraisals; business investigations; business organization consulting; business 
research; public relations; business management consultancy; market research; professional business consulting; 
organization of exhibitions for commercial or advertising purposes; business information services; public opinion 
polling; business management of hotels for others; organization of trade fairs for commercial or advertising purposes; 
price comparison services; commercial information and advice for consumers [consumer advice shop]; commercial 
administration of the licensing of the goods and services of others; outsourcing services [business assistance]; 
compilation of statistics [for business or commercial purpose]; organization of fashion shows for promotional purposes; 
bidding quotation; organization of fashion shows for commercial purposes; import and export agencies; auctioneering; 
sales promotion for others; purchasing agents; marketing services; telemarketing services; employment agencies; 
personnel management consultancy; personnel placement and recruitment; business management of performing artists; 
psychological testing for the selection of personnel; management of professional athletes; talent agency services 
[business management of performing artists]; relocation services for businesses; accounting services; bookkeeping; 
drawing up of statements of accounts; business auditing; payroll preparation; tax preparation; rental of vending 
machines; sponsorship search; retail drug store services; retail veterinary pharmacy services; photocopying services; 
hiring of machines or apparatus for offices; typing; document reproduction; transcription; computerized file management; 
secretarial services; word processing; arranging newspaper subscriptions for others; data search in computer files for 
others; news clipping services; arranging subscriptions to telecommunication services for others; administrative 
processing of purchase orders; invoicing; typing information into computers.

7223



Trade Marks Journal No: 1846 ,   23/04/2018           Class 35 
 

3781724    08/12/2017
[International Registration No. : 1393677]
Beijing Huijutianxia Investment Co., Ltd.
Room 1809, Building 2, No.1 Courtyard, Hangfeng Road, Fengtai District Beijing China

Proposed to be Used
IR DIVISION
Bill-posting; outdoor advertising; distribution of advertising materials; demonstration of goods; direct mail advertising 
services; updating of advertising material; distribution of samples for publicity purposes; rental of publicity material; 
publication of publicity texts; advertising; advertising and publicity services; radio advertising; radio advertising and 
commercials; television advertising; production of television commercials; shop window dressing; advertising agencies; 
modeling services for advertising or sales promotion; rental of advertising space; advertising by mail order; on-line 
advertising on computer networks; rental of advertising time on communication media; presentation of goods on 
communication media, for retail purposes; writing of publicity texts; layout services for advertising purposes; production 
of advertising films; design of advertising materials for others; event planning and management for marketing, branding, 
promoting or advertising the goods and services of others; creating of advertising material.

7224



Trade Marks Journal No: 1846 ,   23/04/2018           Class 36 
 

2710592    13/12/2013
[International Registration No. : 1192010]
Hyster-Yale Group, Inc. 
4000 N.E. Blue Lake Road FAIRVIEW OR 97024 US

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Financing services; providing extended warranties on industrial lift trucks.

7225



Trade Marks Journal No: 1846 ,   23/04/2018           Class 36 
 

Priority claimed from 26/06/2013; Application No. : 85971002 ;United States of America 

2712328    20/12/2013
[International Registration No. : 1193706]
New Science Ventures LLC
Third Floor, 610 Fifth Avenue New York NY 10020 United States of America

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Venture capital services, namely, providing financing to emerging and start-up companies; investment banking services; 
providing advice relating to investments.

7226



Trade Marks Journal No: 1846 ,   23/04/2018           Class 38 
 

2705823    28/11/2013
[International Registration No. : 1189854]
Suntec Software(Shanghai) Co., Ltd.
Room A304, International Trade Plaza, Shanghai Waigaoqiao Free Trade Zone Shanghai China

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Computer aided transmission of messages and images; providing telecommunications connections to a global computer 
network; providing Internet chat rooms; providing access to databases; voice mail services; teleconferencing services; 
transmission of digital files; message sending; providing user access to global computer networks; communications by 
computer terminals.

7227



Trade Marks Journal No: 1846 ,   23/04/2018           Class 39 
 

3773660    27/12/2017
[International Registration No. : 1391151]
ZHU BAOLIANG
No.218,Xinhua, Xiacheng District, Hangzhou City Zhejiang Province China

Proposed to be Used
IR DIVISION
Transport; hauling; courier services [messages or merchandise]; bottling services; car parking; wrapping of goods; 
parcel delivery; message delivery; distribution of energy; arranging of travel tours.

7228



Trade Marks Journal No: 1846 ,   23/04/2018           Class 40 
 

Priority claimed from 01/12/2013; Application No. : 261001 ;Israel 
2715580    11/12/2013
[International Registration No. : 1193805]
ALPHA BIO TEC LTD.
7 Hatnufa Street, Kiryat Aryet, P.O. Box 3936 4951025 Petach-Tikva Israel

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Applying coatings and surface treatments of dental implants and surface treatments of dental implants.

7229



Trade Marks Journal No: 1846 ,   23/04/2018           Class 41 
 

Priority claimed from 26/06/2013; Application No. : 85970318 ;United States of America 

2710193    19/12/2013
[International Registration No. : 1193179]
PROJECT HOPE-THE PEOPLE-TO-PEOPLE HEALTH HEALTH FOUNDATION, INC.
HOPE Center, 255 Carter Hall Lane, P.O. Box 250 Millwood VA 22646 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Educational services, namely, conducting online classes, seminars, and workshops in the field of delivering health care.

7230



Trade Marks Journal No: 1846 ,   23/04/2018           Class 41 
 

 

3773639    27/12/2017
[International Registration No. : 1390754]
Qingdao Zhengzhuang Industrial Co.,Ltd
zhengzhuang, Licang District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Teaching; teaching; arranging and conducting of conferences; modelling for artists; lending library services; publication 
of texts, other than publicity texts; production of radio and television programmes; health club services [health and 
fitness training]; zoological garden services.

7231



Trade Marks Journal No: 1846 ,   23/04/2018           Class 42 
 

Priority claimed from 23/07/2013; Application No. : 86017934 ;United States of America 

2706030    20/11/2013
[International Registration No. : 1190277]
BEYONDTRUST SOFTWARE, INC.
5090 N. 40th Street, Suite 400 Phoenix AZ 85018 US 

Address for service in India/Agents address:
SINGHANIA & PARTNERS
B-92 ( NINTH FLOOR) HIMALAYA HOUSE, 23, KASTURBA GANDHI MARG, N. DELHI- 110 001.

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring security platforms for monitoring, controlling and reducing information 
technology (IT) security risks in dynamic infrastructures and physical infrastructures.

7232



Trade Marks Journal No: 1846 ,   23/04/2018           Class 42 
 

3119432    10/07/2015
[International Registration No. : 1259224]
UST GLOBAL (SINGAPORE) PTE LIMITED
31 Cantonment Road Singapore Singapore

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
IT consulting services; IT integration services.

7233



Trade Marks Journal No: 1846 ,   23/04/2018           Class 42 
 

3612530    09/06/2017
[International Registration No. : 1359521]
Aerotek, Inc.
7301 Parkway Drive Hanover MD 21076 United States of America

Proposed to be Used
IR DIVISION
Automotive design services; engineering design services; engineering services in the field of energy efficiency; 
engineering services in the field of transportation, aerospace, construction and industrial equipment, technology, 
consumer electronics, medical devices, energy and utilities; engineering services in the fields of traffic and 
transportation; industrial design services; product development consultation; product development for others; testing, 
analysis, and evaluation of the goods of others to assure compliance with industry standards; consultation and research 
in the field of aerospace engineering; consulting services in the field of industrial engineering; design of engineering 
products; traffic and transportation engineering.

7234



Trade Marks Journal No: 1846 ,   23/04/2018           Class 42 
 

3771756    03/01/2018
[International Registration No. : 1391249]
Qingdao Awyesh Biopharmaceutical Co., Ltd.
No.1, Huamei Road, Xiagezhuang Town, Laixi City, Qingdao City Shandong province China

Proposed to be Used
IR DIVISION
Technical research; conducting technical project studies; scientific research; quality control; chemical analysis; chemical 
research; clinical trials; bacteriological research; biological research; material testing.

7235



Trade Marks Journal No: 1846 ,   23/04/2018           Class 43 
 

Priority claimed from 02/10/2013; Application No. : 86081025 ;United States of America 

2710569    18/12/2013
[International Registration No. : 1192017]
RADISSON HOTELS INTERNATIONAL, INC.
Carlson Parkway, P.O. Box 59159 Minneapolis MN 554598249 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
K & S PARTNERS, Intellectual Property Attorneys, 109, Sector 44, Gurgaon 122003, National Capital Region

Proposed to be Used
IR DIVISION
Hotel, bar and restaurant services; services for the reservation of rooms.

7236



Trade Marks Journal No: 1846 ,   23/04/2018           Class 43 
 

3783656    08/12/2017
[International Registration No. : 1393684]
Qingdao Awyesh Biopharmaceutical Co., Ltd.
No.1, Huamei Road, Xiagezhuang Town, Laixi City, Qingdao City Shandong province China

Proposed to be Used
IR DIVISION
Accommodation bureau services [hotels, boarding houses]; canteen services; hotel services; cafeteria services; holiday 
camp services [lodging]; hotel reservations; food and drink catering; tourist home services; retirement home services; 
boarding for animals.

7237



Trade Marks Journal No: 1846 ,   23/04/2018           Class 45 
 

3784286    20/11/2017
[International Registration No. : 1393623]
WEI YANRONG
NO. 57, XIADU VILLAGE, YANXI COMMUNITY, YONGAN CITY FUJIAN PROVINCE China

Proposed to be Used
IR DIVISION
Detective agency services; house sitting services; clothing rental; planning and arranging of wedding ceremonies; fire-
fighting; copyright management; legal research; registration of domain names [legal services]; intellectual property 
consultancy; litigation services.

7238



Trade Marks Journal No: 1846 ,   23/04/2018           Class 99 
 

Priority claimed from 11/07/2013; Application No. : 648837 ;Switzerland 

2704072    12/11/2013
[International Registration No. : 1190443]
Multi-Holding AG
Stockbrunnenrain 8 CH-4123 Allschwil Switzerland

Address for service in India/Agents address:
ANJAN SEN & ASSOCIATES
17 CHAKRABERIA ROAD (SOUTH), KOLKATA 700025,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.6;Metal connectors and other devices for joining pipes; pipe muffs of metal; sleeves (metal hardware); cable junction 
sleeves of metal and parts and accessories thereof, included in this class.

Cl.9;Electric contacts; electric switches; polarity inverters; crossbar distributors; plugs and sockets for electrical 
connections; electric couplings; apparatus and installations and parts thereof for the transmission of data and signals, in 
particular couplers for optical cables; electric, electromechanical and electronic components; electrical connectors; 
junction boxes (electricity); wire grips and pliers; electric measuring apparatus and accessories thereof; electric cables.

7239



Trade Marks Journal No: 1846 ,   23/04/2018           Class 99 
 

Priority claimed from 22/01/2013; Application No. : T201300214 ;Finland 

2704992    22/07/2013
[International Registration No. : 1189811]
SKULLE IMPLANTS OY
Lemminkäisenkatu 60, FI-20520 Turku (Finland)

Address for service in India/Attorney address:
LEXFONS
1/B, STREET NO. 4, EAST GURU ANGAD NAGAR, DELHI-110092.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; plasters, materials for 
dressings; material for stopping teeth, dental wax; disinfectants; biological implants, namely bone construction implants, 
cartilage construction implants, craniofacial construction implants, pharmaceutical implants; implants comprising living 
tissue; bioactive fibre-reinforced composite materials for implants; biological implant materials; adhesives for medical 
use; absorbent cotton/absorbent wadding; aseptic cotton; biological preparations for medical purposes; biological tissue 
cultures for medical purposes; blood for medical purposes; blood plasma; bone cement for surgical and orthopedic 
purposes; chemical preparations for medical purposes; compresses; cotton for medical purposes; cultures of 
microorganisms for medical and veterinary use/preparations of microorganisms for medical and veterinary use; dental 
amalgams; dental cements; dental mastics; disinfectants for hygiene purposes; medical dressings; gauze for dressings; 
lint for medical purposes; surgical implants [living tissues]; surgical dressings; surgical tissues; teeth filling material.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; bone implants of artificial materials; implants comprising artificial materials; artificial skin for 
surgical purposes; artificial breasts; artificial jaws; artificial joints; bandages for joints, anatomical, supportive bandages; 
elastic bandages; cannulas; surgical clips; surgical compressors; surgical cutlery; dental apparatus and instruments; 
dentures, sets of artificial teeth; drainage tubes for medical purposes; forceps; gloves for medical purposes; hair 
prostheses; injectors for medical purposes; knives for surgical purposes; lancets; medical apparatus and instruments; 
needles for medical purposes; orthodontic appliances; orthopedic articles; pins for artificial teeth; plaster bandages for 
orthopedic purposes; saws for surgical purposes; scalpels; scissors for surgery; splints, surgical; surgical sponges; 
stents; surgical apparatus and instruments; surgical implants [artificial materials]; suspensory bandages; suture needles; 
surgical thread; urological apparatus and instruments.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; craniofacial 
constructions surgery; bone construction surgery; cartilage surgery; alternative medicine services; chiropractics; 
dentistry; hair implantation; health counselling; health centres; health care; hospices; hospitals; medical assistance; 
medical clinic services; nursing homes; medical nursing; pharmacy advice; physiotherapy; plastic surgery; sanatoriums; 
telemedicine services; therapy services; veterinary assistance.
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Priority claimed from 21/03/2013; Application No. : 12300564 ;China 

2705192    18/09/2013
[International Registration No. : 1189682]
Miji GmbH
Westerwaldstr. 27 35781 Weilburg Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilation, water supply and 
sanitary purpose.

Cl.21;Household or kitchen utensils and containers, combs and sponges, brushes (except paint brushes), brush-
making materials, articles for cleaning purposes, steel wool, unworked or semi-worked glass (except glass used in 
building), glassware, porcelain and earthenware not included in other classes.
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Priority claimed from 06/12/2013; Application No. : 012399614 ;European Union 

2705968    18/12/2013
[International Registration No. : 1190137]
Climator Sweden AB
Norregårdsvägen 18 SE-541 34 Skövde Sweden

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Protective clothing for the prevention of injury.

Cl.17;Stopping, packing, and insulating materials; insulating fillers.
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Priority claimed from 29/10/2013; Application No. : 13/4043558 ;France 

2706237    05/11/2013
[International Registration No. : 1189974]
GATTEFOSSE SAS
36 chemin de Genas F-69800 SAINT-PRIEST France

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals as ingredients of cosmetics, pharmaceuticals, veterinary products and food; plant extracts, carriers and 
active principles as components of cosmetics, veterinary products, pharmaceuticals and food.

Cl.3;Cosmetic bases; plant extracts for cosmetic bases; cosmetics.

Cl.5;Bases for pharmaceuticals, veterinary and dietetic products for medical use; plant extracts for bases of 
pharmaceuticals, veterinary products and health foods for medical use; pharmaceutical and veterinary carriers.
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2706401    23/09/2013
[International Registration No. : 1190509]
ARVAL SERVICE LEASE
1 boulevard Haussmann F-75009 Paris France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Administrative, commercial and accounting management of motor vehicle fleets; commercial information and 
advice for managers of vehicle fleets and motorists; advice for the organization and administrative, commercial and 
accounting management of fleets of vehicles; price comparison services in the field of vehicle fleet management; 
economic forecasting, cost price analysis in the field of vehicle fleet management.

Cl.37;Maintenance, repair and washing of vehicles; vehicle breakdown assistance (repair).

Cl.39;Rental of vehicles; vehicle breakdown assistance (towing); information on vehicle rentals; short term rental of 
vehicles; information on automobile transportation.

Cl.41;Publication of brochures, catalogs, newspapers, books or magazines (periodicals) in the field of vehicle fleet 
management; providing on-line electronic publications, not downloadable, in the field of vehicle fleet management; 
electronic publishing of books and periodicals online in the field of vehicle fleet management; arranging and conducting 
of conferences in the motor vehicle sector, relating to environmental protection, and sustainable development and road 
risk prevention; practical training (demonstration) for environmentally friendly driving and road risk prevention; arranging 
and conducting training workshops on environmental protection in the motor vehicle sector, environmentally friendly 
driving and road risk prevention; publication of catalogs comparing environmental characteristics of vehicles; drafting 
and electronic publication of texts (except advertising texts) relating to sustainable development.

Cl.42;Information and advice in the field of energy saving in the motor vehicle sector; information and advice relating to 
vehicle road-worthiness testing; research, consultancy and information relating to environmental protection and 
sustainable development in the motor vehicle sector; technical project studies in the motor vehicle sector; consultancy 
with a view to the reduction of the carbon footprints of fleets of vehicles; technical research and analysis of 
environmental characteristics of vehicles; technical project studies in the field of sustainable developement.
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2706724    21/08/2013
[International Registration No. : 1190689]
MOLICOPI, S.L.
c/ Galileo Galilei, Elche Parque Industrial E-03203 Elche (Alicante) Spain

Address for service in India/Agents address:
S.S. DATTA & ASSOCIATES
FLAT NO.X-4,SHIVNATH BHAVAN,GARIAHAT ROAD,KOLKATA 700 029,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather, and goods made of these materials and not included in other classes; animal skins; 
trunks and suitcases; umbrellas and parasols; walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.

Cl.35;Retail sale services in stores, wholesale services, auctioneering and sales via global communication networks for 
footwear, clothing, headgear, accessories for these articles, handbags, perfumery, cosmetics, timepieces and jewelry; 
sales promotion for others and exclusive representations, including via advertisements and online advertisements and 
posting on an electronic site accessible via computer networks; professional business consultancy services; 
organization of exhibitions for commercial or advertising purposes also via global networks; commercial information; 
distribution of samples, advertisements and advertising material; cost price analysis services; market research and 
studies; business surveys; transcription and compilation of written communications and recordings and all types of data; 
advertising, by all means of dissemination, assistance in running or managing an industrial or commercial company; 
providing commercial assistance to franchises; import and export services.
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Priority claimed from 25/10/2013; Application No. : 652046 ;Switzerland 

2706974    10/12/2013
[International Registration No. : 1190757]
MEDITERRA HOLDINGS SA
Rue du Grand-Chêne 2 CH-1003 Lausanne Switzerland

Address for service in India/Agents address:
PARKER & PARKER COMPANY.
A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. ROAD, AHMEDABAD - 380 009. INDIA.

Proposed to be Used
IR DIVISION
Cl.29;Fish from the Mediterranean Sea; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; 
jellies, jams, compotes; yogurt; dairy products; olive oil for food; edible oils; meal substitutes other than for medical use 
based on vegetables, fruits, eggs, meat, seafood products and/or dairy products in liquid, solid or powder form for food; 
packaged meals and prepared meals consisting primarily of meat, fish, poultry or vegetables; prepared nuts; processed 
pulses, namely, lentils [vegetables], beans, chickpeas; prepared seeds.

Cl.30;Coffee, tea, cocoa; rice; flour and preparations made from cereals; bread; candy and confectionery; edible ices; 
sugar; honey; salt; sauces [condiments], spices; dried herbs for food, namely oregano, rosemary; vinegar; frozen meals 
consisting primarily of pasta or rice; food preparations and meal substitutes other than for medical use based on coffee, 
tea, cocoa, sugar, flours, cereals, rice, tapioca, sago; prepared meals and packaged meals consisting primarily of pasta or 
rice; food bars based on cereals, rice and/or confectionery including those containing nutritional supplements.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; Fruit beverages and fruit juices, syrups 
and other preparations for making beverages.
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2708625    10/12/2013
[International Registration No. : 1190930]
Pressmaster AB
PO Box 3 SE-796 21 Älvdalen Sweden

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.7;Hand-held tools (other than hand operated).

Cl.8;Hand tools and implements (hand operated).
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Priority claimed from 17/05/2013; Application No. : 134005631 ;France 

2708629    22/07/2013
[International Registration No. : 1190940]
BOSTIK SA
253 avenue du Président Wilson F-93210 La Plaine Saint Denis France

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemical products for the manufacture of adhesives; adhesives (adhesive materials) for use 
in industry; adhesives for ceiling coverings, for floor coverings, for wall coverings; adhesives for repair and assembly of 
objects; adhesives for wallpaper; separating and unsticking [ungluing] products; starch size; solvents for glues; 
unprocessed epoxy, acrylic and synthetic resins; unprocessed plastics.

Cl.3;Solvents for adhesives.

Cl.7;Compressed air guns for the extrusion of mastics; electric glue guns; machine-controlled glue dispensers.

Cl.16;Adhesives (glues) for stationery or household purposes; paintbrushes; artists' materials; glues for wood for 
household use; glues for fabrics for household use.

Cl.17;Epoxy, acrylic and synthetic resins (semi-finished products); packing, stopping and insulating materials; sealant 
compounds for joints; insulating plaster; insulating varnish; adhesive tapes and strips other than for medical, stationery 
or household purposes; waterproof packings.

Cl.19;Building materials, not of metal; mortar for building; cement; coatings (building materials); plaster; pitch; 
concrete; lime; patching and leveling plaster coats for walls, floors and ceilings; products for patching walls, floors and 
ceilings. 
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Priority claimed from 23/07/2013; Application No. : 30 2013 005 051.7/03 ;Germany 

2708687    23/10/2013
[International Registration No. : 1191053]
HFC Prestige International Holding Switzerland Sàrl 
Chemin Louis-Hubert 1-3 CH-1213 Petit-Lancy CH

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations used in the production of cosmetic hair products.

Cl.3;Preparations for the care, treatment, beautification and coloring of the hair.
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2708988    14/10/2013
[International Registration No. : 1191166]
kCura LLC
231 S. LaSalle St, Chicago, Illinois 60604 (United States of America) 

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for collecting, processing, storing, sharing, reviewing, searching, retrieving, managing, 
categorizing, coding and producing records, documents, emails, and other materials and information, whether generated 
or stored electronically or otherwise.

Cl.42;Computer software services, including developing, supporting, maintaining, and hosting computer software 
systems and programs, and providing computer software consulting services.
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Priority claimed from 08/07/2013; Application No. : 011962933 ;European Union 

2709094    31/07/2013
[International Registration No. : 1191398]
AEGIS TRADEMARKS BV
Moermanskkade 85 NL-1031 BC Amsterdam NL 

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.35;Advertising, public relations, publicity, sales promotion, and marketing services; search engine marketing 
services; consultancy, research and information services concerning the aforesaid; media research and consultancy; 
media buying services; planning, buying and negotiating advertising and media space and time; business research, 
investigation, consultancy services; business advisory services; business planning and business strategy services; 
business management and administration services; production of advertising matter and commercials; market research 
and market analysis; statistical analysis and compilation of data; provision of information relating to the aforesaid; 
provision of the aforesaid services on-line from a computer database or the Internet. 

Cl.38;Telecommunications; providing, arranging and leasing of access to Internet pages, data networks and databases; 
providing technical communications systems.

Cl.42;Internet and web site services, namely providing technical information, research and analysis services relating to 
technology and software products for the planning, purchasing, placement and optimization of online, interactive, radio, 
outdoor, television, cable, broadband, mobile and related and other new media inventory and content; Internet and web 
site services, namely technical consultancy and advisory services in relation to technology and software products for the 
planning, purchasing, placement and optimization of online, interactive, radio, outdoor, television, cable, broadband, 
mobile and related and other new media inventory and content; product design and development; information, research 
and consultancy services relating to the aforesaid.
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Priority claimed from 17/04/2013; Application No. : 30 2013 027 742.2/12 ;Germany 

2710043    30/09/2013
[International Registration No. : 1191423]
Continental Reifen Deutschland GmbH
Vahrenwalder Str. 9 30165 Hannover Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.12;Vehicles and apparatus for transportation by land, air and/or water, vehicles tires; inner tubes for tires, solid 
rubber tires, tread for the retreading of tires, casings for pneumatic tires; parts and accessories for the aforementioned 
goods included in this class.

Cl.17;Natural rubber, gutta-percha, rubber and articles made from it, as far as included in this class; plastic articles 
(semi-finished); sealing, packing and insulation material; hoses not of metal; caulking materials; draught excluder strips; 
sealant tracks; rubber material for recapping tires.
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Priority claimed from 10/01/2013; Application No. : 1260995 ;Benelux 

2710053    09/07/2013
[International Registration No. : 1192239]
VMI Holland B.V.
Gelriaweg 16 NL-8161 RK Epe Netherlands

Proposed to be Used
IR DIVISION
Cl.7;Machines (not included in other classes) and machine tools as well as parts for the aforesaid goods (not included 
in other classes), motors (except motors for land vehicles); couplings and belts (except for land vehicles).

Cl.37;Assembly services according to the specification of others of tire manufacturing machines and rubber machines 
for the tire and rubber industry.

Cl.42;Design and development of tire manufacturing machines and rubber machines for tire and rubber industry, as 
well as technical advices related to the manufacture of these machines.
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Priority claimed from 06/05/2013; Application No. : 011793692 ;European Union 

2710357    29/10/2013
[International Registration No. : 1192188]
Jolla Oy
Itämerenkatu 11-13 FI-00180 Helsinki Finland

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers; computer software; operating system software; operating system software 
for mobile phones, tablet computers, computers and other electronic apparatus; computer application software for mobile 
phones, tablet computers, computers and other electronic apparatus; computer software for use in developing, executing 
and running other computer software on mobile devices, computers, computer networks and global communication 
networks; computer software development tools; computer software for use in transmitting and receiving data; computer 
software for managing communications and data exchange between mobile devices and desktop computers; computer 
middleware, namely, software that mediates between the operating system of a mobile device and the application 
software of a mobile device; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording 
media for recording operating system software, computer software and computer application software.

Cl.35;Organizing, preparation and presentation of trade fairs, trade shows and expositions including the display and 
advertising of operating system software, computer application software, computer software, computers and other 
computer related goods; electronic shopping services of operating system software, computer application software, 
computer software, computers and other computer related goods.

Cl.42;Design and development of computer hardware, operating system software, computer application software and 
computer software; maintenance and updating services of operating system software, computer application software and 
computer software; computer services, namely providing technical support, information and consultation services in the 
field of computer hardware, computer software and computer operating systems; testing services for operating system 
software and computer software.

Cl.45;Legal services; licensing of computer software (legal services).

7254



Trade Marks Journal No: 1846 ,   23/04/2018           Class 99 
 

Priority claimed from 30/05/2013; Application No. : 85946593 ;United States of America 

2710383    02/12/2013
[International Registration No. : 1192288]
UNICORN STUDIO INC.
13955 Live Oak Avenue Irwindale CA 91706 United States of America

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.
HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.6;Housewares and gift items, namely, statues, figurines and sculptures made of non-precious metal.

Cl.20;Housewares and gift items, namely, statues, figurines and sculptures made of wood, wax, plaster of Paris, plastic 
or poly-resin.

Cl.35;Import and export agencies, wholesale distributorships, and online wholesale and retail store services in the field 
of statues, figurines and sculptures of different materials.
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Priority claimed from 02/07/2013; Application No. : 30 2013 004 508.4/01 ;Germany 

2710452    25/11/2013
[International Registration No. : 1192119]
TEXTILCHEMIE DR. PETRY GMBH
Ferdinand-Lasalle-Straße 57 72770 Reutlingen Germany

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.
H. K. Avenue, 19, Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial purposes, for use in the textile industry, particularly chemical agents and 
auxiliaries for pretreatment, impregnation, dyeing, finishing, coating and printing of textiles of all fiber types.

Cl.2;Dyestuffs for clothing.

Cl.35;Wholesale and retail services in the field of chemical products for the textile finishing.

Cl.42;Scientific and technological services and research in the field of chemical processes and products for the textile 
industry, industrial analysis and research services in the aforementioned area.
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Priority claimed from 11/04/2013; Application No. : 011731783 ;European Union 

2710458    08/10/2013
[International Registration No. : 1192074]
King.Com Limited
Aragon House Business Centre, 4th Floor, Dragonara Road, St. Julians STJ 3140 (Malta)

Address for service in India/Agents address:
KHAITAN & CO.
MEHER CHAMBERS, 4TH & 5TH FLOORS, R.K. MARG, BALLARD ESTATE, MUMBAI - 400 038.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, dvds and other digital recording media; calculating machines, data processing equipment, 
computers; computer software; animated cartoons; audiovisual teaching apparatus; camcorders; cameras [photography]; 
cassette players; compact disc players; compact discs [audio-video]; compact discs [read-only memory]; computer game 
programs; computer keyboards; computer memory devices; computer operating programs, recorded; computer 
peripheral devices; computer programmes [programs], recorded; computer programs [downloadable software]; computer 
software, recorded; disks, magnetic; downloadable image files; downloadable music files; downloadable ring tones for 
mobile phones; dvd players; electronic publications, downloadable; films, exposed; headphones; holograms; juke boxes, 
musical; laptop computers; magnetic data media; microphones; monitoring apparatus, electric; monitors [computer 
hardware]; monitors [computer programs]; mouse pads; notebook computers; optical data media; optical discs; personal 
stereos; portable media players; portable telephones; record players; sound recording apparatus; sound recording 
carriers; sound reproduction apparatus; sound transmitting apparatus; spectacle cases; spectacle frames; sunglasses; 
tape recorders; teaching apparatus; telephone apparatus; television apparatus; usb flash drives; video cassettes; video 
game cartridges; video recorders; cases for mobile phones, tablets; cases for laptop computers and netbooks, portable 
media players, cameras and other photographic equipment; computer games (software); computer game software; 
computer game entertainment software; downloadable software; downloadable electronic games; video game software; 
interactive multimedia computer game programs; games software for use on mobile phones, tablets and other electronic 
mobile devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software 
for use on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets 
and other electronic mobile devices; apps featuring computer games.

Cl.25;Clothing, footwear, headgear; aprons [clothing]; babies' pants [clothing]; bandanas [neckerchiefs]; bath robes; 
bath sandals; bath slippers; bathing caps; bathing trunks; beach clothes; beach shoes; belts [clothing]; berets; bibs, not 
of paper; boas [necklets]; boots; boots for sports; brassieres; caps [headwear]; clothing for gymnastics; clothing of 
imitations of leather; clothing of leather; coats; dresses; dressing gowns; ear muffs [clothing]; esparto shoes or sandals; 
footwear; gloves [clothing]; hats; headbands [clothing]; jackets [clothing]; jerseys [clothing]; jumper dresses; knitwear 
[clothing]; masquerade costumes; mittens; money belts [clothing]; neckties; outerclothing; pants; paper hats [clothing]; 
pullovers; pyjamas; ready-made clothing; sandals; shirts; shoes; shower caps; skirts; sleep masks; slippers; socks; 
sweaters; tee-shirts; trousers; underpants; underwear; vests; waterproof clothing; all of the aforementioned excluding 
goods made from furs, animal skins, hides, leather or imitations of these materials.

Cl.41;Providing of training; entertainment; sporting and cultural activities; amusements; arranging and conducting of 
workshops [training]; providing casino facilities [gambling]; education information; educational examination; electronic 
desktop publishing; entertainer services; entertainment information; film production, other than advertising films; 
gambling; game services provided on-line from a computer network; games equipment rental; operating lotteries; 
organization of competitions [education or entertainment]; party planning [entertainment]; production of music; 
production of shows; providing amusement arcade services; providing karaoke services; providing on-line electronic 
publications, not downloadable; publication of books; publication of electronic books and journals on-line; providing 
recreation facilities; scriptwriting services; writing of texts; electronic games services, including provision of computer 
games on line, on social networks, or by means of a global computer network; providing electronic games for use on 
mobile phones, tablets and other electronic mobile devices; providing enhancements within online computer and 
electronic games; providing electronic games for download to mobile phones, tablets and other electronic mobile 
devices; providing interactive single and multi-player electronic games via the internet, electronic communication 
networks or via a global computer network; publishing of computer game software, electronic games and video game 
software.
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2710543    24/10/2013
[International Registration No. : 1191999]
The Secretary of State for Defence
UK Hydrographic Office, Intellectual Property Office, Admiralty Way Taunton, Somerset TA1 2DN United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computer software featuring hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications data and information and tidal height and motion predictions; downloadable electronic publications 
and downloadable electronic charts featuring hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications data and information and tidal height and motion predictions; computer software for authorising 
access to data bases featuring hydrographic, oceanographic, navigational, maritime safety, maritime telecommunications 
data and information and tidal height and motion predictions.

Cl.41;Electronic publication services relating to hydrographic, oceanographic, navigational, maritime safety, maritime 
telecommunications data and information and tidal height and motion predictions.
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Priority claimed from 02/07/2013; Application No. : 30 2013 004 507.6/01 ;Germany 

2710546    25/11/2013
[International Registration No. : 1192120]
TEXTILCHEMIE DR. PETRY GMBH
Ferdinand-Lasalle-Straße 57 72770 Reutlingen Germany

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.
HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial purposes, for use in the textile industry, particularly chemical agents and 
auxiliaries for pretreatment, impregnation, dyeing, finishing, coating and printing of textiles of all fiber types.

Cl.2;Dyestuffs for clothing.

Cl.35;Wholesale and retail services in the field of chemical products for the textile finishing.

Cl.42;Scientific and technological services and research in the field of chemical processes and products for the textile 
industry, industrial analysis and research services in the aforementioned area.
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Priority claimed from 20/02/2013; Application No. : FI2013C000209 ;Italy 

2710565    05/08/2013
[International Registration No. : 1192240]
STEFANO RICCI S.P.A.
Via Faentina, 171 I-50010 FIESOLE (FI) IT 

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.24;Textiles, bed blankets, quilts, eiderdowns (down coverlets), tablecloths (not of paper), sheets.

Cl.25;Clothing, suits, bathrobes, bathing suits, bathing trunks, beach clothes, berets, body linen, underwear, blouses, 
suspenders, footwear, sports footwear, stockings, socks, dressing gowns, shirts, hats, overcoats, belts (clothing), 
layettes, ties, papillon (ties), pocket squares, foulards (clothing articles), sashes for wear, sashes for smoking suits, 
coats, stuff jackets, great coats, gloves (clothing), raincoats, leather clothing, singlets, polo-neck sweaters, sweaters, 
pullover, pelerines, trousers, slippers, pelisses, furs (clothing), hosiery, pyjamas, sandals, shoes, scarves, half-boots, 
boots, T-shirts (all for men).

Cl.26;Buttons; buttons in precious metals (all for men)

Cl.35;Advertising; business management; business administration; office functions; services consisting of bringing 
together various items so that customers can view and purchase them; retail services, also for others, of perfumery (for 
men), cosmetics (for men), eyeglasses (for men), lightening apparatus, vehicles, crafts, aircrafts, jewellery (for men), 
horological and chronometric instruments (for men), stationery, printed matter, leather goods (for men), umbrellas (for 
men), furniture, mirrors, frames, works of art, household goods, glassware, porcelain and earthenware, clothing articles 
(for men), footwear (for men), wines, distillates, smokers' articles; retail services, also for others, of household linen and 
bed linen.
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Priority claimed from 30/10/2013; Application No. : TO2013C003205 ;Italy 

2710611    07/11/2013
[International Registration No. : 1192008]
Artigo S.p.A.
Località Carpeneto -, Zona Industriale snc, I-17014 Cairo Montenotte (SV) (Italy)

Address for service in India/Agents address:
SEN - OBEROI.
A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
Cl.19;Wood paving, parquet flooring, ceramic tiles for flooring, rubber and wood floor tiles, wood paneling for the 
installation of floors.

Cl.27;Floor coverings, vinyl floor coverings, floor coverings of rubber, anti-slip material for use under floor coverings, 
mats, rugs, carpets, linoleum; vinyl floor coverings for forming a floor.
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Priority claimed from 15/05/2013; Application No. : 30 2013 031 783.1/09 ;Germany 

2710698    24/10/2013
[International Registration No. : 1191989]
AZO HOLDING GMBH
Rosenberger Straße 28 74706 Osterburken Germany

Address for service in India/Attorney address:
KHURANA & KHURANA
IFAIA CENTRE, S/20-22, GREATER NOIDA SHOPPING PLAZA, UPSIDC SITE IV, KASNA ROAD, GREATER NOIDA - 201 308, 
NATIONAL CAPITAL REGION, DELHI-

Proposed to be Used
IR DIVISION
Cl.6;Containers, silos, transport containers and storage containers of metal; transportable buildings of metal, namely 
housings for distribution boxes and switch cabinets.

Cl.7;Mechanically operated, pneumatic and hydraulic apparatus for conveying, distributing, weighing, dosing, mixing, 
homogenising, separating, comminuting, grinding, sorting and decanting of free-flowing, pourable, liquid and pasty 
products, and for separating solids from fluids; control apparatus for machines, engines and motors.

Cl.9;Electric control apparatus; dosage dispensers; weighing, measuring, signalling, and checking (supervision) 
apparatus and instruments; distribution boxes and switch cabinets, all the aforesaid goods not for the construction 
industry, but for the foodstuffs, drinks and tobacco industry, plastics, textile, chemical and pharmaceutical industry; 
electric and electronic control devices for mechanically operated, pneumatic and hydraulic apparatus for conveying, 
distributing, weighing, dosing, mixing, homogenising, comminuting, grinding, sorting and decanting free-flowing, 
pourable, liquid and pasty products, and for separating solids from fluids; hardware, software, interface hardware and 
interface software for controlling, regulating, optimizing, monitoring, simulating, and/or documenting industrial processes 
and production processes; hardware, software, interface hardware and interface software for controlling, regulating, 
optimizing, monitoring, simulating and/or documenting dosing, weighing and decanting processes; encoders, code 
reading devices and identification devices being encodable with machine-readable codes; radio frequency identification 
devices (RFID devices), including RFID transponders, RFID reading devices and RFID encoders; hardware, software, 
interface hardware and interface software for identification devices being encodable with machine-readable codes and for 
radio frequency identification devices (RFID devices), including those for the purpose of batch tracking.

Cl.19;Containers, silos, transport containers and storage containers not of metal.
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Priority claimed from 30/09/2013; Application No. : 30 2013 006 807.6/24 ;Germany 

2711005    16/10/2013
[International Registration No. : 1191775]
KIK TEXTILIEN UND NON-FOOD GMBH
Siemensstrasse 21 59199 Bönen Germany

Address for service in India/Attorney address:
SEA LINKS
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI - 110025

Proposed to be Used
IR DIVISION
Cl.24;Textile goods, namely household linen, bed linen, bed and table covers, towels and dishtowels, curtains, furniture 
covers, covers for changing mats; sleeping bags.

Cl.25;Clothing, footwear, headgear, romper bags for infants and babies.
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2711113    27/11/2013
[International Registration No. : 1191787]
Schulze & Hermsen GmbH
Mittelstr. 6 21368 Dahlenburg Germany

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial purposes, namely agents for biological waste water treatment; chemical soil 
conditioners, particularly in form of granulate material or dispersants (included in this class).

Cl.31;Agricultural, horticultural and forestry products included in this class; foodstuffs for animals; additives to fodder, 
not for medical purposes.

Cl.44;Agriculture, horticulture and forestry services.
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Priority claimed from 16/05/2013; Application No. : 1268494 ;Benelux 

2711544    15/11/2013
[International Registration No. : 1191658]
SOREMARTEC S.A.
Findel Business Center, Complexe B, Rue de Trèves, L-2632 Findel (Luxembourg)

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa and coffee substitutes; rice; tapioca and sago; flour and preparations made from cereals; 
bread, pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice for refreshment; chocolate and chocolate-based products, cocoa-based spread, filled wafers, 
pralines, filled Genoese cakes; beverages based on tea or coffee or cocoa or chocolate.

Cl.31;Grains and agricultural, horticultural and forestry products, not included in other classes; fresh fruits and 
vegetables; seeds; natural plants and flowers; foodstuffs for animals; malt; fresh hazelnuts, walnuts, coconuts, peanuts 
and almonds.

Cl.35;Advertising; business management; business administration; commercial or industrial management assistance; 
import-export agency services; promotion services with a view to exporting (advertising); consultancy services relating to 
commercial business in the field of agriculture; administrative management of inventory and supply chains; presentation 
of goods on communication media, for retail purposes; commercial information and advice for consumers [consumer 
advice shop]; sales promotion.
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Priority claimed from 07/05/2013; Application No. : 011798188 ;European Union 

2711744    05/11/2013
[International Registration No. : 1193771]
Synergie-Invest GmbH & Co. KG 
Bahnhofstraße 27 58809 Neuenrade DE

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.6;Stands, of metal, for stacking of pallets for transport and storage of goods; holder for pallets, of metal, for transport
and storage of goods; metal containers for the transportation and storage of goods; pallets, of metal, for transport and 
storage of goods.

Cl.20;Non-metallic stands for stacking of pallets for transport and storage of goods; holder for pallets (non-metallic) for 
transport and storage of goods; non-metallic containers for the transportation and storage of goods; pallets (non-metallic)
for transport and storage of goods.

Cl.39;Rental and leasing of stands for stacking of pallets, of holder for pallets, of pallets, of containers and other 
devices for transport and storage of goods.
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Priority claimed from 29/08/2013; Application No. : VA 2013 02204 ;Denmark 

2711745    21/11/2013
[International Registration No. : 1193785]
Haldor Topsøe A/S 
Haldor Topsøes Allé 1 DK-2800 Kgs. Lyngby DK

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; catalysts for use in hydro-processing in the refinery industry.

Cl.40;Treatment of materials; treatment of coal, oil, gases and biomass, fuel, oil and gas refining and processing, 
including conversion and removal of contaminants in exhaust gases and waste gases; production of energy.

Cl.42;Scientific research, technological consulting in the field of catalysts, industrial research in the field of catalysts; 
design and development of computer hardware and software.
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Priority claimed from 11/06/2013; Application No. : 11932555 ;European Union 

2711761    15/07/2013
[International Registration No. : 1193733]
Britax Childcare Holdings Limited
Building A, Riverside Way Watchmoor Park Camberley, Surrey GU15 3YL GB

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.9;Signalling apparatus; electronic sensors; indicating apparatus for indicating temperature, displacement, velocity, 
force, stroke, rotation/revolution, condition/status, abrasion, occupant presence, angular position; sensors for 
temperature, displacement, velocity, force, stroke, rotation/revolution, condition/status, abrasion, angular position, 
occupant presence, pressure sensor, sensor for measuring the displacement of the vehicle seat belt pre-tensioner; 
tension indicators; electronic locks; anti-theft warning alarms; anti-theft warning apparatus; electronic display units; 
electronic display units for use with seat belts, electronic display units for use with safety seats; parts, components and 
accessories for all the aforesaid goods.

Cl.12;Seats for use in or with apparatus for locomotion by land, air or water; safety seats for use in or with apparatus 
for locomotion by land, air or water; babies and children's safety seats for use in or with apparatus for locomotion by 
land, air or water; baby and child carrying seats for use in or with apparatus for locomotion by land, air or water; safety 
belts and harnesses for seats for use in or with apparatus for locomotion by land, air or water; seat belts; baby carriages; 
pushchairs; prams; covers for baby carriages, pushchairs and prams; detachable seats for use with baby carriages, 
pushchairs and prams; cushions for use in or with apparatus for locomotion by land, air or water; parts, components and 
accessories for all the aforesaid goods; anti-theft warning alarms and apparatus for strollers, antitheft warning alarms and
apparatus for pushchairs; motor vehicle safety restraint apparatus and equipment included in this class including child 
restraints, harnesses, seat belts, harness and seat belt geometry modifier, seat belt and harness fittings, booster seats, 
safety seats and safety bassinets; infant transport devices including prams, baby carriages, pushers and strollers and 
accessories for prams, baby carriages, pushers and strollers including handlebar consoles, beverage bottle holders, car 
seat attachment devices, namely basic with mechanical fixing means and adapter for fixing infant carriers to pushchairs 
and strollers, seat linings, weather and sun shields; trailers including bicycle trailers and accessories for bicycle trailers, 
bicycle seats for children; safety harnesses for vehicle seats; safety seats and/or booster seats for vehicles. 

Cl.18;Baby and infant carriers; umbrellas, umbrella sticks, umbrella handles, umbrella bags, umbrella fittings.

Cl.20;High chairs for babies and infants; children's furniture; beds, infant and baby beds, bassinettes, cots, portable 
cots, carriers, cradles, cribs, bunk beds and bed fittings and bedding included in this class including bed guards, bed 
rails, mattresses and pillows; playpens for babies and infants, chairs, stools, high chairs for babies and children, feeding 
seats, baby bouncers, baby walkers, baby exercise devices included in this class, infant safety barriers, baby rockers, 
tables, changing tables for infants and containers included in this class including containers for infant nappies; children's 
sleeping bags; insulated and/or fleecy bags for keeping children warm in pushchairs and prams; bed, door, furniture and 
window safety fittings, not of metal; door guards; fireplace guards; edge bumper guards, corner cushions, corner 
protectors; drawer and cupboard catches; fridge locks, not of metal, other than electric; video locks, not of metal, other 
than electric; door slam stoppers, not of metal; cooker and hob guards; door stops of plastic or wood; plug stoppers, not 
of metal; window shades and sunblinds; non-metal locks; pet carriers; beds; mattresses; pillows; baby and child booster 
seats.

Cl.28;Toys; games; playthings; gymnastic and sporting articles not included in other classes.
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Priority claimed from 12/07/2013; Application No. : 128755 ;Bulgaria 

2711953    15/10/2013
[International Registration No. : 1193765]
VICTORY-2000 EOOD
"G.S. Rakovski" Str 32 BG-5250 Svishtov Bulgaria

Address for service in India/Attorney address:
DASWANI & DASWANI
DASWANI HOUSE, GREEN ACRES, 23B, ABHIRIPUKUR 1ST LANE, KOLKATA-700 019

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; cosmetics; essential oils; toilet water; tissues impregnated with cosmetic lotions; oils for cleaning 
purposes; ethereal essences; polishing creams and preparation; scouring solutions; windscreen cleaning liquids; air 
fragrancing for car.

Cl.5;Deodorants, other than for personal use; deodorants for car, automobiles.
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2712116    19/07/2013
[International Registration No. : 1193724]
Viridian International Limited
15 High March Daventry, Northamptonshire NN11 4HB United Kingdom

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.5;Nutritional supplements containing vitamins, minerals, trace elements, coenzymes, amino acids or nutritional seed 
oils; herbal remedies for human or animal consumption and for application to the skin; probiotic bacterial formulations as 
nutritional supplements; digestive aids; preparations consisting of mixtures of vitamins and minerals for use as additives 
for foods for human consumption; food supplements; vitamin supplements; health food supplements made principally of 
vitamins and/or minerals; food supplements for human consumption.

Cl.29;Vitamin enriched foods, food preparations with added vitamins (terms considered too vague by the International 
Bureau - Rule 13.2.b) of the Common Regulations); edible oils.

Cl.30;Vitamin enriched foods, food preparations with added vitamins (terms considered too vague by the International 
Bureau - Rule 13.2.b) of the Common Regulations).
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Priority claimed from 13/05/2013; Application No. : 30 2013 031 338.0/12 ;Germany 

2712119    12/08/2013
[International Registration No. : 1193656]
Continental Reifen Deutschland GmbH
Vahrenwalder Str. 9 30165 Hannover Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, photography, agriculture, horticulture and forestry; unprocessed artificial 
resins, unprocessed plastics; manures; fire-extinguishing compositions; tempering and soldering preparations; tanning 
substances; adhesives used in industry; rubber solvents; synthetic materials for absorbing oils; vulcanization 
accelerators; vulcanizing preparations; photosensitive plates for printing purposes; sensitised offset-printing plates; 
brake fluid.

Cl.4;Industrial oil and grease; lubricants; dust absorbing, wetting and binding compositions; fuels (including engine 
fuel) and illuminants; grease for motor vehicles; brake paste.

Cl.6;Common metals and their alloys; metal building materials; transportable constructions of metal; metal building 
materials for railway tracks; metal cables and wires (not for electrical purposes); ironmongery and small items of metal 
hardware; metal pipes and flexible tubings; metal hose and pipe connectors; metal manifolds, couplings and adapters; 
metal hose and pipe couplings, fittings as far as included in this class; metal pipes and tubes for ventilation and air-
conditioning systems; metal molds; metal goods as far as included in this class.
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Cl.7;Metal, wood, rubber and plastics working machines, for the manufacture, repair and disassembly of land and sea 
vehicles, for the chemical industry, agriculture, mining, textile, food and beverage, construction and packaging industry; 
machine tools; printing machines; printing frames, printing plates; machines used in the manufacture of printing plates; 
printing plates [not light-sensitive]; pressure casting molds [machine; components]; lithographic printing plates for 
printing machines; motors and engines (except for land vehicles and aerospace vehicles); components for motors and 
engines of all types, including electric motors and their components (except for land vehicles and aerospace vehicles); 
control units for motors and engines (except for aerospace vehicles); electric starters for motors and engines (except for 
aerospace vehicles); motor driven electric generators (except for aerospace vehicles); main cylinders; electric motors 
(except for land vehicles and aerospace vehicles) and pumps (machines); engine actuators (throttle valves, idle 
governors, linear actuators, air control valves, air flap actuators, exhaust gas recirculation valves) (except for aerospace 
vehicles); injection valves, injection nozzles for engines (except for aerospace vehicle engines); fuel pumps; fuel injection 
systems; spark plugs for combustion engines (except for aerospace vehicle engines); glow plugs for diesel engines 
(except for aerospace vehicle engines); ignition coils; air filters for engines; catalytic converters; chargers 
[turbochargers]; turbocompressors; control units for machines; controlled adjusting devices for vehicle parts such as 
vehicle seats, windows, mirrors, sliding roofs, throttle valves, camshafts; machine coupling and transmission 
components, including shift clutches (except for land vehicles); drive belts, transmission belts, V-belts, V-ribbed belts, 
variator belts, timing belts, synchronous belts, nubbed belts, double-sided timing belts, flat belts, lift belts (machine 
components), conveyor belts; machine components, such as springs, shock absorber pistons, vibration dampers; 
molded parts made from rubber and rubber-metal bondings for vibration control as far as included in this class; engine 
mounts; hydraulic mounts, torsional vibration dampers; actuators; all of the aforementioned goods exclusive of 
aerospace vehicle power plants, aerospace vehicle piston engines, aerospace vehicle turbine engines and parts and 
controls therefor; valves (machine components); conveyor belts, belt conveyors, parts and accessories for conveyor 
belts and belt conveyors; passenger conveyors not included in other classes; (compressed air) spray guns for water, oil, 
gas, paint and other gaseous or liquid substances; metal fittings (accessories for spray guns or sprayers); mechanical 
vehicle jacks; lawn mowers (machines); agricultural implements, other than hand operated; automatic distribution 
machines.

Cl.8;Hand tools for installing, repairing and mounting drive belts; cutlery, forks and spoons; side arms; razors; repair 
hand tools for motor vehicles; hand tools for installing, testing and checking vehicle brake, fuel feed and injection 
systems; hand-operated syringes for water, oil, paint, gas and other gaseous or liquid substances; hand-operated spray 
guns; sprayers; metal fittings (accessories for spray guns or sprayers).

Cl.9;Scientific, nautical, surveying, electric, photographic, cinematographic, optical, weighing, measuring, signaling, 
checking (supervision), life-saving and teaching apparatus and instruments as far as included in this class; measuring 
devices and instruments (except for aerospace vehicles); electric control and regulating systems (except for aerospace 
vehicles) including their processors and sensors for the steering and controlling of vehicles, for improved driving safety, 
driving stability, suspension quality and noise reduction; electric control and regulating systems (except for aerospace 
vehicles) including their processors and sensors for regulation and control of brakes, accelerator pedals, transmissions, 
chassis and exhaust gases; voltage regulators for vehicles; automatic control systems for vehicles (except for aerospace 
vehicles); electrical and electrohydraulic power steering (except for aerospace vehicles); ammeters, voltmeters, 
ohmmeters, manometers, thermometers, tachometers (except for aerospace vehicles); compasses, acidimeters, spirit 
levels, scales; thermostats (except for aerospace vehicles); engine management and/or idle speed control devices (except 
for aerospace vehicles), data management devices, data processing devices; measuring, warning and display devices and
instruments for distance, axle load monitoring, acceleration, speed, engine speed, torque, turn rate, pressure, fill level, 
fluid supply (particularly fuel and washer fluid supply), altitude, coolant temperature, charge pressure, power, air quality, 
air mass, oil level, oil pressure, position, rudder position, temperature, travel, travel distance, wind and water depth (all of 
the aforesaid except for aerospace vehicles); distance warning and controlling devices and display instruments (except 
for aerospace vehicles); radar devices (except for aerospace vehicles); rearview monitoring equipment; automatic parking 
assistant systems; optical, acoustic and haptic drowsiness and speed warning devices and display instruments; tire 
pressure gauge, tire inflating equipment; service indicator, wear indicator, consumption measurement device, 
maintenance indicator, workshop testing equipment; time recording unit; accident data recorder, apparatus and 
instruments for conducting, switching, converting, storing, regulating and monitoring electricity (except for aerospace 
vehicles); electrical fuses, electrical relays, transponders, sensors, electric actuators (as far as included in this class); 
detectors (except for aerospace vehicles); pressure switches; controllers; brake fluid testers; diagnostic apparatus (not 
for medical purposes); monitoring and diagnostic apparatus and devices and systems made thereof for vehicle engines 
and power trains (except for aerospace vehicles); warning lamps for vehicles; magnetic valves; lasers, not for medical 
purposes; electric batteries and their components, rechargeable batteries and their components, solar batteries; fuel cells 
and their components, chargers for electric batteries; alarm equipment; burglar alarms, burglary detection equipment; 
electrical opening and closing devices for motor vehicles, including control units, controls and electric motors; central 
locking systems; electronic immobilizers for motor vehicles; remote control devices; remote operation systems for 
central locking systems; position finding, course tracking and traffic routing devices (except for aerospace vehicles); 
navigation instruments; navigation devices for vehicles; GPS devices (except for aerospace vehicles); electric/electronic 
controllers for convertible soft tops, sliding roofs and sun protection devices; data processing devices, computers 
including electronic calendars, fax machines, monitors, computer peripheral devices, calculators, computer programs 
and software, recorded; electrical, electronic, opto-electronic and mechanical analog and digital display devices and 
instruments (except for aerospace vehicles); image transmission and reproduction devices; electrical or electronic 
display devices; display equipment, display modules, display elements, display panels, displays, monitors, screens, 
LCDs, devices with LCDs, flat screens, video screens and monitors; touch screens; devices for recording, receiving, 
transmitting and reproducing analog and/or digital signals, as well as images and sound, antennae, radios, television 
apparatus, telephones including video telephones; hands-free equipment for telephones; rescue equipment, namely life-
saving rafts, fire escapes, safety nets, safety tarpaulins, life belts, life buoys, life jackets, fire extinguishing equipment; 
contact lenses, spectacles, spectacle cases, binoculars, magnifying glasses, sunglasses, vehicle breakdown warning 
triangles for vehicles; projectors; film cameras; cameras [photography]; photocopiers; electronic translators; electronic 
pocket translators; exposed film, magnetic, electronic and optical recording media, with the exception of non-exposed 
film; recording disks including magnetic cards; cards with integrated circuitry (smart cards); telephone cards; 
mechanisms for coin-operated apparatus including cash machines; cash registers, computing machines; photovoltaic 
elements; photo cells; presence monitoring devices.
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Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, blowing, ventilation, air-
conditioning and water supply and sanitary purposes; attachments for water supply equipment for adjusting and 
changing the water flow volume; end pieces for water supply equipment; heating and air-conditioning systems for 
vehicles; fans and ventilation modules for vehicles; vehicle headlights; bicycle lights; vehicle tail lamps; heating, cooling, 
air-conditioning and ventilation systems in vehicles.

Cl.12;Vehicles for transportation on land and/or on water; parts and accessories for vehicles for transportation on land 
and/or on water as far as included in this class; combination display instruments, land vehicle cockpits, instrument 
panels, center consoles; tires, inner tubes for tires, wheels, wheel rims, treads for the retreading of tires, hub caps, rim 
strips, repair outfits for tires, treads and kits for repairing tires and inner tubes not included in other classes; valves for 
vehicle tires; chassis and parts thereof included in this class; controlled and non-controlled chassis and suspensions; 
electronic, hydraulic, electromechanical, electrohydraulic and mechanical brakes for vehicles; parts and accessories for 
electronic, hydraulic, electromechanical, electrohydraulic and mechanical brakes for vehicles; brake cylinders, brake 
pads, brake calipers, brake disks, brake linings, brake hoses; mechanical and hydraulic controllers and regulators not 
included in other classes; regulated and unregulated electromechanical and electrohydraulic steering systems and their 
components; hydraulic power steering, steering columns, steering gear; electrical, electronic and mechanical actuators, 
drive shafts and electric motors (except for aerospace vehicles); safety equipment for motor vehicles as far as included in 
this class; airbags, belt tensioners and their parts and accessories as far as included in this class; shaft couplings and 
transmission mechanism, including shift clutches for land vehicles; active and passive, regulated and unregulated 
dampers and springs for vehicles, wheels and their parts, particularly air pressure springs and gas springs; air supply 
units for air spring systems; shock absorbers and suspension struts for vehicles; shock absorber springs for vehicles, 
suspension springs for vehicles; vibration dampers and torsional vibration dampers (except as components of land 
vehicle engines) for vehicles; vehicle engines, steering apparatus; vehicle cabins and driver seats; hydromounts as 
vehicle components as far as included in this class; axles and axle modules, axle boots, diaphragms, drive belts, 
transmission belts not included in other classes; cooling, heating, brake, fuel, charge air, oil, hydraulic hoses being parts 
of and accessories for vehicles as far as included in this class; vehicle interiors lining; airbag covers; paneling for 
dashboards; interior upholstery for vehicles; motor vehicle seats; cigarette lighters for automobiles; cockpit cross 
beams; driver workstations, driver cabins; ventilation nozzles, air deflector elements and air lines; window and headlight 
cleaning systems for motor vehicles as well as the associated containers, nozzles, hoses, hose couplings, pumps, 
heaters and valves; windshield and headlight cleaning systems; window lift and window positioning systems for vehicles; 
electric/electronic drives for convertible soft tops, sliding roofs and sun protection devices; rubber or plastic concertina 
walls for trains and articulated buses; fuel lines; fuel tank systems for motor vehicles.

Cl.16;Printed matter, printers' type, printing blocks, non-textile printing blankets, components and accessories therefor,
not included in other classes; atlases, calendars, geographic maps, publications (written); ball pens and pencils, 
bookbinding articles; photographs; stationery except stationary made out of paper; adhesives for stationery or household 
purposes; artists' materials; typewriters and office requisites (except furniture); instructional and teaching material 
(except apparatus), including textbooks, specialist books, magazines, repair and/or user instructions on automotive parts;
plastic materials for packaging as far as included in this class; forms, printed forms, print rolls and diagram plates made 
out of paper for use in tachographs.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastic goods (semi-finished products); sealing, packing and insulating materials; flexible pipes (not made from 
metal); flexible pipe connections (not made from metal): armoring for tubes (not made from metal); rubber compensators; 
line seals; sealing gaiters, sealing rings, diaphragms (not included in other classes); natural rubber (liquid); sub-ballast 
mats made from rubber and rubber substitutes for vibration and shock damping in track construction; oil absorbent mats 
made of rubber and rubber substitutes; rubber valves; soft top, door, window, engine compartment seals; rubber or 
plastic upholstery materials; plastic sheeting (except for packaging purposes), including sheeting for sealing and 
insulating purposes, roof and pond liners made our of plastic; bellows, concertina walls made from rubber or plastic for 
airport passenger bridges; parts and accessories for all aforementioned goods not included in other classes; rubber for 
retreading tires; rubber solutions.

Cl.18;Goods of leather and imitations of leather, as far as included in this class; animal skins, hides; trunks and 
traveling bags; umbrellas, parasols and walking sticks; whips, harness and saddlery including suitcases and bags as far 
as included in this class, in particular travelling bags, briefcases and handbags, document holders, wallets, key pouches 
made of leather.

Cl.19;Building materials [non metallic]; non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; ducts, not of metal, for ventilating and air conditioning installations; water pipes, not of metal 
[components]; water pipe valves, not made of metal or plastic.

Cl.20;Furniture including beds (furniture), shelves, cupboards, tables, desks, chairs, armchairs, sofas, head-rests, 
upholstered furniture; mirrors, picture frames and mattresses; goods (not included in other classes) of wood, cork, reed, 
cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these 
materials, or of plastics, including steeping bags for camping purposes, barrels, casks not of metal, packaging containers 
made from plastic; flexible containers of rubber or plastic for the storage and transport of solids, liquids, gases and fuels; 
containers, not of metal, for liquid fuel; inflatable publicity objects as far as included in this class.

Cl.22;Ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags (not included in other classes); padding and 
stuffing materials (except of rubber or plastics); raw fibrous textile materials; hammocks, bags (envelopes, pouches) of 
textile, for packaging; car towing ropes; vehicle covers, not fitted.

Cl.24;Textiles and textile goods, elastomer-coated textile fabrics as far as included in this class; printers' blankets of 
textile; fabric, impervious to gases, for aeronautical balloons; bed and table covers including bed linen, towels, (textile) 
border edging, bed covers, table napkins of textile, mosquito nets, pennants and flags (not of paper).

Cl.25;Clothing, footwear, headgear including trousers, T-shirts, polo shirts, coats, jackets, overalls, caps, gloves 
(clothing), shoes, cloth for clothing purposes, ties, scarves.
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Cl.28;Games and playthings, gymnastic and sporting articles (as far as included in this class); parts and accessories 
for the aforementioned goods as far as included in this class, including rollers and wheels for roller skates, inline skates 
and skateboards, scale model vehicles, in particular model cars; playing cards, balls, plush toy animals and other plush 
toy articles, kaleidoscopes; electronic games (including video games).

Cl.35;Advertising, business management, business administration; office functions; personnel recruitment, personnel 
management consultancy, business consultancy services, public relations, radio and television advertising, organization 
of exhibitions and fairs for commercial and advertising purposes, marketing, sales research, market research; retail 
(including online retail) services in the following areas: vehicles and vehicle accessories, tires, brakes, rubber end plastic 
goods, chemical products, fuels and propellants, machines, tools and metal goods, building articles, electrical and 
electronic goods, sound and data media, printed matter, stationery, office equipment, articles of clothing, shoes and 
textile goods, toys, sports equipment; wholesale services (including online wholesale services) in the following areas: 
vehicles and vehicle accessories, tires, brakes, rubber and plastic goods, chemical products, fuels and propellants, 
machines, tools and metal goods, building articles, electrical and electronic goods, sound and data media, print shop 
products, stationery, office equipment, articles of clothing, shoes and textile goods, toys, sports equipment; 
organizational advice on the granting of usage rights for mobility systems.

Cl.37;Building construction, installation services, car workshop services, conversion, repair, servicing, assembly, 
dismantling, maintenance, care, cleaning and paint work for vehicles (except for aerospace vehicles), engines (except for 
aerospace vehicles engines), brakes, tires and their parts; repair of vehicles (except for aerospace vehicles) as part of 
vehicle breakdown assistance; retreading of tires; maintenance, assembly, repair of evaluation instruments for diagram 
plates, tachographs, accident data recorder, electronic vehicle logs, test and diagnostic apparatus and instruments; 
installation, maintenance and repair of machines and machine components; installation, maintenance and repair of 
conveyor belts and systems; installation, maintenance and repair of EDP systems.

Cl.40;Treatment of materials including the treatment (conversion) of waste; recycling of tires; metal treating.

Cl.41;Education; entertainment; provision of training for third parties in the fields of electronics, electrical engineering 
and in tire development and manufacturing; sporting and cultural activities including the organization and management of 
colloquiums, conferences, congresses, symposiums, seminars and workshops; organization of fairs for cultural and 
educational purposes, compilation of television and radio programs, radio and television entertainment, operation of 
movie theaters, organization of live events; operation of museums, musical performances, in particular orchestra 
performances, organization of lotteries and other gambling activities.

Cl.42;Scientific and technological services and the associated research and drafts; industrial experiments and R&D 
services; technical project development; design and development of computer hardware and software; updating of 
software; maintenance of computer software; technical consultancy relating to franchise; technical advice on the granting 
of usage rights for mobility systems; engineering surveying for the automotive and rubber industry; technical 
consultation of evaluation instruments for tachograph disks, tachographs, accident data recorder, electronic vehicle logs, 
test and diagnostic apparatus and instruments.
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Priority claimed from 20/11/2013; Application No. : 1279214 ;Benelux 

2712211    09/12/2013
[International Registration No. : 1193591]
DSQUARED2 TM S.A.
18, rue de l'Eau L-1449 Luxembourg

Address for service in India/Agents address:
CHADHA & CHADHA.
F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, perfumes, essential oils, cosmetics, hair lotions; dentifrices; almond oil for cosmetic 
use; almond oil; almond soap; amber (perfumery); depilatory products; make-up removing products; lipstick; beauty 
mask; shaving products; preservatives for leather (polishes); creams for leather; cosmetic preparations for slimming; sun 
care products (cosmetic sun-tanning preparations); aromatics (essential oils); fabric softeners; astringents for cosmetic 
use; cosmetic preparations for baths; bath salts, not for medical use; cotton sticks for cosmetic use; oral hygiene goods 
not for medical use; hair lotions; dyes for hair; cosmetics for eyelashes; colorants for toilet purposes; cosmetic creams; 
cosmetic set; lotions for cosmetic use; cosmetic pencils; eaux de Cologne; lavender waters; scented water; toilet water; 
oils for cosmetic use; oils for toilet use; oils for perfumery and fragrances; toiletry milk; tissues impregnated with 
cosmetic lotions; make-up products; cosmetic preparations for skin care, cosmetic product cases; cleansing milks; 
tissues and handkerchiefs impregnated with cosmetic lotion.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; ticket dispensers and mechanisms for prepaid 
apparatus; cash registers, calculating machines, equipment for data processing and computers; extinguishers; 
sunglasses; audiovisual teaching apparatus; bar code readers; spectacles; pince-nez cases; chains for spectacles; 
contact lenses; containers for contact lenses; correcting lenses (optics); tape measures; cords for spectacles; eyeglass 
frames; optical goods.

Cl.14;Precious metals and their alloys; jewelry, precious stones; timepieces and chronometric instruments; jewelry 
artists; silverware (excluding knives, forks and spoons); coins of metal; coins; rings; rings (jewelry); earrings; brooches 
(jewelry); necklaces (jewelry); tie pins; ornaments (jewelry); ornamental elements; work of art of precious metal; jewel 
cases of precious metal; watches; chronographs (watches); watch cases, watch bands, watch springs, watch chains, 
watch glasses; key rings (trinkets or fobs), statues and figurines (statuettes) of precious metal; cases and caskets for 
jewelry articles and timepieces; medals.

Cl.18;Leather and imitation leather; animal skins; trunks and suitcases; umbrellas and parasols; walking sticks; whips, 
harness and saddlery; card cases (wallets); key cases (leather goods); attaché cases; briefcases (leather goods), attache 
cases; document portfolios; moleskin (imitation leather), imitation leather; beach umbrellas; whips and saddlery goods; 
pocket wallets; coin purses not of precious metal; handbags, backpacks, wheeled bags, bags for climbers, bags for 
campers, travel bags, beach bags, school bags; shopping bags; suitcases and boxes designed to contain toiletries; travel 
sets (leather goods); toiletry sets and make-up bags (empty); collars and clothing for animals; net bags for shopping; 
bags and net bags for shopping; bags and small bags (envelopes, pouches) of leather for packaging.

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation leather; clothing items; women's clothing; 
hoods (clothing); belts (clothing); gloves (clothing); sashes for wear; scarves; shawls; neckties; hosiery; socks; shoes; 
bedroom slippers; clothing for sports, skiing and the beach; underwear; coats; overalls; short-sleeved shirts; tee-shirts; 
turtlenecks; slips (underwear); suits; trousers; jackets; pullovers; vests; sweaters; dresses; shirt yokes; shirt fronts; 
ready-made linings (parts of clothing); coats; stuff jackets; pelerines; gabardines (clothing); waterproof clothing; clothing 
pockets; pocket squares; jerseys (clothing); knitwear (clothing); underwear (body linen); dressing gowns; underwear; 
swaddling clothes.

Cl.35;Advertising; business management; business administration; office functions; retail sale and marketing 
assistance in connection with perfumes, cosmetics, jewelry, goods of leather and fur, traveling bags, cases, umbrellas, 
clothing, clothing for sports, head coverings (headgear), sunglasses, printed materials, hair accessories; business 
management for licensing of goods and services for others; administrative processing of purchase orders; data 
systematization and compilation; demonstration of products; distribution of samples; organization of events or trade fairs 
for commercial or advertising purposes; modeling for advertising and sales promotion; online advertising on a computer 
network; presentation of products on all communication media, for retail purposes; procurement services for others 
(purchasing goods and services for other businesses); sales promotion for others; shop window dressing. 
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Priority claimed from 30/08/2013; Application No. : 30 2013 050852.1/10 ;Germany 

2712265    10/12/2013
[International Registration No. : 1193585]
Roche Diagnostics GmbH
Sandhofer Str. 116 68305 Mannheim DE 

Address for service in India/Attorney address:
DEPENNING & DEPENNING
De Penning & De Penning, 2B, Ground Foor, Solitaire Plaza, M G Road, Gurgaon 122002

Proposed to be Used
IR DIVISION
Cl.9;Clinical and pathological laboratory instruments; automated slide staining apparatus for treating and staining 
tissue slide specimens for research and scientific use in fields of histology and pathology.

Cl.10;Medical processing apparatus and instruments for treating and staining specimens for analysis in the fields of 
histology and pathology; automated slide staining apparatus for treating and staining tissue slide specimens for 
diagnostic use.
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Priority claimed from 30/08/2013; Application No. : 30 2013 050855.6/10 ;Germany 

2712407    10/12/2013
[International Registration No. : 1193433]
Roche Diagnostics GmbH
Sandhofer Str. 116, 68305 Mannheim (Germany) 

Address for service in India/Attorney address:
DEPENNING & DEPENNING
De Penning & De Penning, 2B, Ground Foor, Solitaire Plaza, M G Road, Gurgaon 122002

Proposed to be Used
IR DIVISION
Cl.9;Clinical and pathological laboratory instruments; automated slide staining apparatus for treating and staining 
tissue slide specimens for research and scientific use in fields of histology and pathology.

Cl.10;Medical processing apparatus and instruments for treating and staining specimens for analysis in the fields of 
histology and pathology; automated slide staining apparatus for treating and staining tissue slide specimens for 
diagnostic use.
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Priority claimed from 22/03/2013; Application No. : 13 3 992 313 ;France 

2712481    06/09/2013
[International Registration No. : 1193477]
COMPAGNIE GENERALE DES ETABLISSEMENTS MICHELIN
12 Cours Sablon F-63000 CLERMONT FERRAND France

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES
CENTRAL SQUARE, SUITE-328, PLAZA III, 20 MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI 
ROAD), DELHI 110006

Proposed to be Used
IR DIVISION
Cl.12;Pneumatic tires and inner tubes for vehicle wheels; treads for retreading tires; tracks for track vehicles; air 
pumps and their accessories, valves, repair outfits, rims, deflating warning devices, wheels, wheel fixing bolts, tire 
supports.

Cl.35;Pneumatic tire and tire inner tube retailing and/or wholesaling services; business planning services; business 
management services and consulting services, all relating to the tire trade; commercial business management, business 
organization and management consulting intended especially for automotive and tire professionals; advertising, mail 
advertising; organization and conducting of trade promotional and advertising operations to build customer loyalty; 
organization and conducting of trade promotional operations for the sale and distribution of tires and wheels, 
accessories, repair kits for tires, tire pressure monitors, equipment for mounting and dismounting of tires and wheels; 
sales promotion support services relating to the tire trade; organization and conducting of market surveys; computer file 
management, input, processing, collecting and systematization of data in a central database; research and recovery 
services for computerized trade information; information and consulting services regarding the management of tires for 
vehicle fleets.

Cl.37;Maintenance, repair, retreading, regrooving, installation, removal and replacement services for tires and inner 
tubes for tires; wheel balancing services; maintenance and repair services for motor vehicles, spare parts, accessories 
for motor vehicles; information services relating to repair or maintenance of motor vehicles; emergency breakdown 
services for motor vehicles, including services relating to tires for motor vehicles.

Cl.39;Delivery services for tires and/or wheels for vehicles, storage services for tires and/or wheels for vehicles; towing 
services in case of vehicle breakdown, repatriation service by any means, for people and/or vehicles in case of 
breakdown.

Cl.42;Design and development of software and databases; technical inspection services for motor vehicles and motor 
vehicle tires; expertise and technical advice services on the selection, use, condition, maintenance and/or repair of tires, 
spare parts and accessories for motor vehicles; technical information services particularly in the field of motor vehicles, 
spare parts, automotive accessories and tires; services relating to the inspection of motor vehicles, namely technical 
audits of the state of motor vehicles.
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2714656    22/11/2013
[International Registration No. : 1193561]
PIERRE FABRE DERMO-COSMETIQUE
45 Place Abel Gance F-92100 BOULOGNE France

Address for service in India/Agents address:
DAHLIA SEN OBEROI
A-18, CHITTARANJAN PARK, NEW DELHI- 110 019

Proposed to be Used
IR DIVISION
Cl.1;Active ingredient used in the composition of cosmetic products; active ingredient used in the composition of 
dermatological products and dermo-cosmetic products.

Cl.3;Cosmetic products; dermo-cosmetic product.

Cl.5;Dermatological product.
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Priority claimed from 08/08/2013; Application No. : 012051661 ;European Union 

2714657    14/11/2013
[International Registration No. : 1193723]
Carl Freudenberg KG
Höhnerweg 2-4 69469 Weinheim Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, metal products (not included in other classes); seals (packings) made of metal, in 
particular machined seals.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; seals; stuffing rings, in particular machined seals and water-tight rings.
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Priority claimed from 21/06/2013; Application No. : 00003010987 ;United Kingdom 

2714690    11/12/2013
[International Registration No. : 1193800]
Oxford Nanopore Technologies Limited
Edmund Cartwright House, 4 Robert Robinson Avenue, Oxford Science Park Oxford OX4 4GA United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Analysis and evaluation of marketing, business and commercial data; provision of reports relating to the 
aforesaid; business services; information, advisory and consultancy services relating to the aforesaid.

Cl.42;Analysis and evaluation of data, including scientific and medical data; overseeing, monitoring and managing 
scientific and medical experiments and tests; overseeing, monitoring and managing the analysis and evaluation of 
scientific and medical data; design of scientific experiments; analysis of data generated by scientific and medical 
experiments and tests; biological, bacteriological, chemical, biochemical, DNA, RNA, protein, polynucleic acid and 
molecular analysis and evaluation services; DNA and RNA and polynucleic acid and protein sequencing, analysis and 
evaluation services; genome sequencing services and the analysis and evaluation of data resulting therefrom; provision 
of reports relating to scientific and medical experiments, the results of scientific and medical experiments and tests, the 
analysis and evaluation of scientific and medical data, and data generated by scientific and medical experiments and 
tests; scientific and medical research and development services; technical data analysis and evaluation services; 
information, advisory and consultancy services relating to the aforesaid; electronic data storage services.
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Priority claimed from 08/05/2013; Application No. : 30 2013 031 095.0/16 ;Germany 

2715096    02/11/2013
[International Registration No. : 1192965]
ZF Friedrichshafen AG 
Löwentaler Str. 20 88046 Friedrichshafen DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Online publications (downloadable).

Cl.16;Office requisites, printed matter, bookbinding material, forms, photographs, calendars, catalogue, paper, 
cardboard (carton) and goods made from these materials, as far as not included in other classes; brochures, posters, 
boxes of cardboard or paper, writing materials, instructional and teaching material (except apparatus), plastic materials 
for packaging, if not contained in other classes; printers" type, printing blocks, magazines, newspapers.

Cl.35;Advertising, business management, business administration, office work, marketing, public relations, online 
advertising on a computer network, organization of exhibitions for commercial or advertising purposes, organization of 
trade fairs and exhibitions for commercial or advertising purposes, advertising, systemization and compilation of 
information into computer databases, particularly parts lists, material masters, documents, plates [book illustrations], 
order lists, spare parts catalogue and service information; retail and wholesale services in the field of vehicles and vehicle
accessories.

Cl.38;Telecommunications, providing access to computer programs on data networks, information on the Internet and 
on a global computer network, as well as platforms and portals on the Internet.

Cl.41;Desktop publishing [creating publications using computers]; online providing of electronic, non-downloadable 
publications, online publication of electronic books and magazines, arranging and conducting of seminars, workshops, 
exhibitions, press events.
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Priority claimed from 27/06/2013; Application No. : 85971387 ;United States of America 

2715226    24/12/2013
[International Registration No. : 1193230]
Vidyo, Inc.
7th Floor, 433 Hackensack Ave. Hackensack NJ 07601 United States of America

Address for service in India/Agents address:
KOCHHAR & CO
TECHNOPOLIS BUILDING, TOWER-B, 3RD FLOOR, SECTOR-54, DLF GOLF COURSE ROAD, GURGOAN-122002.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for providing video and audio communication and conferencing; systems comprised of 
microphones, telephones, and computer hardware for providing video and audio communication and conferencing.

Cl.38;Teleconferencing and video conferencing services; technical consulting services in the field of video and audio 
conferencing; internet services, namely, providing multiple-user access to communications services for video 
conferencing and real-time data and document sharing.

Cl.42;Design, development and implementation of video and audio communication systems; providing temporary use 
of on-line non-downloadable software for providing video and audio communication and conferencing and data sharing.
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Priority claimed from 19/07/2013; Application No. : 30 2013 042 532.4/01 ;Germany 

2715291    19/11/2013
[International Registration No. : 1193316]
Roche Diagnostics GmbH
Sandhofer Str. 116, 68305 Mannheim (Germany) 

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biochemical and biological preparations for industrial, scientific and research purposes; chemical 
reagents and in-vitro diagnostic agents for scientific and research purposes; all also in form of kits.

Cl.9;Software for scientific research use.
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Priority claimed from 07/05/2013; Application No. : 30 2013 030 874.3/41 ;Germany 

2715716    07/11/2013
[International Registration No. : 1193095]
Deutscher Fußball-Bund (DFB) e.V.
Otto-Fleck-Schneise 6 60528 Frankfurt Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery; essential oils; cosmetics and personal care preparations; hair lotions; dentifrices.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; audio tapes, video tapes; spectacles; goggles for sports; sunglasses; 
spectacle cases; spectacle frames; exposed films; photographic apparatus; magnetic identity cards; smart cards 
(integrated circuit cards); encoded magnetic cards; portable telephones and cell phones.

Cl.12;Vehicles; vehicle parts, included in this class; accessories for vehicles, included in this class; apparatus for 
locomotion by land, air or water.
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Cl.16;Paper, cardboard and goods made from these materials, included in this class; printed matter; bookbinding 
material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; 
typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); plastic 
materials for packaging, included in this class; flags of paper.

Cl.18;Leather and imitations of leather, and goods made of these materials, included in this class; trunks and 
suitcases; rucksacks; bags for sports; bags included in this class; travelling bags; handbags; purses; wallets; umbrellas 
and parasols; walking sticks.

Cl.20;Furniture, mirrors, picture frames; goods included in this class of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; works 
of art of wood, wax, plaster or plastic; pillows; bedding, except linen; inflatable publicity objects.

Cl.24;Textiles and textile goods, included in this class; bed clothes; bed covers; table linen, not of paper; towels and 
beach towels; flags, not of paper.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys and playthings; stuffed toys; balls for games; toy figurines included in this class; playing cards; 
gymnastic and sporting articles included in this class; decorations for Christmas trees.

Cl.30;Coffee; tea; cocoa products; sugar; rice; flour and preparations made from cereals; bread, pastry and 
confectionery; chocolate; chocolate products; chewing gum; biscuits; ices; honey; mustard; vinegar, sauces 
(condiments); sugar confectionery; spices; coffee-based beverages; cocoa-based beverages; chocolate-based 
beverages; tea-based beverages included in this class.

Cl.32;Beers; drinks mixed from beer and non-alcoholic beverages; mineral and aerated waters and other non-alcoholic 
drinks; fruit beverages and fruit juices; syrups and other preparations for making beverages.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.38;Telecommunications.

Cl.39;Travel arrangement; arrangement of travel tours; booking of seats for travel; travel reservation; transport.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; organization of sports 
competitions; presentation of live performances; organization or conducting of exhibitions, conferences, congresses, 
seminars, symposiums, workshops, cinema presentations, concerts, training courses, sports courses, courses and/or 
entertainment events; publication of printed matter and electronic publications, other than for advertising purposes; 
providing recreation facilities; ticket agency services (sports or entertainment).

Cl.43;Temporary accommodation; services for providing food and drink.
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Priority claimed from 20/06/2013; Application No. : 13 4 013 869 ;France 

2715983    25/11/2013
[International Registration No. : 1192804]
COINTREAU
Carrefour Molière F-49124 SAINT BARTHELEMY D'ANJOU France

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; beverages based on fruit and fruit juices; 
syrups and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).
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2715985    11/11/2013
[International Registration No. : 1192783]
HOLDING GONVARRI, S.R.L.
C/San Vicente, 8, Edificio Albia nº 3 E-48001 Bilbao, Vizcaya Spain

Address for service in India/Agents address:
S.S. DATTA & ASSOCIATES
FLAT NO.X-4,SHIVNATH BHAVAN,GARIAHAT ROAD,KOLKATA 700 029,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.37;Construction, installation and repair services for renewable energy production plants.

Cl.40;Energy generation and production services.

Cl.42;Energy audit services; development of integral energy concepts; advisory services relating to energy 
consumption; engineering services relating to renewable energy production; technological design and research services; 
technical evaluation and reporting services.
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Priority claimed from 12/09/2013; Application No. : TO2013C002691 ;Italy 

2715999    04/11/2013
[International Registration No. : 1192803]
PIAGGIO & C. S.P.A.
Viale Rinaldo Piaggio, 25 PONTEDERA (PI) IT

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electric accumulators; electric batteries; sirens; chargers for electric batteries; flashing safety lights; radios; speed 
checking apparatus for vehicles; speedometers for vehicles; vehicle breakdown warning triangles; safety goggles; face 
shields for protective helmets; protective helmets; safety helmets; articles of protective clothing for wear by motorcyclists
for protection against accident or injury, irradiation and fire; gloves for protection against accidents; safety boots for 
motorcyclists; fireproof motorcycle racing suits for safety purposes; computers; mouse pads; computer mice; USB flash 
drives; electronic pens [visual display units]; wireless headsets for use with mobile telephones; video game cartridges; 
mobile phones; portable media players; covers for mobile phones; covers for portable multimedia players; covers for 
sound reproduction apparatus; covers for hand-held computers; covers for electronic agendas; covers for cameras 
[photography]; covers for film cameras; cases especially made for photographic apparatus and instruments; eyeglass 
cases; spectacles; spectacle frames; eyeglass chains; eyeglass cords; chains and cords for sunglasses; optical lenses; 
correcting lenses [optics]; lenses for eyeglasses; video game cassettes; video game discs; memory cards for video game 
machines; satellite navigational apparatus.

Cl.12;Two wheeled vehicles, spare parts and accessories thereof, excluding bicycles, parts and accessories thereof.

Cl.18;Bags; handbags; travelling bags; briefcases; leather briefcases; leather credit card holders; wallets; key-cases 
[leatherware]; purses; trunks [luggage]; suitcases; cosmetic bags sold empty; bags for sports; shoulder bags; leather 
shopping bags; school bags; rucksacks; travelling sets [leatherware]; garment bags for travel; shoe bags for travel; 
beach bags; duffel bags; bags for climbers; vanity cases, not fitted; hides; cases of leather or imitation leather; boxes of 
leather or imitation leather; furniture coverings of leather; umbrellas; parasols; leather leashes.

Cl.25;Clothing namely coats, mantles [clothing], raincoats, dresses, suits, skirts, jackets [clothing], trousers, jeans, 
waistcoats, shirts, tee-shirts, blouses, jerseys [clothing], sweaters, blazers, cardigans, stockings, socks, underwear, night 
gowns, pajamas, bathrobes, bathing suits, sports jackets, wind-resistant jackets, anoraks, sweat suits, neckties, scarves, 
shawls, bandanas, foulards [clothing articles], sashes for wear, gloves [clothing], belts [clothing], waterproof clothing, 
footwear, footwear for motorcyclists, boots, shoes, sport shoes, headgear for wear, hats, berets, visors [headwear].

Cl.28;Games and playthings namely board games, parlour games, ride-on toys, scale model kits [toys], scale model 
vehicles, toy collection models reproducing motorbikes, automobiles and other vehicles, building blocks, building games, 
dolls, dolls" clothing, accessories for dolls, plush toys, toy vehicles, toy real-size non-operating replicas of motorbikes 
and automobiles for ornament, entertainment and exhibition purposes, jigsaw puzzles, hand held units for playing video 
games, portable games with liquid crystal displays, arcade video game machines, radio-controlled toy vehicles, plastic 
racetracks [toys].

7289



Trade Marks Journal No: 1846 ,   23/04/2018           Class 99 
 

 

Priority claimed from 01/07/2013; Application No. : 30 2013 004 467.3/03 ;Germany 

2716014    14/11/2013
[International Registration No. : 1192812]
HFC PRESTIGE INTERNATIONAL HOLDING SWITZERLAND SÀRL
Chemin Louis-Hubert 1-3 CH-1213 Petit-Lancy CH

Address for service in India/Attorney address:
K & S PARTNERS
BK HOUSE, PLOT NO. 109, SECTOR-44, GURGAON 122002

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations used for the production of cosmetic hair colour products.

Cl.3;Cosmetic preparations for the care, treatment and beautification of the scalp and hair.
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2716017    18/12/2013
[International Registration No. : 1192662]
Obschestvo s ogranichennoy otvetstvennostyu "Fissman BioEcolistik"
str. 1, d. 11, 1-y Magistralny tupik RU-123290 Moscow Russian Federation

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.8;Table forks; sharpening instruments; ladles for wine; spoons; cheese slicers, non-electric; egg slicers, non-
electric; pizza cutters, non-electric; scaling knives; can openers, non-electric; knives; scissors; vegetable slicers; table 
cutlery [knives, forks and spoons]; silver plate [knives, forks and spoons].

Cl.35;Import-export agencies; commercial information agencies; demonstration of goods; marketing studies; business 
investigations; marketing research; organization of exhibitions for commercial or advertising purposes; organization of 
trade fairs for commercial or advertising purposes; shop window dressing; data search in computer files for others; 
commercial or industrial management assistance; presentation of goods on communication media, for retail purposes; 
auctioneering; sales promotion for others; rental of vending machines; distribution of samples; compilation of 
information into computer databases; administrative processing of purchase orders; modelling for advertising or sales 
promotion; procurement services for others [purchasing goods and services for other businesses].
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2716045    28/08/2013
[International Registration No. : 1192759]
KASTAMONU ENTEGRE AGAC SANAYI VE TICARET ANONIM SIRKETI
Mahir iz Cad. No:25, TR-34662 Altunizade Üskudar Istanbul (Turkey) 

Address for service in India/Attorney address:
VUTTS & ASSOCIATES
B-5/47E, SAFDARJUNG ENCLAVE, NEW DELHI 29

Proposed to be Used
IR DIVISION
Cl.19;Sand, gravel, aggregate, asphalt, pitch, cement, gypsum for building, repairing and coating purposes, wood, 
plastic or synthetic materials for construction, concrete building elements, movable concrete structures, beams not of 
metal, crash barriers not of metal, including doors and windows made of wood and synthetic materials, natural or 
synthetic surface coverings in form of layers or bands, synthetic coatings made adhered through heat.

Cl.20;Furniture made of any kinds of substances and materials, coat hanger with stand or fixable, mirrors, artificial 
honeycombs and wax bars, boards, pictures, frame for paintings made of wood and synthetic materials, wooden or 
synthetic cases, boxes, package sheets, chests, carrying palettes and their taps thereof, furniture fittings, nonmetal 
connections, opening-closing installations made of wood or synthetic, ornaments and decorative articles made of wood 
or plastic, pet cushions, ladders of wood or plastic, mobile ladders, bamboo curtains, window blinds, strip curtains made 
of synthetic.

Cl.35;Services relating to the advertising, marketing and public relations including the organization of exhibitions and 
fairs for trade purposes, business administration, management and consultancy services related with these matters, the 
accounting services including import-export agency services, the bringing together, for the benefit of others, of a variety 
of goods, enabling customers to conveniently view and purchase those goods, sand, gravel, aggregate, asphalt, pitch, 
cement, gypsum for building, repairing and coating purposes, wood, plastic or synthetic materials for construction, 
concrete building elements, movable concrete structures, beams not of metal, crash barriers not of metal, including doors 
and windows made of wood and synthetic materials, natural or synthetic surface coverings in form of layers or bands, 
synthetic coatings made adhered through heat, furniture made of any kinds of substances and materials, coat hanger with
stand or fixable, mirrors, artificial honeycombs and wax bars, boards, pictures, frame for paintings made of wood and 
synthetic materials, wooden or synthetic cases, boxes, package sheets, chests, carrying palettes and their taps thereof, 
furniture fittings, nonmetal connections, opening-closing installations made of wood or synthetic, ornaments and 
decorative articles made of wood or plastic, pet cushions, ladders of wood or plastic, mobile ladders, bamboo curtains, 
window blinds, strip curtains made of synthetic, all of the aforementioned services may be provided by retail stores, 
wholesale outlets, by means of electronic media, through catalogues.
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2716301    08/11/2013
[International Registration No. : 1192442]
Berg + Schmidt GmbH & Co. KG
An der Alster 81 20099 Hamburg Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Food additives (included in class 1); additives for animal foodstuffs (included in class 1); food stabilisers (included 
in class 1); hydrocolloids for adjusting flow properties or stabilising foodstuffs; flour improvers and baking aids (included 
in class 1); lecithin and soya protein for industrial purposes (included in class 1) for use as basic ingredients for the food, 
dietetic foodstuff, animal foodstuff, pharmaceutical and cosmetic industries and for industrial purposes; enzymes and 
enzyme preparations for industrial purposes, in particular for the food, drinks and animal foodstuff industries.

Cl.31;Foodstuffs for animal use; animal food additives (included in class 31).
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Priority claimed from 30/07/2013; Application No. : MI2013C007487 ;Italy 

2716348    23/10/2013
[International Registration No. : 1191665]
ZAMBON S.P.A.
via Lillo Del Duca 10 I-20091 BRESSO (MI) Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use; food for babies; plasters, material for dressings; material for stopping teeth, dental wax; 
disinfectants.
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2716367    26/09/2013
[International Registration No. : 1192350]
INOUÏ ET COMPAGNIE
15 ter route d'Abbeville F-80230 SAINT-VALERY-SUR-SOMME France

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.14;Jewelry; jewelry products, precious stones; timepieces and chronometric instruments; precious metals and their 
alloys; coins; works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases, straps, 
chains, springs or glasses; key rings [trinkets or fobs]; statues or figurines (statuettes) of precious metals; cases or 
presentation cases for timepieces; medals.

Cl.18;Leather and imitation leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; whips, 
harness and saddlery; pocket wallets; purses (coin purses); handbags, backpacks, wheeled bags; bags for climbers and 
campers, travel bags, beach bags, school bags; vanity cases (empty); collars or clothing for animals; bags or net bags for 
shopping; bags or small bags (envelopes, pouches) of leather for packaging.

Cl.25;Clothing, footwear, headgear; shirts; leather or imitation leather clothing; belts (clothing); furs (clothing); gloves 
(clothing); scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; underwear.
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2716864    01/11/2013
[International Registration No. : 1192601]
SAMSUNG SDS CO., LTD. 
125, Olympic-ro 35-gil, Songpa-gu Seoul KR

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.9;Computer software for logistics management; computer programs for logistics management; computer software 
for transport management; computer programs for transport management; computer software for transport brokerage; 
computer programs for transport brokerage; computers for logistics management; computers for transport management; 
computers for transport brokerage.

Cl.39;Brokerage of ship transport; brokerage of ship rental; transport brokerage; container transport; location of freight 
cars by computer; air transport; providing information relating to the transport of freight; freight brokerage; storage of 
goods; storage consultancy; storage information; goods warehousing; storage of cargo; freight warehousing; rental of 
warehouses; rental of storage containers.

Cl.42;Computer software development; rental of computer software; computer software design; computer software 
consultancy; installation of computer software; updating of computer software; computer software research; 
maintenance of computer software; advisory and development services relating to computer software; recovery of 
damaged computer programs; conversion of data or documents from physical to electronic media; data conversion of 
computer programs and data [not physical conversion]; development of computer programs; duplication of computer 
programs; rental and translation of computer programs; computer system design; computer system analysis; design and 
development of computer systems.
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2718334    30/01/2014
[International Registration No. : 1189918]
Out-Fitz Concepts B.V. 
Mijlweg 92 NL-3295 KH 's-Gravendeel NL

Address for service in India/Attorney address:
ZEUSIP
C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.9;Sunglasses.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 23/08/2013; Application No. : 012087367 ;European Union 

2718612    03/10/2013
[International Registration No. : 1194092]
The Office of Health Economics, a division of The Association of the British Pharmaceutical Industry
Southside 7th Floor, 105 Victoria Street London SW1E 6QT United Kingdom

Address for service in India/Attorney address:
SAIKRISHNA AND ASSOCIATES
A-2E, CMA TOWER, SECOND FLOOR, SECTOR-24, NOIDA - 201 301

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, publications; information leaflets.

Cl.35;Provision of business information, opinion polling, data processing, public relations and promotional services; 
provision of statistical information and information advisory and consultancy services relating to the above; provision of 
commercial information via the Internet; all relating to pharmaceuticals, the pharmaceutical industry and the medical, 
nursing and pharmaceutical professions and health care.

Cl.41;Educational and training services; organisation of conferences and seminars; publishing; provision of 
educational information via the Internet; information, advisory and consultancy services relating to the above; all relating 
to pharmaceuticals, the pharmaceutical industry and the medical, nursing and pharmaceutical professions and health 
care.

Cl.42;Hosting of websites, information, advisory and consultancy services relating to the above; provision of research 
related information via the Internet; all relating to pharmaceuticals, the pharmaceutical industry and the medical, nursing 
and pharmaceutical professions and health care.

Cl.45;Lobbying services information, advisory and consultancy services relating to the above, all relating to 
pharmaceuticals, the pharmaceutical industry and the medical, nursing and pharmaceutical professions and health care.
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Priority claimed from 05/07/2013; Application No. : 011962131 ;European Union 

2718632    30/07/2013
[International Registration No. : 1195511]
Saferock Limited
Matrix House, 12-16 Lionel Road Canvey Island, Essex SS8 9DE GB

Address for service in India/Attorney address:
ZEUSIP
C-4 JANGPURA EXTENSION NEW DELHI-110014

Proposed to be Used
IR DIVISION
Cl.1;Chemical compositions and materials for use in cosmetics; chemical preparations for use in cosmetic products; 
ingredients for cosmetics; chemicals used for agriculture; fertilizers; soil conditioners; mineral fertilizers; mineral 
fertilising preparations; raw mineral substances; processed minerals; chemicals used in industry, science and 
photography, as well as in agriculture, horticulture and forestry; unprocessed artificial resins, unprocessed plastics; 
manures; fire extinguishing compositions; tempering and soldering preparations; chemical substances for preserving 
foodstuffs; tanning substances; adhesives used in industry.

Cl.3;Toiletries; cosmetics; skin care preparations; bath preparations; essences for skin care; body cleaning and beauty 
care preparations; perfumery.

Cl.5;Vitamin and mineral supplements; mineral dietary supplements for animals; mineral supplements for feeding 
livestock; mineral dietary supplements for humans; pharmaceutical and veterinary preparations; sanitary preparations for 
medical purposes; dietetic food and substances adapted for medical or veterinary use, food for babies; dietary 
supplements for humans and animals; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.31;Animal feed; animal foodstuffs; mixed animal feed; synthetic animal feed; grains and agricultural, horticultural 
and forestry products not included in other classes; live animals; fresh fruits and vegetables; seeds; natural plants and 
flowers; foodstuffs for animals; malt.
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3570263    16/03/2017
[International Registration No. : 1348994]
CHINA COSCO SHIPPING CORPORATION LIMITED
628 Minsheng Road, Shanghai Pilot Free Trade Zone Shanghai China

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.6;Buildings, transportable, of metal; loading pallets of metal; containers of metal for storage and transport of goods; 
storage containers; floating docks of metal, for mooring boats; anchors; floating containers of metal.

Cl.12;Hydroplanes; vehicle chassis; boats; ships" hulls; ships; yachts; davits for boats; barges; funnels for ships; 
spars for ships.

Cl.36;Insurance underwriting; insurance brokerage; financing services; banking; capital investment; art appraisal; real 
estate management; financial customs brokerage services; surety services; charitable fund raising; trusteeship; lending 
against security; marine insurance underwriting.

Cl.37;Construction consultancy, namely providing information related to marine construction and construction of 
offshore rigs and ships; construction, namely construction of offshore rigs and ships; underwater construction; harbour 
construction; drilling of wells; machinery installation, maintenance and repair, namely installation, maintenance and 
repair of offshore rigs and ships, construction, installation, relating to offshore and marine vessels, ships and structures; 
vehicle repair services; shipbuilding; rustproofing; maintenance and repair of storage containers; underwater repair.

Cl.39;Transport; transport brokerage; transport of travelers; wrapping of goods; piloting; boat rental; shipbrokerage; 
air transport; vehicle rental; warehousing; rental of storage containers; operating canal locks; courier services for 
messages or merchandise; arranging of travel tours; transport by pipeline; transportation logistics; lighterage services; 
stevedoring; river transport; marine transport; car transport; freighting; hauling; pleasure boat transport; freight, namely 
shipping of goods; boat transport; barge transport; railway truck rental.
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Priority claimed from 15/10/2016; Application No. : 30 2016 029 097 ;Germany 

3581332    12/04/2017
[International Registration No. : 1353037]
Thomas GmbH + Co. Technik + Innovation KG
Walkmühlenstraße 93 27432 Bremervörde DE

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; machines for plastics working; 
excluding washing machines, mixing machines for kitchen use and hair drying machines.

Cl.17;Plastics in extruded form for use in manufacture; plastics materials in the form of sections; excluding pipes, 
tubes and conduits, ducting, pipe joints, connectors and connector sleeves, parts and fittings for all the aforesaid goods.

Cl.40;Treatment of plastic materials to produce plastic mouldings.
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Priority claimed from 16/11/2016; Application No. : 016057523 ;European Union 

3597882    15/05/2017
[International Registration No. : 1356263]
Marco Seitz
Briver Allee 8 91207 Lauf Germany

Proposed to be Used
IR DIVISION
Cl.16;Boxes of cardboard for yarns and threads, for textile use, ply yarn, monofilaments, namely fully synthetic threads 
consisting of a single fibre for textile use, spun and unspun threads, all of the aforesaid goods consisting of natural and 
synthetic materials for textile use, and for lace and embroidery, ribbons and braid, buttons, hooks and eyes, needles, 
sewing machine needles, sewing needles, needle containers (of plastic), finger guards, namely thimbles, needle cushions.

Cl.20;Boxes of plastic for yarns and threads, for textile use, ply yarn, monofilaments, namely fully synthetic threads 
consisting of a single fibre for textile use, spun and unspun threads, all of the aforesaid goods consisting of natural and 
synthetic materials for textile use, and for lace and embroidery, ribbons and braid, buttons, hooks and eyes, needles, 
sewing machine needles, sewing needles, needle containers (of plastic), finger guards, namely thimbles, needle cushions.

Cl.23;Yarns and threads, for textile use, ply yarn, monofilaments, namely fully synthetic threads consisting of a single 
fibre for textile use; spun and unspun threads, all the aforesaid goods of natural and synthetic materials for textile 
purposes.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, needles, sewing machine needles, sewing 
needles, needle containers (of plastic); finger cots, namely thimbles; needle cushions.
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Priority claimed from 07/02/2017; Application No. : 302017000013005 ;Italy 

3601916    16/03/2017
[International Registration No. : 1357418]
RELIFE S.R.L.
Via dei Sette Santi, 3 I-50131 Firenze Italy

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI- 110 025.

Proposed to be Used
IR DIVISION
Cl.3;Soaps for human beings; soaps not for human beings; perfumery; essential oils; cosmetics; dermatological 
cosmetic products for the treatment of the signs and symptoms associated with acne; soothing cosmetic formulations; 
sunscreen; sun creams; sun protecting creams [cosmetics]; sun care preparations [cosmetics]; non-medicated 
preparations for the alleviation of sunburn; cosmetics for dermatological use; skin cleansers; skin moisturizers; skin 
cleansing lotions; skin masks [cosmetics]; skin whitening preparations; skin whitening creams; skin lighteners; skin 
exfoliants; non-medicated skin serums; cosmetic preparations for skin renewal; cosmetic skin care lotions; wrinkle 
removing skin care preparations; cosmetics for protecting the skin from sunburn; exfoliants; exfoliants for cosmetic use; 
anti- wrinkle cream; skin lightening compositions [cosmetic]; non-medicated skin clarifying lotions; moisturizers; 
cosmetic moisturizers; anti-aging moisturizers for cosmetic use; skin emollients; wrinkle-minimizing cosmetic 
preparations for topical facial use; topical skin sprays for cosmetic purposes; blemish balm creams; concealers for spots 
and blemishes; cosmetics for the use on the hair; hair serums; hair protection lotions; hair lotions; hair preparations and 
treatments; hair strengthening treatment lotions; hair care serums; anti-aging gel; anti-aging lotion; cleansing creams; 
cosmetic lotions for reducing the appearance of age spots and freckles; non-medicated stimulating lotions for the skin; 
sunscreen preparations; skin whitening preparations; non-medicated scrubs for the face and body; cosmetic foams 
containing sunscreens.

Cl.5;Pharmaceuticals; medical and sanitary preparations particularly curative cosmetics for medical purposes; dietetic 
substances for medical purposes; injectable dermal filler; hyaluronic acid for pharmaceutical purposes; dermatological 
products for the treatment of the signs and symptoms associated with acne; topical formulations containing furfuryl 
palmitate for the treatment of dermatitis; pharmaceutical preparations for treating sunburn; medicated rash lotions; 
dermatological pharmaceutical products; creams for dermatological use; gel for dermatological use; antimicrobials for 
dermatological use; nail antifungal dermatological preparations; injectable dermal filler; medicinal creams for skin care; 
skin tonics [medicated]; pharmaceutical lotions for the skin; medicated skin lotions; medicinal creams for the protection 
of the skin; medicated skin care lotions; pharmacological preparations for skin care; pharmaceutical preparations for skin 
care; pharmaceutical preparations for skin care; exfoliants [prepared] for medical purposes; emollients for medical 
purposes; cold cream for medical use; burn relief medication; tissue-regenerative pharmaceutical preparations; topical 
gels for medical and therapeutic purposes; nail fungus treatment preparations; pharmaceutical preparations for the 
treatment of inflammatory disorders; pharmaceutical preparations for the prevention of inflammatory disorders; 
medicated preparations for skin treatment; pharmaceutical preparations for treating skin disorders; acne medications; 
acne creams [pharmaceutical preparations]; acne cleansers [pharmaceutical preparations]; niacinamide preparations for 
the treatment of acne; acne treatment preparations; medicated hair lotions; medicinal hair growth preparations; 
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medicated hair care preparations; hair growth stimulants; wound dressings; materials for dressing wounds; 
pharmaceutical preparations for wounds; adhesive bandages for skin wounds; medical adhesives for binding wounds; all 
of the aforesaid goods being other than goods relating to treatment of eye diseases and disorders

Cl.10;Surgical apparatus and instruments; surgical threads; threads for facelift used in plastic surgery; needles for 
medical purposes; syringes and injectors for medical purposes; automated blood separation instruments; autologous 
blood recovery apparatus; autologous blood processing apparatus; filters for blood and blood components; medical 
apparatus for the preparation of PRP (platelet rich plasma); hypodermic needles; surgical needles; multishot needle 
syringes; injection instruments without needles; hypodermic injectors; medication injectors; jet injectors for medical use; 
apparatus for acne treatment; suture and wound closing materials and products; all of the aforesaid goods being other 
than goods relating to treatment of eye diseases and disorders
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3602036    05/04/2017
[International Registration No. : 1357734]
Fontus Health Ltd
60 Lichfield Street Walsall WS4 2BX United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Preparations for care of the skin; skin emollients for cosmetic use; hair emollients for cosmetic use; moisturizing 
preparations.

Cl.5;Pharmaceutical preparations and substances; preparations for treatment of the skin; emollients for medical 
purposes; moisturizing preparations for medical purposes.
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Priority claimed from 07/07/2016; Application No. : 302016000071068 ;Italy 

3602191    01/09/2016
[International Registration No. : 1357547]
F.LLI TOGNELLA S.P.A.
Via Goito, 60 I-21019 SOMMA LOMBARDO (VA) Italy

Proposed to be Used
IR DIVISION
Cl.6;Flap valves of metal; manually operated metal valves; water-pipe valves of metal; radiator valves of metal [other 
than thermostatic]; drain traps [valves] of metal; valves of metal, other than parts of machines; regulators [valves] of 
metal other than parts of machines; valve assemblies of metal [other than parts of machines]; check valves of metal 
[other than parts of machines]; draw-off valves (metal -) [other than parts of machines]; metal pipes, tubes and hoses, and 
fittings therefor, including valves; metal valves for controlling the flow of fluids in pipelines; metal pulleys, springs and 
valves [not including machine elements]; metal valves for controlling the flow of gases in pipelines; valves of metal other 
than parts of machines including those from alloy steel and titanium.

Cl.7;Valves; hydraulic valves; clack valves [parts of machines]; actuators for valves; fuel valves; shutter valves; valve 
diaphragms; servo-control valves; valves for pumps; valves [parts of machines]; power operated valves; digital electro-
hydraulic proportioning valves; sludge cocks [valves] being parts of machines; pneumatically operable valves; lockable 
valves [parts of machines]; compressed air pilot valves; pump control valves; valve closure mechanisms; hydraulic 
valves [parts of machines]; dosing valves [parts of machines]; slide valves [parts of machines]; pressure valves [parts of 
machines]; regulators [parts of machines]; tapping valves for metallurgical purposes; safety valves [parts of machines]; 
stop valves [parts of machines]; valves operated automatically by pneumatic control; compressed air switch valves; 
thermostatic control valves for machines; control valves (Thermostatic -) for machines; hydraulically operated butterfly 
valves; valves operated automatically by hydraulic control; ball valves being parts of machines; angle valves being parts 
of machines; butterfly valves being parts of machines; spray valves [parts of machines]; suction valves for air 
compressors; plunger type valves for use with tanks; suction valves for gas compressors; valves operated by changes in 
pressure; power valve for carburetors [vehicle parts]; dispensing valves being machine parts; stop valves of metal [parts 
of machines]; valve assemblies of metal [parts of machines]; vacuum control valves [parts of engines]; stop valves of 
plastic [parts of machines]; pressure controllers [valves] being parts of machines; non-return valves of metal [parts of 
machines]; metal safety valves [parts of machines]; pressure reducers [parts of machines]; sludge valves being parts of 
machines; vacuum control valves [parts of machines]; temperature control valves [parts of machines]; non-return valves 
of plastic [parts of machines]; level regulating valves [parts of machines]; check valves (non-metallic -) [parts of 
machines]; check valves (non-metallic-) [parts of machines]; valves [mechanical] for regulating fluid flow; exhaust gas 
recirculation [EGR] valves for motors and engines; positive crankcase ventilation [PCV] valves for motors and engines; 
actuators incorporating a gear mechanism for pipeline valves; waste gas return valves [parts of machines]; automatic 
inlet control valves for reciprocating air compressors; unloading check valves for the outlets of air compressors; dosing 
valves being parts of machines.
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Cl.9;Electronic valves [thermionic]; thermionic tubes; thermostatically controlled valves; electric control valves; control 
valves (electric-); valve operators [electric controls]; ion gauge tubes.
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Priority claimed from 25/11/2016; Application No. : 1811785 ;Australia 

3607125    24/05/2017
[International Registration No. : 1358292]
DIVICO PTY LTD
116 Thomas St Hampton VIC 3188 Australia

Address for service in India/Attorney address:
NISHNAT ASSOCIATES
K1/125 LOWER GROUND FLOOR CHITTARANJAN PARK NEW DELHI-19

Proposed to be Used
IR DIVISION
Cl.3;Barrier creams; cosmetic creams; cosmetic skin care products; cosmetics; facial care products (cosmetic); facial 
lotions (cosmetic); moisturisers (cosmetics); skin care products (cosmetic); sun skin care products (cosmetics); body 
lotions (other than for medical purposes); bath products, not medicated; hair care products; hair moisturisers; soaps; 
facial cleansers; hand cleansers; toiletries.

Cl.5;Beverages adapted for medicinal purposes; dietary food supplements; dietary nutritional supplements; dietary 
preparations for slimming purposes (medical); dietary protein supplements; dietary supplements; energy drinks (dietary 
supplements); enzyme dietary supplements; glucose dietary supplements; herbal dietary supplements; mineral dietary 
supplements for humans; protein dietary supplements; dietetic foods for use in clinical nutrition; food supplements for 
medical purposes; mineral food supplements; nutritional supplement energy bars; nutritional supplements; protein 
supplements for humans; vitamin supplements; food for babies; nutritional meal replacement powders; nutritional meal 
replacements; mineral additives; probiotic bacterial formulations for medical use; probiotic bacterial preparations; 
vitamins; dietetic substances adapted for medical use.

Cl.29;Berry products in freeze dried form; beverages consisting principally of milk; dried milk products; food made 
principally from milk; prepared desserts (milk based); dairy based beverages and powders; dairy desserts (except ice 
cream or frozen yoghurt); dairy products; soya based dairy substitutes; dried fruit; dried fruit products; fruit based snack 
food; fruit chips; fruit desserts; fruit puree; prepared fruits; prepared snacks made from cooked fruit; prepared snacks 
made from dried fruit; dried vegetables; food products made from dried vegetables; prepared vegetables; vegetable food 
products; dried meats; meat; meat products; dried whey products; whey; whey protein; edible nuts; edible oils; edible 
seeds; edible soy proteins; processed food protein for human consumption; processed food protein for human 
consumption being soya bean protein; prepared nuts; prepared snacks made from nuts; nut-based snack bars; seed-
based snack bars; jellies; potato chips; salads; soups; yogurt; yoghurt products.

Cl.30;Coffee; confectionery; dairy confectionery; fruit jellies (confectionery); prepared desserts (confectionery); snack 
bars containing a mixture of grains, nuts and dried fruit (confectionery); snack bars containing dried fruits 
(confectionery); snack bars containing grains (confectionery); beverages made from cereals; cereal based snack food; 
cereal products in bar form; crisp snack food products made from cereals; high protein cereal bars; snack food products 
consisting of cereal products; beverages consisting principally of chocolate; chocolate; chocolate based products; snack 
bars consisting of chocolate; biscuits; bread; condiments; cookies; corn chips; crackers; rice based snack foods; sauces 
(condiments); custard; muesli bars; pastries; popcorn; puddings; puddings in powder form; wafers (food); tea (not 
medicinal); rice; spices.

Cl.32;Aerated fruit juices; fresh fruit juices; fresh vegetable juices; frozen concentrated fruit juices; frozen vegetable 
juices; fruit juices; vegetable juices (beverages); aerated mineral waters; aerated water; mineral water (beverages); soda 
water; waters (beverages); soft drinks; smoothies; isotonic beverages; non-alcoholic beverages (except non-alcoholic 
beer); energy drinks (not for medical purposes).
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Priority claimed from 25/11/2016; Application No. : 1811779 ;Australia 

3607555    24/05/2017
[International Registration No. : 1358291]
DIVICO PTY LTD
116 Thomas St Hampton VIC 3188 Australia

Address for service in India/Attorney address:
NISHNAT ASSOCIATES
K1/125 LOWER GROUND FLOOR CHITTARANJAN PARK NEW DELHI-19

Proposed to be Used
IR DIVISION
Cl.3;Barrier creams; cosmetic creams; cosmetic skin care products; cosmetics; facial care products (cosmetic); facial 
lotions (cosmetic); moisturisers (cosmetics); skin care products (cosmetic); sun skin care products (cosmetics); body 
lotions (other than for medical purposes); bath products, not medicated; hair care products; hair moisturisers; soaps; 
facial cleansers; hand cleansers; toiletries.

Cl.5;Beverages adapted for medicinal purposes; dietary food supplements; dietary nutritional supplements; dietary 
preparations for slimming purposes (medical); dietary protein supplements; dietary supplements; energy drinks (dietary 
supplements); enzyme dietary supplements; glucose dietary supplements; herbal dietary supplements; mineral dietary 
supplements for humans; protein dietary supplements; dietetic foods for use in clinical nutrition; food supplements for 
medical purposes; mineral food supplements; nutritional supplement energy bars; nutritional supplements; protein 
supplements for humans; vitamin supplements; food for babies; nutritional meal replacement powders; nutritional meal 
replacements; mineral additives; probiotic bacterial formulations for medical use; probiotic bacterial preparations; 
vitamins; dietetic substances adapted for medical use.

Cl.29;Berry products in freeze dried form; beverages consisting principally of milk; dried milk products; food made 
principally from milk; prepared desserts (milk based); dairy based beverages and powders; dairy desserts (except ice 
cream or frozen yoghurt); dairy products; soya based dairy substitutes; dried fruit; dried fruit products; fruit based snack 
food; fruit chips; fruit desserts; fruit puree; prepared fruits; prepared snacks made from cooked fruit; prepared snacks 
made from dried fruit; dried vegetables; food products made from dried vegetables; prepared vegetables; vegetable food 
products; dried meats; meat; meat products; dried whey products; whey; whey protein; edible nuts; edible oils; edible 
seeds; edible soy proteins; processed food protein for human consumption; processed food protein for human 
consumption being soya bean protein; prepared nuts; prepared snacks made from nuts; nut-based snack bars; seed-
based snack bars; jellies; potato chips; salads; soups; yogurt; yoghurt products.

Cl.30;Coffee; confectionery; dairy confectionery; fruit jellies (confectionery); prepared desserts (confectionery); snack 
bars containing a mixture of grains, nuts and dried fruit (confectionery); snack bars containing dried fruits 
(confectionery); snack bars containing grains (confectionery); beverages made from cereals; cereal based snack food; 
cereal products in bar form; crisp snack food products made from cereals; high protein cereal bars; snack food products 
consisting of cereal products; beverages consisting principally of chocolate; chocolate; chocolate based products; snack 
bars consisting of chocolate; biscuits; bread; condiments; cookies; corn chips; crackers; rice based snack foods; sauces 
(condiments); custard; muesli bars; pastries; popcorn; puddings; puddings in powder form; wafers (food); tea (not 
medicinal); rice; spices.

Cl.32;Aerated fruit juices; fresh fruit juices; fresh vegetable juices; frozen concentrated fruit juices; frozen vegetable 
juices; fruit juices; vegetable juices (beverages); aerated mineral waters; aerated water; mineral water (beverages); soda 
water; waters (beverages); soft drinks; smoothies; isotonic beverages; non-alcoholic beverages (except non-alcoholic 
beer); energy drinks (not for medical purposes).
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Priority claimed from 08/11/2016; Application No. : UK00003195604 ;United Kingdom 

3607564    14/02/2017
[International Registration No. : 1358600]
STERIS CORPORATION
5960 Heisley Road Mentor OH 44060 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cleaning preparations.

Cl.5;Antimicrobial preparations for inhibiting bacteria in steam disinfecting and sanitizing systems.

Cl.10;Rigid and flexible medical endoscopes; surgical and medical instruments, namely surgical stainless steel 
instruments, flexible endoscopes, rigid endoscopes, laparoscopes, and electric and pneumatic power devices for medical 
use; surgical drapes; surgical gowns.

Cl.12;Hospital carts.

Cl.35;Medical business consulting services for physicians, hospitals and out-patient care facilities; business 
management in the field of tracking, storing, reprocessing which can include decontamination, disinfection and/or 
sterilization, and use of medical instruments and devices in hospitals and medical facilities.

Cl.37;Medical equipment repair services, namely, repairing specialty and surgical instruments, electric and pneumatic 
power devices for medical use, rigid scope systems and flexible scope systems for hospitals, physicians, veterinarians 
and out-patient care facilities; repairing iv poles, stirrups; maintenance services, namely, providing a maintenance 
program for the care and maintenance of medical equipment and medical instruments; sterilizer cleaning; sterilization 
services in the field of sterilizing rooms, medical instruments; sterilization services in the field of medical devices for 
others.

Cl.44;Medical consulting services for hospitals and outpatient care facilities in the field of disease infection control.
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Priority claimed from 29/08/2016; Application No. : 015778665 ;European Union 

3607575    24/02/2017
[International Registration No. : 1358606]
Haver & Boecker OHG
Carl-Haver-Platz 3 59302 Oelde Germany

Proposed to be Used
IR DIVISION
Cl.35;Business consultancy and management consultancy, in particular in the area of packing processes, storage 
processes, and shipping processes; organizational consulting in business matters, in particular in the area of packing 
industry, storage industry and shipping industry; business management in the area of organizing packing processes, 
storage processes and shipping processes; consulting services in the area of business management; organization and 
conducting of exhibitions and trade shows for business purposes and advertising purposes; wholesale and retail 
services in the area of packing machines and filling machines and parts and components thereof; commercial project 
management, in particular in the area of installation and operation of packing machines and filling machines.

Cl.37;Installation of packing machines and filling machines and their parts and components; maintenance of packing 
machines and filling machines and their parts and components.

Cl.42;Technical project planning, in particular in the area of packing industry, storage industry and shipping industry; 
providing technical advice relating to research in the field of packing industry, storage industry and shipping industry; 
research in the area of computer based automation of technical processes; design and development of computer 
software for process management; process monitoring for quality control in particular in the area of packing, storage and 
shipping of products, technical process support, in particular for the packing, storage and shipping of products; 
conducting of technical studies; drafting of technical operating instructions; technological consultancy, in particular in 
the area of packing, storage and shipping of products; conducting of technical examinations and technical support, in 
particular of packing machines and filling machines; planning of technical projects; technical drawings (engineering).
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3607668    31/05/2017
[International Registration No. : 1358871]
West Pharmaceutical Services, Inc.
530 Herman O. West Drive Exton PA 19341 United States of America

Proposed to be Used
IR DIVISION
Cl.17;Rubber vial stoppers; rubber stoppers for pharmaceutical containers.

Cl.20;Non-metallic and non-paper closures for containers.
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Priority claimed from 03/11/2016; Application No. : 015996598 ;European Union 

3607701    26/04/2017
[International Registration No. : 1358801]
Fressnapf Tiernahrungs GmbH
Westpreußenstr. 32-38 47809 Krefeld Germany

Proposed to be Used
IR DIVISION
Cl.3;Shampoos for pets.

Cl.5;Dietary supplements, dietary foodstuffs for veterinary purposes.

Cl.18;Collars for animals; feed bags for animals; carriers for animals (bags), in particular transport bags for animals; 
leather straps, in particular carrying straps for animals; straps (leather -); muzzles; leads for animals; coats for animals.

Cl.19;Gravel for aquariums.

Cl.20;Pet cushions; kennels for household pets; fodder racks.

Cl.21;Aquariums; cages for household pets; brushes for pets; terrariums.

Cl.28;Toys for domestic pets.

Cl.31;Animal foodstuffs; hay; chewing bones; sand (litter for animals), in particular bird sand; animal litter.

Cl.35;Business management of outlets selling products for animals; retailing of the following goods: animal care 
products, toys for animals, animal requisites, dental care preparations for animals, cosmetics for animals, veterinary and 
health care preparations for pets, medical additives for animal foodstuffs, materials for dressings, dog lotions, dog 
washes, enclosures, aviaries, perches and platforms, bird houses, dog chains, hair clipping and shearing machines; 
retailing of the following goods: dog whistles, veterinary apparatus and instruments, electric blankets, indoor aquarium 
filtration apparatus, indoor aquarium heaters, lights for indoor aquariums, printed matter, leashes, collars, clothing for 
animals, animal skins, hides, nose bags (feed bags), enclosures, aviaries, perches and platforms, not of metal, animal 
display installations (structures), bird houses, not of metal, sandstone, gravel, in particular for indoor aquariums; retailing 
of the following goods: goods of wood, cork, reed, cane, wicker or of plastics, being fittings and furnishings for animal 
houses, including cages, enclosures, aviaries, terrariums, stables, animal houses and animal display installations and 
being activity material for the animals accommodated therein, beds, kennels, cushions, couches and nesting boxes for 
animals, dog baskets, cat baskets, transport boxes for animals, scratching posts for animals, in particular for cats, 
cabinets for indoor aquariums; retailing of the following goods: care and cleaning devices for animals, in particular 
combs for animals, animal brushes and sponges, housings for animals, in particular cages, terrariums, kennels and litter 
boxes for pets, cages for household pets, bird baths, cat litter trays, toothbrushes for animals, toys for domestic pets, 
climbing, stimulation and movement stimulating objects for animals, including mirrors, bells, handbells, ladders and 
swings, fishing tackle; retailing of the following goods: confectionery, sugar confectionery, edible ices, ice cream, sand, 
in particular bird sand, products for animal litter, in particular cat litter and litter for small animals, hay, straw, plants for 
indoor aquariums, animal fodder, foodstuffs for animals, chewing products for animals, including edible chews, 
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beverages for animals, lemonades, fruit beverages and fruit juices, mineral and aerated waters, preparations for making 
non-alcoholic beverages, non-alcoholic beverages; retailing of the following goods: furnishings and decorations, racks 
(furniture), furniture, shelving accessories, price rails, scanner strips, scanner rails, displays, in particular for offering and 
presenting goods; advertising; marketing services; organizational and business advice for franchise concepts; providing 
of business know-how (franchising).

Cl.44;Animal grooming, animal healthcare services.
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3607703    28/04/2017
[International Registration No. : 1358803]
Oxford Nanopore Technologies Limited
Edmund Cartwright House, 4 Robert Robinson Avenue, Oxford Science Park Oxford OX4 4GA United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; chemical diagnostic reagents for scientific use; reagents for use in automated test systems; reagents 
for analytical tests; reagents for industrial use; reagents for use in science; reagents for laboratory use; reagents for use 
in molecular biology, biotechnology, microbiology, and bacteriology; reagents for nucleic acid amplification; reagents for 
use in forensic analysis; reagents for blood grouping; reagents for use in environmental testing and environmental 
analysis; reagents for testing water and other liquids; reagents for testing aqueous solutions; deoxyribonucleic acid, 
single stranded and double stranded deoxyribonucleic acid; ribonucleic acid; peptide nucleic acids; locked nucleic acids; 
nucleic acids; oligonucleotides; oligosaccharides; proteins; peptides; chemicals, enzymes and reagents for use in 
genome, DNA, RNA and nucleic acid synthesis; endonucleases, polymerases, ligases, glycosylases; nucleotides, 
pyrimidines, purines; amino acids; saccharides; reagents for biological processing; reagents for use in nucleic acid 
characterisation and nucleic acid sequencing; reagents for protein identification and analysis; chemicals for use in tests 
to detect diseases in plant life; reagents for formation of amphipathic membranes; buffer solutions; aqueous solvents; 
non-aqueous solvents; isopropanol; ethanol; phenol; non-aqueous media; surfactants; silicone oils; silicone fluids; 
enzymes; lytic enzymes including lysozyme, lyticase and cellulose; proteases; nucleases, including RNase, DNase and 
restriction enzymes; chaotropes, including guanidine-HCl and guanidinium thiocyanate; detergents for industrial and 
scientific use; proteins for use in analytical tests; magnetic and non-magnetic microspheres made from synthetic 
materials including rubber, plastics or silicone, namely, beads for use in medical and scientific research; nucleic acid 
amplification reagents for medical research use; reagents for medical and veterinary research.

Cl.5;Reagents for use in automated test systems; reagents for use in blood grouping, molecular biology, 
bacteriological, biotechnology and microbiological analysis, including reagents for formation of amphipathic membranes, 
buffer solutions, non-aqueous solvents, surfactants; reagents for medical and veterinary diagnosis; reagents for 
laboratory tests for medical or veterinary purposes; nucleic acid amplification reagents for veterinary, medical, forensic 
use; reagents for immunoassay analysers; reagents for testing aqueous solutions; reagents for testing for susceptibility 
to allergies; reagents for use in biological processing; reagents for use in nucleic acid characterisation and nucleic acid 
sequencing; reagents for protein identification and analysis; reagents for formation of amphipathic membranes; buffer 
solutions; aqueous solvents; non-aqueous solvents; non-aqueous media; surfactants; silicone oils; enzymes; proteins for
use in tests for medical or veterinary purposes; magnetic and non-magnetic microspheres made from synthetic materials 
including rubber, plastics or silicone, namely, beads for medical or veterinary purposes.

Cl.35;Analysis and evaluation of marketing, business and commercial data; provision of reports relating to the 
aforesaid; business services; retail services connected with the sale of software; retail services connected with the sale 
of computer operating software; the bringing together for the benefit of others, of data analysis and data streaming 
services enabling customers to conveniently view and purchase those services; retail services connected with the sale of 
electronic sensing and measuring equipment, apparatus and instruments; retail services connected with the sale of 
sequencing equipment, apparatus and instruments; retail services connected with the sale of data processing equipment, 
apparatus and instruments; retail services connected with the sale of scientific equipment, apparatus and instruments; 
retail services connected with the sale of surgical, medical and veterinary equipment, apparatus and instruments; retail 
services connected with the sale of reagents, buffer solutions, solvents, surfactants, oils and other media for scientific, 
medical or veterinary purposes; retail services connected with the sale of chemicals and enzymes; retail services 
connected with the sale of chemicals and enzymes for scientific, medical or veterinary purposes; retail services 
connected with the sale of deoxyribonucleic acid, single stranded and double stranded deoxyribonucleic acid, ribonucleic 
acid, peptide nucleic acids, locked nucleic acids, nucleic acids, oligonucleotides, oligosaccharides, proteins and 
peptides; retail services connected with the sale of goods for use in a laboratory; information, advisory and consultancy 
services relating to the aforesaid.
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Priority claimed from 20/07/2016; Application No. : 30 2016 020 936 ;Germany 

3607770    19/01/2017
[International Registration No. : 1358703]
DMG MORI Sales and Service Holding AG
Sulzer-Allee 70 CH-8404 Winterthur Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machine tools as well as component parts and accessories thereof; numerically controlled machine tools; 
numerically controlled machines [NC machines]; numerically controlled machining stations [machines] having an 
automatic tool changer; numerically controlled turning machines; numerically positioned universal milling machines; 
metalworking machines; drive mechanisms for machine tools; driving devices for machines; gear units for machines; 
workpiece carriers [machines]; machine tool holders; parts of the goods mentioned above.

Cl.42;Technological studies relating to machine tools; engineering services relating to machine tool design; 
development of computer programs recorded on data media [software] designed for use in construction and automated 
manufacturing CAD/CAM/CNC; development and creation of computer programs for data processing; services for the 
design of electronic data processing software; design services for data processing systems; designing of data 
processing programs; programming of electronic control systems; creating programs for industrial production and/or 
production planning, particularly creating programs for numerical control of machine tools; technological and technical 
advice in terms of performance and use of machines; testing or research concerning machines and apparatuses.
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Priority claimed from 19/01/2017; Application No. : 016264467 ;European Union 

3607781    29/05/2017
[International Registration No. : 1358651]
Renolit SE
Horchheimer Strasse 50 67547 Worms Germany

Proposed to be Used
IR DIVISION
Cl.17;Semi-finished products made of plastics, except for making thermal insulation materials; thermoformable sheets 
and panels and other objects made of plastics or composite materials based on plastics and natural fibres included in this
class, except for thermal insulation; films, sheets and panels from plastic not for packaging and not for thermal 
insulation.

Cl.19;Non-metallic construction materials, except for thermal insulation; thermoformable sheets and panels for 
construction purposes, except for thermal insulation.
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Priority claimed from 13/01/2017; Application No. : 1346539 ;Benelux 

3607791    17/05/2017
[International Registration No. : 1358844]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the field of medical care and healthcare, in particular in the field of ultrasound.

Cl.10;Medical and surgical apparatus and instruments for use in the field of healthcare, in particular medical ultrasound 
apparatus and instruments.
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Priority claimed from 04/09/2015; Application No. : 302015000048772 ;Italy 

3607845    26/02/2016
[International Registration No. : 1358925]
COOPERATIVA CERAMICA D'IMOLA S.C.
Via Vittorio Veneto, 13 I-40026 IMOLA (BOLOGNA) Italy

Proposed to be Used
IR DIVISION
Cl.19;Tiles, not of metal, for building; floor tiles, not of metal; parquet flooring and parquet slabs; floors, not of metal; 
building stone; mosaics for building; ceilings, not of metal; duckboards, not of metal; luminous paving blocks; partitions, 
not of metal; non-metal coverings; non-metal roof coverings; wood panelling; signalling panels, non-luminous and non-
mechanical, not of metal; marble; stones; cement slabs; building materials and components, not of metal; tiles; fireproof 
tiles; translucent tiles (not of metal); ceramic tiles for flooring; ceramic tiles for paving; ceramic tiles for internal walls; 
ceramic tiles for external floors; ceiling tiles (non-metallic); tiles, not of metal, for building exteriors; building bricks, not 
of metal; facing bricks, not of metal; parquet flooring; parquet wood flooring; parquet floor boards; roofing tiles, not of 
metal; roof construction materials, not of metal; cladding panels, not of metal, for roofs; covering panels, not of metal, for 
roofs; non-metal roof coverings; non-metallic roofing plates; veneers; pavements; floorboards; flooring screeds; 
pavement screeds; flooring (non-metallic); paving cobblestones; paving blocks; paving stones; ceramic coverings for 
floor; non-metallic paving products; floors, not of metal; non-metallic flooring materials; paving blocks, not of metal; 
building panels, not of metal; wall panelling, not of metal; non-metallic cladding panels; non-metal floor panels; non-
metallic interlocking panels for building; translucent building panels made from plastic materials; non-metallic 
waterproofing boards; signs, and information and advertising displays, non-metallic (terms too vague in the opinion of the
International Bureau – Rule 13(2)(b) of the Common Regulations); non-metallic sidings; coatings (building materials); non-
metallic facing bricks; cementitious waterproofing coatings; non-metallic wall claddings; wall panelling made of non-
metallic materials; facing panels of non-metallic materials; non-metallic building slabs; fire burrs; non-metallic ceiling 
tiles; non-metallic ceiling panels; non-metallic cladding for ceilings; non-metal coverings for ceilings; signs made of 
plastic (non-luminous and non-mechanical); partitions, not of metal; screed coatings; building glass; figurines, statuettes 
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of stone, concrete or marble included in this class; marble for building.

Cl.35;Advertising; rental of advertising space; business research; conducting of marketing research; organization of 
trade fairs for commercial purposes; sponsorship search; business management; business administration; office 
functions; commercial or industrial management assistance; advertising agency services; demonstration of goods for 
promotional and advertising purposes; sales promotion for others; dissemination of advertising matter; distribution of 
samples; presentation of goods on communication media, for retail purposes; production of promotional films; shop 
window dressing; shop signs (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common 
Regulations); business administration assistance; bill-posting (outdoor advertising); commercial information and advice 
for consumers (consumer advice shop); market research and surveys; conducting of marketing studies; negotiation and 
conclusion of commercial transactions for third parties; consultancy services related to human resources management; 
outsourcing services; business merchandising display services; products merchandising; public relations; import and 
export services; procurement services for others (purchasing goods and services for other businesses); arranging and 
conducting of events for promotional and advertising purposes; organization, promotion and execution of events, 
conferences and trade fairs for commercial and advertising purposes; promotional sponsorship of events.
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Priority claimed from 01/03/2017; Application No. : 016420226 ;European Union 

3612277    13/06/2017
[International Registration No. : 1359540]
SZ DJI TECHNOLOGY CO., LTD.
6F, HKUST SZ IER Bldg., No.9 Yuexing 1st Rd., Hi-Tech Park (South), Nanshan District Shenzhen, Guangdong Province 518057 China

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.12;Civilian drones; camera drones.

Cl.28;Drones [toys].
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Priority claimed from 07/09/2016; Application No. : 015812167 ;European Union 

3612285    09/02/2017
[International Registration No. : 1359634]
MASCHINENFABRIK REINHAUSEN GMBH
Falkensteinstraße 8 93059 Regensburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Drives and motors, not for land vehicles; electric motors; indexing drives; speed governors; housings for 
machines, drives and motors; motor housings; control devices for machines, drives and motors; motor drives for 
switching devices, tap changers, on-load tap changers and off-circuit tap changers; components for the aforesaid goods 
and assemblies comprising the aforesaid goods.

Cl.9;Technical and electrical installations, equipment and devices for power current engineering, weak current 
engineering, high voltage engineering and extra-high voltage engineering; transformers (electrical), generator 
transformers, distribution transformers, power transformers, regulating transformers, phase-shifting transformers, 
rectifier transformers; electrical installations, equipment and devices for high-voltage direct-current transmission; 
switching devices, tap changers, on-load tap changers, off-circuit tap changers; switch cabinets (electricity), switch 
boxes (electricity); control panels (electricity); terminal boxes; distribution boxes (electricity); junction boxes (electricity); 
computers, computer hardware, computer software; bus interfaces; interfaces for computers; communication interface 
units; apparatus and software for transmission of communication; measuring equipment, controlling equipment, 
monitoring equipment; installations, equipment and computer software for conducting, distributing, switching, 
converting, storing, regulating and controlling of electricity; installations, equipment and computer software for 
regulating, controlling, monitoring and checking to facilitate the operation of drives, motors, electric motors, wind 
turbines, wind parks, generators (electrical), of technical, chemical and electrical installations, equipment and devices, 
and of power supply systems, electricity grids, solar modules, photovoltaic installations, transformers (electrical), coils 
(electrical), capacitors, accumulators, switching devices, tap changers, and sensors; installations, equipment and 
computer software for ensuring and improving of the power quality of public, private and industrial power supply systems 
and electricity grids; installations, equipment and computer software for power factor correction by means of coils 
(electrical) and/or capacitors, and for uninterruptible power supply; computer hardware and computer software for 
evaluating and visualising of data, information and signals, and for controlling of industrial processes; components for 
the aforesaid goods and assemblies comprising the aforesaid goods.
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Priority claimed from 24/10/2016; Application No. : 87213114 ;United States of America 

3612515    24/04/2017
[International Registration No. : 1359991]
Pocketwatch, Inc.
2120 Colorado Ave., Suite 200, c/o Jon Moonves Santa Monica CA 90404 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for streaming audiovisual and multimedia content via the Internet and global communications networks; 
computer software, namely, software for streaming audio-visual and multimedia content via digital video playback 
devices, specifically digital video recorders, digital televisions, television set-top boxes, desktop and laptop computers, 
mobile electronic devices, and via the Internet; computer software, namely, software for publishing and sharing digital 
media and information via global computer and communication networks; downloadable software for uploading, showing, 
displaying, sharing, and viewing audio, video and multimedia digital content via the Internet and global communications 
networks.

Cl.38;Audio, video and multimedia broadcasting via the Internet and global communications networks; webcasting 
services; transmission of electronic media, multimedia content, videos, movies, pictures, images, text, photos, user-
generated content, audio content, and information via the Internet and global communications networks; providing 
community forums for users to post, search, watch, share, critique, rate, and comment on, videos and other multimedia 
content via the Internet and global communications networks; streaming of audiovisual and multimedia content via the 
Internet; audio and video-on-demand transmission services.

Cl.41;Entertainment and educational services, namely, providing non-downloadable movies and television shows via a 
video-on-demand service; entertainment and educational services provided via a web-site, namely, publication of user-
generated and third-party generated content, namely, electronic media, multimedia content, videos, movies, pictures, 
images, text, photos, audio content, and related information via the Internet and other communications networks on a 
wide variety of topics and subjects for children; online digital video, audio and multimedia entertainment publishing 
services; online digital publishing services; entertainment services, namely, development, creation, production and post-
production of website entertainment content.
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3613030    12/01/2017
[International Registration No. : 1359967]
MANTOUREKAS CHRISTOU BROS LTD.
Lelas Karagianni 1 & Kristalli-Neo Iraklio GR-141 22 Athens Greece

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for pipes; fittings of metal for flexible pipes; pipe fittings [junctions] of metal; metal valves for 
water pipes; pipe fittings [junctions] of metal, reinforcing materials of metal for pipes, tubing and tubing couplings of 
metal for joining and terminating pipes, water-pipe valves of metal.

Cl.11;Bath fittings; thermostatic radiator valves; fittings for water supply and sanitary purposes; regulating and safety 
accessories for water, thermostatic valves [parts of heating installations]; apparatus for heating, steam generating, 
refrigerating, drying, ventilating, water supply and sanitary purposes; regulating and safety accessories for gas pipes, 
automatic temperature regulators [thermostatic valves] for central heating radiators, regulating accessories for water or 
gas apparatus and pipes, regulating and safety accessories for water apparatus, regulating and safety accessories for gas
pipes, regulating accessories for gas pipes and lines, safety accessories for water or gas apparatus and pipes, 
thermostatic radiator valves, thermostatic valves as parts of heating installations.
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Priority claimed from 08/06/2016; Application No. : 87064182 ;United States of America 

3613063    07/12/2016
[International Registration No. : 1359814]
Interface, Inc.
2859 Paces Ferry Road, Suite 2000 Atlanta GA 30339 United States of America

Proposed to be Used
IR DIVISION
Cl.27;Carpeting and rugs; carpeting and rugs containing antimicrobial preparations for the purpose of disinfection and 
sanitization.

Cl.40;Recycling and reclamation of carpeting and rugs; providing information and advisory services in the field of 
recycling and reclamation of reusable materials, not in relation to mine and land reclamation.
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3613069    13/02/2017
[International Registration No. : 1359859]
ULF
Zone d'Activités "Les Doucettes", 1/3 Avenue des Morillons F-95140 GARGES LES GONESSE France

Proposed to be Used
IR DIVISION
Cl.14;Jewelry; jewelry products, precious stones; timepieces and chronometric instruments; precious metals and their 
alloys; works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases, straps, chains, 
springs or glasses; key rings [trinkets or fobs]; statues or figurines (statuettes) of precious metals; cases or presentation 
cases for timepieces; medals.

Cl.18;Leather and imitations of leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; 
whips, harness and saddlery; wallets; purses (coin purses); credit card cases (wallets); bags; vanity cases (empty); 
collars or clothing for animals; net bags for shopping.

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation of leather; belts (clothing); furs (clothing); 
gloves (clothing); scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; underwear.
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Priority claimed from 05/02/2017; Application No. : 291766 ;Israel 
3613075    05/02/2017
[International Registration No. : 1359010]
LOG PLASTIC PRODUCTS COMPANY (1993) LTD.
Kibbutz Ashdot Ya'acov Ichud 1515500 D.N. Jordan Valley Israel

Address for service in India/Attorney address:
SUDESHNA BANERJEE
K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used
IR DIVISION
Cl.1;Humectants; desiccants; desiccants for absorbing moisture; chemicals for absorbing oxygen; chemical sorbents; 
industrial chemicals; mineral sorbents; filtering materials [mineral substances]; chemicals for use in the manufacture and 
finishing of unprocessed plastic concentrates for use in the manufacture of thermoplastics containing additives; chemical
products for use in industry, namely adsorbents; chemical products for use in industry and science, namely humectants, 
desiccants and anti-condensation agents; chemical products for industry and science, namely products for maintaining 
relative humidity levels within product packaging and within pharmaceutical products, nutritional products, vitamin 
supplements and diagnostic products and within medical and dental product packaging.

Cl.20;Closures for containers, not of metal, nor of paper; threaded fasteners, not of metal; clips of plastic for sealing; 
caps of plastic; non-metallic sealing caps; bottle caps, not of metal; container closures of plastic; bottle closures not of 
metal; non-metallic and non-paper closures and caps for containers, and bottles.
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Priority claimed from 13/10/2016; Application No. : 87202381 ;United States of America 

3613082    13/04/2017
[International Registration No. : 1359366]
Complete Solution for Poultry (CSP), Inc.
3330 Cumberland Blvd., Suite 500 Atlanta GA 30339 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Animal feed supplements; animal feed additives, namely, enzymes for use in animal feeds to assist in digestion; 
feed premixes consisting of feed additives and supplements for animals, namely, poultry and other livestock.

Cl.31;Animal feed; livestock feed; poultry feed; foodstuffs for animals.
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Priority claimed from 23/03/2017; Application No. : 702544 ;Switzerland 

3613109    22/05/2017
[International Registration No. : 1359388]
OLEINA SA
Route de Florissant 13 CH-1206 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Food wax for the food industry; wax-bleaching chemicals; micronized polyethylene waxes for use in manufacture.

Cl.3;Waxes for floors; hair wax; laundry wax; polishing wax; waxes for automobiles; wax stripping preparations; wax 
treatments for hair.

Cl.4;Waxes for industrial use; waxes (raw materials); wax for use in the manufacture of candles; paraffin wax; vegetable 
waxes; wax powders for industrial applications; illuminating wax; wax for coating of food packaging materials.

Cl.5;Wax for pharmaceutical use; molding wax for dental use.
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3613132    08/03/2017
[International Registration No. : 1359013]
Pathway IP Sarl
26, Boulevard Royal L-2449 Luxembourg

Proposed to be Used
IR DIVISION
Cl.35;Rental of office machines and equipment; office management services; provision and management of serviced 
and managed offices; office administration services; business administration for managed offices; secretarial services; 
photocopying, telephone answering, typing, word processing and shorthand secretarial services; clerical services; 
document reproduction services; personnel recruitment and placing services; rental of office furniture.

Cl.36;Management, brokerage, leasing and appraisal of real estate; real estate affairs; rental, brokerage, leasing and 
management of commercial property, offices and office space; rental of property; arranging leases for the rental of 
property; financing of property development.

Cl.42;Rental of computers; hiring out data processing equipment; rental of computer software.

Cl.43;Provision of facilities for meetings, conferences, seminars and exhibitions; rental of temporary accommodation.
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Priority claimed from 19/02/2016; Application No. : 30 2016 004 906 ;Germany 

3613133    19/04/2017
[International Registration No. : 1324198]
solarisBank AG 
Anna-Louisa-Karsch-Str. 2 10178 Berlin DE

Proposed to be Used
IR DIVISION
Cl.35;Arranging of contracts for the buying and selling of receivables and for the buying and selling of real estate and 
for the acquisition of securities.

Cl.36;Finance services; banking and credit affairs; banking in the form of online banking; banking by means of 
telephone banking; issuing of credit and debit cards for conducting cashless payment transactions, issuing of travellers' 
cheques; deposits of valuables; financial advice; monetary affairs; securities advisory services; administration of security 
portfolios, including banking services for managing security accounts; investment securities, currency transactions; 
financial services for receiving foreign currency as investments (including bond investments) and receiving fixed deposit 
investments within the framework of financial affairs, loan funds, exchange services; domestic currency transactions; 
granting of credit within the framework of the acquisition of debt securities; mortgaging of securities; safe deposit of 
securities, precious metals, and other articles; currency trading and exchange services; commodity futures on 
commission; stock and bonds brokerage, investment securities, brokerage, granting and administration of cash credit 
and mortgage deeds, easements and hereditary leaseholds; bank services being managing underwriter services for the 
issuing of securities; currency dealing; processing of letters of credit within the framework of financial consultancy; 
deferred payment transactions (financial affairs); surety and financial security services; securities brokerage, in particular 
brokerage of index futures and brokerage and administration of domestic and foreign securities options, and brokerage 
and administration of securities; securities brokerage, in particular with regard to the issuing of domestic securities, 
security futures and securities options; securities brokerage with regard to the issuing of foreign securities, security 
futures and securities options; financial services, in particular bilateral and stock market dealing in securities, securities 
options and futures; providing stock market information (financial affairs); insurance services; life insurance services 
related to life insurance agreements; life insurance underwriting; brokerage of property insurance and indemnity 
insurance agreements; property insurance and indemnity insurance; actuarial services for the calculation of instalment 
premiums; real estate affairs; securities brokerage in the field of financial affairs, namely leasing of buildings, and 
building and property appraisals with regard to financial matters; real estate management; rental of buildings; building 
and property appraisals with regard to financial matters; providing financial information regarding buildings and property; 
credit rating investigations; safe deposit box services.
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Priority claimed from 22/06/2016; Application No. : 285817 ;Israel 
3613397    23/06/2016
[International Registration No. : 1359798]
WIX.COM LTD.
40 HaNamal street Tel Aviv Israel

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, software and software development tools and applications for designing, editing, 
creating, hosting, customizing, modifying, building, maintaining and updating websites, web pages for others, interactive 
applications and market places, on a global computer network, mobile devices and social media sites and applications; 
providing downloadable software for use by others to create, customize, design, edit, modify, maintain and update 
websites, web pages, interactive applications and market places, on a global computer network, mobile devices and 
social media sites and applications; interactive multimedia computer program for use by others in designing, editing, 
creating, modifying, customizing and updating websites, web pages and interactive applications and market places, on a 
global computer network, mobile devices and social media sites and applications; computer software for importing and 
extracting information from on-line resources, social presence resources and off-line resources; computer software for 
analysis of users" behavior, responses and on-line activities to improve website design, creation and editing; tutorial 
computer software for design of websites, web pages, interactive applications and market places; artificial intelligence 
software that creates websites, web pages, interactive applications and market places; computer e-commerce software to 
allow users to perform electronic business transactions via a global computer network, mobile devices and social media 
sites and applications; downloadable software for transaction processing, payment and billing systems; downloadable 
software in the nature of a mobile application for transaction processing, payment and billing systems; computer 
software, namely, electronic financial platform that accommodates multiple types of payment and debt transactions in an 
integrated mobile phone, PDA, and web based environment; media platform enabling c-commerce, maximization of media 
presentation saving media storage (terms considered too vague by the International Bureau - Rule 13(2)(b) of the 
Common Regulations); computer software platform enabling users to create, author, distribute, download, transmit, 
receive, play, edit, purchase, sell, extract, encode, decode, transcode, convert, display, store, and organize text, data, 
graphics, images, audio, video, and other multimedia content; computer application software for sharing, publishing, 
uploading, displaying, viewing and transmitting digital content, namely, photos, videos, blog posts, and articles, to 
wireless devices and communications networks; software and software applications to enable transmission, access, 
organization, and management of text messaging, instant messaging, online blog journals, text, weblinks, and images via 
the internet and other communications networks; downloadable software in the nature of a mobile application for social 
networking; downloadable software in the nature of a mobile application for real-time delivery of data, messages, location,
photographs, links, text and other data related thereto; downloadable software to facilitate online advertising; computer 
software for design, building and creation of websites, webpages, applications and market places for others.

Cl.41;Non-downloadable blog postings, and digital publications.

Cl.42;Providing temporary use of online non-downloadable software for designing, creating, hosting, customizing, 
editing, modifying, building, maintaining and updating websites, web pages for others, interactive applications and 
market places, on a global computer network, mobile devices and social media sites and applications; application 
services provider (ASP) featuring software for use in designing, editing, creating, hosting, customizing, modifying, 
building, maintaining and updating websites, web pages of others, interactive applications and market places, on a global 
computer network, mobile devices and social media sites and applications; non-downloadable software for importing and 
extracting information from on-line resources, social presence resources and off-line resources (terms considered too 
vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); non-downloadable software for analysis of 
users" behavior, responses and on-line activities to improve website design, creation and editing (terms considered too 
vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); non-downloadable tutorial software for 
design of websites, webpages, interactive applications and market places (terms considered too vague by the 
International Bureau - Rule 13(2)(b) of the Common Regulations); non-downloadable artificial intelligence software that 
creates websites, web pages, interactive applications and market places (terms considered too vague by the International 
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Bureau - Rule 13(2)(b) of the Common Regulations); cloud computing featuring software for use by others in designing, 
creating, customizing, modifying, editing, maintaining and updating websites, web pages, interactive applications and 
market places, on a global computer network, mobile devices and social media sites and applications (terms considered 
too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); computer services, namely, cloud 
hosting provider services; providing virtual computer systems and virtual computer environments through cloud 
computing; consulting services in the field of cloud computing; consulting services in the field of software development 
tools and applications for designing and creating websites, web pages, interactive applications and market places; 
providing consultation services in the field of website development and website building, including via automated means; 
developing and hosting a server on a global computer network for the purpose of facilitating e-commerce transactions; 
providing on-line non-downloadable software for supporting and managing the creation and sending of bulk electronic 
mail which customers can use to design and send email advertising and promotional campaigns and to manage such 
campaigns; providing temporary use of online non-downloadable software for use by others to customize, modify, edit, 
maintain, build and update websites, web pages, interactive applications and market places, on a global computer 
network, mobile devices and social media sites and applications; website design and development for others; Internet 
and mobile Internet application development for others; computer user interface design for others; design of computer 
programs for others in the field of performance-based marketing and sales on the Internet and mobile Internet, and for 
systems for administering Internet and mobile Internet sales, marketing and booking activities; computer systems 
analysis, namely tracking and measuring Internet and mobile Internet activities; design of software packages in the field 
of digital marketing and advertising for others and monitoring, testing, analyzing, and reporting on the Internet traffic 
control and content control of the web sites of others; providing a website featuring non-downloadable software for 
transaction processing, payment and billing systems; event scheduler tool (terms considered too vague by the 
International Bureau - Rule 13(2)(b) of the Common Regulations); call center services, e-support services (terms 
considered too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); software support services; 
software troubleshooting services; non- downloadable computer application software enabling management of online 
waitlists in restaurants, reservations and customer loyalty programs; platform as a service (PAAS) featuring computer 
software platforms for hosting an interactive websites that allow users to build an interactive marketplace; design, 
building and creation of websites, webpages, applications and market places for others.

Cl.43;Restaurant and hotel guide information provided via an on-line computer services.
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Priority claimed from 20/10/2016; Application No. : 302016000105901 ;Italy 

3614675    13/04/2017
[International Registration No. : 1360141]
ATAS SRL
Via Nazionale, 251 I-42025 CODISOTTO DI LUZZARA (RE) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.1;Surface-active chemical agents; detergents for use in manufacturing processes; fillers for automobile bodies; 
polish removing substances; solvents for varnishes; silicones; limestone hardening substances; bleaching preparations 
[decolorants] for industrial purposes; industrial chemicals; textile-impregnating chemicals; textile-waterproofing 
chemicals; chemicals, except pigments, for the manufacture of enamel; engine-decarbonising chemicals; stain-preventing
chemicals for use on fabrics; gums [adhesives] for industrial purposes; glue for industrial purposes; bases [chemical 
preparations]; adhesives for industrial purposes.

Cl.3;Abrasives; scouring solutions; polishing paper; abrasive paper; polish for furniture and flooring; polishing creams; 
detergents, other than for use in manufacturing operations and for medical purposes; non-slipping liquids for floors; 
windshield cleaning liquids; oils for cleaning purposes; polishing preparations; cleaning preparations; rust removing 
preparations; degreasers, other than for use in manufacturing processes; varnish-removing preparations; soap; stain 
removers; furbishing preparations; cloths impregnated with a detergent for cleaning; abrasive cloth; terpenes [essential 
oils]; turpentine for degreasing; ammonia [volatile alkali] [detergent]; canned pressurized air for cleaning and dusting 
purposes; cleaning chalk; furbishing preparations, non-slipping liquids for floors; shining preparations [polish]; tripoli 
stone for polishing; preservatives for leather [polishes]; automobile wax; detergents for automobiles; automobile polish; 
cleaning preparations for automobile tires and wheels.
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3615038    03/02/2017
[International Registration No. : 1360643]
Monitor Audio Limited
Unit 2, 24 Brook Road, Brook Road Industrial Estate Rayleigh, Essex, SS6 7XL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; speakers; audio speakers; loudspeakers; loudspeaker 
housings; loudspeaker installations; loudspeaker systems; loudspeaker units; loudspeakers with built in amplifiers; 
wireless speakers; portable speakers; pairable wireless speakers; wireless audio speakers; soundbars; tweeters; home 
cinema systems; hi-fi sound systems; sub-woofers; amplifiers; audio equipment; audio apparatus; speakers [audio 
equipment]; microphones; audio receivers; radio receivers; radio receivers for remote controls; remote control receivers; 
sound amplifying receivers; stereo receivers; transmitter receivers; wireless receivers; wireless transmitters and 
receivers; wireless audio and video receivers; amplifiers; audio amplifiers; sound amplifiers; sound mixers with 
integrated amplifiers; stereo amplifiers; audio mixing consoles; electric and electronic musical effects equipment; 
software drivers; signal processors for audio speakers; electronic audio signal processors for compensating sound 
distortion in speakers; satellite transmitting apparatus; satellite receiving apparatus; analogue sound modifiers; audio 
transmitter units; remote control transmitters; control modules (electric or electronic -); cables and wires; cables for the 
transmission of sounds and images; electric power supply units; multi-room audio devices; software to control and 
improve audio equipment sound quality; computer software for controlling the operation of audio and video devices; 
computer software applications; computer software applications, downloadable; application software for wireless 
devices; devices for streaming media content over local wireless networks; computer software for creating and editing 
music and sounds; loudspeaker cabinets; loudspeaker stands [adapted for]; wall mountings adapted for speakers; 
cabinets adapted to hold electrical apparatus; racks for loudspeakers; headphones; wireless headphones; in-ear 
headphones; headsets; wireless headsets; audiovisual headsets for playing video games; earphones; adaptors (electric -
); chargers; mains chargers; usb chargers; wireless chargers; earbuds; signal splitters; jack plugs; audio cable; audio 
cable connectors; microphone stands; audiovisual receivers; audiovisual instruments; audiovisual apparatus; digital 
signage; digital signage display panels; projectors; digital projectors; home theatre projectors; remote controls for 
projectors; slide projectors; sound projectors; video projectors; electronic control systems; two-way wireless 
communication systems; audio mixing desks; audio mixing consoles; audio dubbing apparatus; audio mixing apparatus; 
power mixers [audio apparatus]; racks adapted to house audio apparatus; vibration dampeners for electronic audio 
equipment; wearable audio equipment; power conditioners; level controllers [electrical apparatus]; audio speakers for 
home; audio speakers for automobiles; speakers for computers; speakers for portable media players; speakers for record 
players; woofers; power amplifiers; speaker enclosures; audio speaker enclosures; sound reinforcement apparatus; dual 
amplifier balancers; digital audio players; digital audio recorders; record player turntables; sound mixers; video mixers; 
mobile apps; software and applications for mobile devices; downloadable applications for use with mobile devices; wall 
mountable picture frame style loudspeakers; ceiling mountings adapted for speakers; loudspeaker cables; apparatus for 
use in the recording, storage, transmission or reproduction of sound; interconnects (being groups of cables which 
interconnect individual audio and video devices); apparatus for connecting a storage device, for storing audio and/or 
video/image data, to another item of equipment; apparatus for re-charging and providing a data connection for an audio 
and/or image data storage and recordal device; power supply units for use with apparatus for use in the recording, 
storage, transmission or reproduction of sound; adaptors for headphones, headsets, audiovisual headsets and 
earphones; chargers for headphones, headsets, audiovisual headsets and earphones; cases adapted for headphones, 
headsets, audiovisual headsets and earphones; headphone amplifiers; stands adapted for headphones, headsets, 
audiovisual headsets and earphones; parts and fittings for all the aforesaid goods.

Cl.35;Retail services in relation to audio equipment; online retail services relating to audio equipment; wholesale 
services relating to audio equipment; advertising and promotional services; product marketing; consumer research; 
distribution of advertising material; distribution of promotional material; distribution of publicity materials, namely, flyers, 
prospectuses, brochures, samples, particularly for catalogue long distance sales [whether crossborder or not]; import 
and export services; arranging subscriptions to electronic journals; arranging subscriptions to information packages; 
providing consumer product advice relating to software; providing consumer product information relating to software; 
retail services relating to audio speakers; online retail services relating to audio speakers; wholesale services relating to 
audio speakers; retail services, online retail services and wholesale services relating to apparatus for recording, 
transmission or reproduction of sound or images, magnetic data carriers, recording discs, compact discs, DVDs and 
other digital recording media, speakers, audio speakers, loudspeakers, loudspeaker housings, loudspeaker installations, 
loudspeaker systems, loudspeaker units, loudspeakers with built in amplifiers, wireless speakers, portable speakers, 
pairable wireless speakers, wireless audio speakers, soundbars, tweeters, home cinema systems, hi-fi sound systems, 
sub-woofers, amplifiers, audio equipment, audio apparatus, speakers [audio equipment], microphones, audio receivers, 
radio receivers, radio receivers for remote controls, remote control receivers, sound amplifying receivers, stereo 
receivers, transmitter receivers, wireless receivers, wireless transmitters and receivers, wireless audio and video 
receivers, amplifiers, audio amplifiers, sound amplifiers, sound mixers with integrated amplifiers, stereo amplifiers, audio 
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mixing consoles, electric and electronic musical effects equipment, software drivers, signal processors for audio 
speakers, electronic audio signal processors for compensating sound distortion in speakers, satellite transmitting 
apparatus, satellite receiving apparatus, analogue sound modifiers, audio transmitter units, remote control transmitters, 
control modules (electric or electronic -), cables and wires, cables for the transmission of sounds and images, electric 
power supply units, multi-room audio devices, software to control and improve audio equipment sound quality, computer 
software for controlling the operation of audio and video devices, computer software applications, computer software 
applications, downloadable, application software for wireless devices, devices for streaming media content over local 
wireless networks, computer software for creating and editing music and sounds, loudspeaker cabinets, loudspeaker 
stands [adapted for], wall mountings adapted for speakers, cabinets adapted to hold electrical apparatus, racks for 
loudspeakers, headphones, wireless headphones, in-ear headphones, headsets, wireless headsets, audiovisual headsets 
for playing video games, earphones, adaptors (electric -), chargers, mains chargers, usb chargers, wireless chargers, 
earbuds, signal splitters, jack plugs, audio cable, audio cable connectors, microphone stands, audiovisual receivers, 
audiovisual instruments, audiovisual apparatus, digital signage, digital signage display panels, projectors, digital 
projectors, home theatre projectors, remote controls for projectors, slide projectors, sound projectors, video projectors, 
electronic control systems, two-way wireless communication systems, audio mixing desks, audio mixing consoles, audio 
dubbing apparatus, audio mixing apparatus, power mixers [audio apparatus], racks adapted to house audio apparatus, 
vibration dampeners for electronic audio equipment, wearable audio equipment, power conditioners, level controllers 
[electrical apparatus], audio speakers for home, audio speakers for automobiles, speakers for computers, speakers for 
portable media players, speakers for record players, woofers, power amplifiers, speaker enclosures, audio speaker 
enclosures, sound reinforcement apparatus, dual amplifier balancers, digital audio players, digital audio recorders, record 
player turntables, sound mixers, video mixers, mobile apps, software and applications for mobile devices, downloadable 
applications for use with mobile devices, wall mountable picture frame style loudspeakers, ceiling mountings adapted for 
speakers, loudspeaker cables, apparatus for use in the recording, storage, transmission or reproduction of sound, 
interconnects (being groups of cables which interconnect individual audio and video devices), apparatus for connecting a 
storage device, for storing audio and/or video/image data, to another item of equipment, apparatus for re-charging and 
providing a data connection for an audio and/or image data storage and recordal device, power supply units for use with 
apparatus for use in the recording, storage, transmission or reproduction of sound, adaptors for headphones, headsets, 
audiovisual headsets and earphones, chargers for headphones, headsets, audiovisual headsets and earphones, cases 
adapted for headphones, headsets, audiovisual headsets and earphones, headphone amplifiers, stands adapted for 
headphones, headsets, audiovisual headsets and earphones; information, advisory and consultancy services relating to 
the aforesaid.

Cl.37;Repair of electrical equipment; electrical installation services; repair, installation and maintenance of audio 
equipment; advisory services relating to the installation of audio equipment; advisory services relating to the 
maintenance and repair of mechanical and electrical equipment; providing information relating to the installation of 
electrical apparatus; repair, installation and maintenance of audio equipment; repair, installation and maintenance of 
audio speakers; repair and installation of speakers, loudspeakers, soundbars, tweeters, home cinema systems, hi-fi 
sound systems, sub-woofers, amplifiers, audio apparatus, audio mixing consoles, audiovisual receivers, audiovisual 
instruments, audiovisual apparatus, digital signage, digital signage display panels, projectors, home theatre projectors, 
electronic control systems, two-way wireless communication systems, audio mixing desks, audio mixing consoles, audio 
dubbing apparatus, audio mixing apparatus, power mixers [audio apparatus], vibration dampeners for electronic audio 
equipment, wearable audio equipment, power conditioners, level controllers [electrical apparatus], audio speakers for 
home, audio speakers for automobiles, speakers for computers, speakers for portable media players, speakers for record 
players, woofers, power amplifiers, speaker enclosures, audio speaker enclosures, sound reinforcement apparatus, dual 
amplifier balancers, digital audio players, digital audio recorders, record player turntables, sound mixers, video mixers; 
installation of speaker housing, racks, wall mountings, cabinets; repair of headphones, wireless headphones, in-ear 
headphones, headsets, wireless headsets, audiovisual headsets for playing video games, earphones, adaptors (electric -), 
chargers, mains chargers, usb chargers, wireless chargers, signal splitters, jack plugs, audio cable, audio cable 
connectors; information, advisory and consultancy services relating to the aforesaid.

Cl.42;Design and development of computer hardware and software; design of hardware and software; custom design 
services; development of hardware and software; maintenance and repair of software; installation of software; installation 
and customisation of computer applications software; consultation services relating to computer software; advisory and 
information services relating to computer software; providing information, advice and consultancy services in the field of 
computer software; calibration services relating to electronic apparatus; computer software technical support services; 
provision of technical support of operating software for audio equipment; providing technical advice relating to computer 
hardware and software; updating of software; repair (maintenance, updating) of software; developing and updating 
computer software; installation, maintenance and updating of computer software; rental of software; rental of computer 
hardware and computer software; computer hardware leasing; technical services for the downloading of software; 
support and maintenance services for computer software; electronic storage of digital audio files; electronic storage of 
digital video files; design of hardware and software for audio equipment; development of hardware and software for audio 
equipment; installation of software for audio equipment; maintenance and repair of software for audio equipment; 
consultation services relating to the design and development of audio equipment; advisory and information services 
relating to design and development of audio equipment; providing information, advice and consultancy services in the 
field of design and development of audio equipment; calibration services relating to audio equipment; provision of 
technical support in the operating software of audio equipment provided online; information, advisory and consultancy 
services relating to the aforesaid.
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3615785    20/12/2016
[International Registration No. : 1360941]
LUOHE PINGPING FOODS CO., LTD.
Southern Section of Yanshan Road, Light Manufacturig & Food Industrial Park, Luohe National Economic and Technological 
Development Zone 462000 Luohe, Henan China

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.29;Dried meat; weed extracts for food (term considered too vague by the International Bureau - Rule 13.2.b of the 
Common Regulations); fish, not live; fruit, preserved; crystallized fruits; processed areca; vegetables, preserved; eggs; 
milk substitute, namely milk mixed with soya; edible fats; fruit salads; fruit jellies; nuts, prepared; agaric (term considered 
too vague by the International Bureau - Rule 13.2.b of the Common Regulations); products made by tofu; milk.

Cl.30;Cocoa products (term considered too vague by the International Bureau - Rule 13.2.b of the Common 
Regulations); tea; tea based beverages; sugar; sugar confectionery; honey; pastries; products of farina (term considered 
too vague by the International Bureau - Rule 13.2.b of the Common Regulations); cereal preparations; prepared foods, 
namely noodles; cereal-based snack food; gluten for food; starch for food; ice cream; salts (term considered too vague by
the International Bureau - Rule 13.2.b of the Common Regulations); vinegar; chicken essence; leaven; essences for 
foodstuffs; meat tenderizers, for household purposes (term considered too vague by the International Bureau - Rule 
13.2.b of the Common Regulations).
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Trade Marks Journal No: 1846 ,   23/04/2018           Class 99 
 

Priority claimed from 06/10/2016; Application No. : 4305074 ;France 

3615824    23/03/2017
[International Registration No. : 1360513]
SAINT JEAN INDUSTRIES
180 R DES FRÈRES LUMIÈRE F-69220 SAINT-JEAN-D'ARDIERES France

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.12;Vehicle body; vehicle chassis or bumpers; parts for land vehicles, namely suspension arms, swivel wheels, 
steering knuckles, suspension arms, joint supports, carrier supports, sleeper, screeds, cylinder heads, cylinder head 
holders, connecting rods, segments, pistons, crankshafts, camshafts, calipers, cradles, cradle nodes, tie rods, clutch 
master cylinders, floating brake discs, proportioning valves, brake pads, brake pedals, brake master cylinders, wheel 
rims; air vehicle parts, namely tail units, reactor blades, coupling sleeves, flapping hinges; shock absorbing springs for 
vehicles; suspension shock absorbers for vehicles; brakes for vehicles; gearing for land vehicles; clutches for land 
vehicles; balance weights for vehicle wheels; motors and engines for land vehicles; driving motors for land vehicles; 
transmissions for land vehicles; propulsion mechanisms for land vehicles; vehicle wheel spokes; vehicle suspension 
springs; turbines for land vehicles; brake linings for vehicles; brake disks for vehicles; brake segments for vehicles; 
brake shoes for vehicles; gear boxes for land vehicles.

Cl.40;Treatment of materials, treatment of materials using additive fabrication, treatment of materials in the aircraft, 
medical and automotive fields; treatment and transformation of metals; blacksmithing, stamping, casting, tempering for 
parts that are metal, non-metallic or alloys; information relating to the treatment of materials.
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3615917    24/03/2017
[International Registration No. : 1360974]
RSA Insurance Group Plc
20 Fenchurch Street London EC3M 3AU United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Assurance services; insurance services; car, home, pet, breakdown and travel insurance, life insurance, business 
and commercial insurance services; credit card services; actuarial services; underwriting services; insurance 
underwriting; insurance brokerage; financial services; investment services; financial and insurance brokerage services; 
financing services; mortgage and mortgage broking services; arranging of loans; pension services; pension fund 
services; unit trust services; financial analysis; financial evaluation; financial management; investment management; 
fund investment; investment trusts; unit trusts; mutual funds; estate agency services; real estate services; real estate 
brokerage and appraisals; real estate management; leasing of accommodation; leasing of office space; leasing of real 
estate; valuation services; estate management; real estate agency services; leasing and rental of property; property 
management services; insuring of buildings, property and land; financial portfolio management services; insurance and 
financial information and consultancy services; investment risk assessment and risk consultancy services; insurance and
financial risk assessment and consultancy services; financial risk management services; advisory, consultancy and 
information services relating to all the aforesaid.

Cl.42;Inspection services relating to insurance, insurance claims and risk; analysis services relating to insurance, 
insurance claims and risks; testing services relating to insurance, insurance claims and risks; certification services 
relating to insurance, insurance claims and risk; quality control services relating to insurance, insurance claims and 
risks; quality assurance services relating to insurance, insurance claims and risk; advice, information and consultancy 
services in relation to the aforementioned services; engineering and industrial inspection services.
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Priority claimed from 22/05/2013; Application No. : 134 006 579 ;France 

3618564    14/06/2017
[International Registration No. : 1212976]
KINGFISHER FRANCE
Zone Industrielle F-59175 TEMPLEMARS France

Proposed to be Used
IR DIVISION
Cl.1;Fertilizers (natural and artificial), potting composts, manures, peats (fertilizers), soil enhancers, topsoil, water 
purification or softening preparations, chemicals for use in agriculture, horticulture and forestry, chemicals for use in 
industry, science and photography, scale-removing preparations other than for household use, chemical preparations for 
swimming pool water treatment, grafting wax for trees, degreasing preparations and detergents for use in manufacturing 
processes, wallpaper removal preparations, adhesives (finishers), wallpaper adhesives, tile adhesives, adhesives (glues) 
for use in industry, unprocessed plastics, fire extinguishing compositions, metal tempering and soldering preparations, 
tanning materials; substances for treatment against indoor and outdoor moisture for walls.

Cl.2;Dyes, varnishes, paints and lacquers (except insulants), preservatives against rust and wood deterioration, 
dyestuffs, mordants (except for metals or seeds), raw natural resins, metals in foil and powder form for painters, 
decorators, printers and artists, coatings (paints), fireproof paints, bactericidal paints, vitrification preparations, surface 
coatings, base coatings for walls, paint thinners, lacquer thinners, dye thinners.

Cl.6;Ironmongery; pipes, partitions, assembly brackets, squares, hooks, belly bands, chains, gates, pulleys being parts 
of machines, padlocks, work benches, knobs (handles), pipes of copper, zinc, steel for water supply, drainage, hot water 
production, the treatment of water and gas supply, slabs, tiles, all made of metal.

Cl.7;Watering pumps as machines, gas-operated welding apparatus; soldering irons, vacuum cleaners, window-
washing apparatus, non-electric welding apparatus; drills, paint spray guns, swimming pool vacuums, swimming pool 
pumps, waste water lift pumps; electric welding apparatus; built-in dishwashers.

Cl.8;Gardening tools, hoe-forks, hoes, grippers, pitchforks, rakes, spades, peat spades, shovels, pickaxes, scarifiers, 
edge cutters, sowers (tools), spreaders (tools), aerators, lawn rollers, edging trimmers, hand-operated lawnmowers, 
hedge trimmers, shears, shearing knives, lopping shears, pruning shears, bill-hooks, axes, grafting tools, DIY tools, 
perforating tools, pincers, pliers, wrenches (tools), assembling tools, hand jacks, scissors, strippers, scrapers, hammers, 
scraping tools, plumbing tools, insecticide sprayers (tools), knives (except electric and surgical knives), tiling tools, 
cutters, lawn rakes, cutting tools, hand-driven tools and instruments for treating floorings and floor coverings, barbecue 
cutlery (forks, spoons, and knives), hand tools, precision tools, tool belts; metal clips.

Cl.9;Protective masks, gloves for protection against accidents, safety footwear, irrigation pumps namely fire pumps, 
branch boxes, apparatus and instruments for controlling electricity, electric accumulators, connection apparatus for 
electric wiring, electrical extension cords, electro-valves, bells (warning apparatus), electric door bells, measuring and 
tracing instruments, CD-ROMs, DVDs (digital versatile discs); downloadable electronic publications.

Cl.11;Apparatus and installations for lighting, heating, steam generating, cooking, drying, incinerators; composting 
grills, barbecues, lava rocks intended for use in barbecue grills, barbecue grills, heaters, torches, hand lamps, light bulbs, 
lamps, filters (parts of household or industrial installations), filters for swimming pools, radiators, boilers, extractor 
hoods, ventilation hoods, apparatus and machines for purifying air, air conditioners, fans (air-conditioning, ventilating), 
chimneys and fireplaces, apparatus for lighting, light housings, built-in ovens, built-in refrigerators, cooking plates; 
electric apparatus for the treatment of air, wall lamps.

Cl.19;Building materials, natural and artificial stone, cement, statues and statuettes of stone, concrete or marble, felt for
building, bridges made of wood, screen walls made of wood, building timber, lumber, semi-worked wood, manufactured 
timber, wood paneling, posts, basins (swimming pools), arbors, greenhouse frames, greenhouses, garden shelters, 
cabins, play houses, sand boxes (for building), sand (excluding foundry sand), silos, reed lattices, coatings (building 
materials), tiles, terrace tiles, wall tiles, kitchen tiles, cross-heads for laying floor tiles, parquet flooring, laminated 
flooring, floors, slabs, wainscoting, roofing tiles, slate, chimneys, insulating glass, drainage grates, gutters, scaffoldings, 
staircases, framework for building, windows, roof windows, shutters, door blinds, not of metal, or of textile, hinges, non-
metal gutters, cornices, moldings for cornices, angle irons, partitions, gates, garage doors, moldings, arbors (building), 
lattices, mesh, all not of metal; pergolas of wood.

Cl.20;Stepladders, steps, baskets, hinges, hinge-pins, all these goods not of metal, valves (other than machine parts), 
wood baskets, ladders of wood or plastic, furniture including garden furniture, bathroom and kitchen furniture, kitchen 
counter tops, mirrors (looking glasses), frames, decorative items of wood, plaster or plastic namely statues, statuettes, 
pans, baskets; bars, rings, hooks, curtain tie-backs, rollers, curtain rails, blinds, curtain holders not of textile materials, 
boxes, cases of wood or plastic, plastic boxes, fittings for windows, furniture, doors, picture frame brackets, doors for 
furniture, moldings for picture frames, latches, knobs (handles) of plastic, kennels for household pets, racks (shelves), 
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shelves for storage, racks (furniture), bookcases, caissons, panels and shelves for fitting out cupboards and walk-in 
closets, rattan, tool holders (sets), plant stands, statues or statuettes of wood, wax, plaster or plastic, pedestals, vats, 
thermometers (not for medical use), wall-papering tables, work benches, furniture pads and stands, waxcomb for 
beehives, curtain rods, door handles of wood, serving tables for gardens, plant stands, flower boxes, letterboxes (not of 
metal or masonry), display stands, trestles, goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, 
amber, mother-of-pearl, meerschaum, substitutes for all these materials, or of plastics, namely works of art, busts, filing 
cabinets, casings of wood, wastebaskets, coat hangers, wickerwork goods, mobiles (decorative objects) and figurines 
(statuettes); packaging containers of wood or plastic; display stands of metal; metal curtain rods; flower stands, basins, 
porcelain door handles, knobs (handles) of porcelain; blinds of textile.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors, non-textile wall 
hangings, foot-scrapers, non-slip carpets, wallpaper, non-textile floor and wall coverings.

Cl.35;Advertising, catalog-based advertising, direct mail advertising (leaflets, prospectuses, printed matter, samples), 
organization of trade fairs for business purposes, demonstration of goods, presentation of goods and services on all 
communication media for the exchange of skills in DIY, building, exterior and interior decoration, gardening, architecture, 
leisure, tools, planning, equipment and home maintenance and for the retail of second hand goods, namely books, the 
dissemination of advertising magazines; advertising mail; on-line advertising on a computer network, dissemination of 
advertising matter, dissemination of advertisements, in particular in the field of commercial barter and trade exchange of 
goods and services; connection between individuals for commercial barter and the exchange of goods and services in 
do-it-yourself the fields of construction, interior and exterior decoration, gardening, architecture, leisure, tools, interior 
design, furnishing and home maintenance; dissemination of leaflets, prospectuses, printed matter concerning DIY, 
materials for DIY, building materials, electric and electronic equipment, computerized file management, compilation of 
information into computer databases, promotional services for goods on behalf of others, business consulting for the 
purchase of goods and materials for DIY, building materials, electrical and electronic equipment, retail, mail-order sales 
and sales using telecommunications means of the following goods, namely hardware, screw items, nails, bolts, fasteners, 
products for gluing and joining, ropes, straps and chains, mailboxes, leg assemblies and wheel assemblies, hardware for 
the building sector, furniture hardware and metal work, ironmongery, chests and padlocks, angle irons, electric 
apparatus, namely audiovisual, apparatus and accessories for the installation of wiring and connections, apparatus and 
accessories for the installation of electric boxes and protective boxes, apparatus and accessories for built-in installations,
apparatus and accessories for protruding installations, automation and security apparatus, dynamic security apparatus, 
bells, chimes and door openers for villas, extinguishers, telecommunication apparatus, electric boards, automatic control 
apparatus, connection apparatus in the field of telephony and computing, batteries, accumulators and light housings, 
reception apparatus, electrical switches and outlets, socket strips, extension cords and adapters, electric connection 
apparatus, lamps, flares, batteries and light bulbs, satellite dishes, demodulators, apparatus for auxiliary heating, central 
heating, electric heating, chimneys, pans, air conditioning apparatus, regulating devices, air treatment apparatus, 
ventilation apparatus, tooling and tools, namely accessories and consumables, large fixed tools, portable electrical tools, 
and for surfacing, cleaning apparatus, ladders, step ladders, steps, large workshop tools, electric power generation units, 
containers and lubricants, welding apparatus and tools, workbenches and storage units, measuring and tracing tools, 
manually-operated tools, precision tools, compressors, hand-operated assembly tools, building tools and work and 
protective clothes, safety footwear, pulleys, gas-operated welding apparatus, gas-operated soldering irons, machines and 
apparatus for cleaning, electric, washing apparatus, electric parquet floor polishers, electric machines for shampooing 
carpets, cleaning appliances utilizing steam, high pressure washers, vacuum cleaners, window-washing apparatus, 
vitrifying machines, non-electric welding apparatus, drills, agricultural machines, machine tools, motors and engines 
(other than for land vehicles), large agricultural instruments other than hand-operated ones, motor hoes, lawnmowers 
(machines), grinding machines, mechanical reeling apparatus, pumps (machines), drainage pumps, drainage pumps, 
borehole pumps, concrete mixers, pulleys, compressors (machines), electric power generation units, artists' materials, 
namely preparations for walls and for ceilings, household items, paints, dyes and stencils, undercoat paint for walls, 
repair resins, exterior wood, interior wood, wood preparations, glues, paintbrushes, tools for painters and upholsterers, 
varnishes, dyes and lacquers (except insulants), metals in foil and powder form for painters, decorators, printers and 
artists and paint stripping preparations, interior decoration articles, namely fittings and accessories for wallpaper, 
textiles, articles for framing, articles for fine art, articles for lighting, light sources, interior lighting, exterior lighting and 
light bulbs, wallpaper, wall decorations and stickers, curtains and net curtains, cushions, glass fiber and wall coverings, 
blinds, curtain rods, handles, knobs for furniture, door handles and decorations, posters, mirrors and picture frames, 
rings, hooks, coat racks, curtain rods, of metal and not of metal, rollers, curtain rails and curtain holders, not of textile, 
plumbing and water treatment articles, copper articles for water supply, drainage, hot water production, water treatment, 
gas supply, plumbing tools, parquet flooring, laminated flooring, PVC flooring, carpeting, slabs and slats, doormats, floor 
tiles, terrace tiles, wall tiles, kitchen tiles, foundation furniture, worktops, valves and fittings, sinks, cooker hoods, 
ventilation hoods, items for storing utility items, storing in living quarters, closet closures, closet organizers, trays and 
racks, equipment for hydrotherapy, showers, valves and fittings, large sanitary ware, bathroom furniture, toilet tanks, 
water flushing installations, traps, warming racks for towels, products for purifying and softening water, non-heated towel 
holders and soap dishes; construction and renovation materials, materials for construction, partitions, insulation 
materials, building timber, light coverings, heavy coverings, materials for sanitation, sealing, adhesives and materials for 
draining and recovering rainwater, roofing tiles, gutters, concrete mixing machines, outdoor paving, edging, exterior 
wood, barbecues, ovens and broilers, terrace blinds, gates, fences and pillars, garage doors, exterior joinery, windows 
and skylights and letter boxes not of metal or masonry, unsawn and planed timber, unworked moldings, decorative 
moldings, cornices, panels, decorative panels, thin slabs of brick for walls, floors, wainscoting, accessories for laminate 
flooring, accessories for laying floor tiles, wainscoting, indoor ceiling trim, glazings and blinds, outdoor furnishings, 
namely accessories and consumables for barbecues, accessories and equipment for swimming pools, garden furniture, 
cushions, parasols, arbors, pergolas, children's games, swimming pools, swimming pools, swimming pool maintenance 
products, outdoor lighting, power-operated garden equipment, gardening tools, forked hoes, garden hoes, claws, forks, 
rakes, spades, peat spades, shovels, pickaxes, scarifiers, edge trimmers, seeders (tools), spreaders (tools), aerators, lawn 
brooms, lawn rollers, edging trimmers, hand-operated lawnmowers, hedge trimmers, shears, secateurs, lopping shears, 
pruning shears, bill-hooks, axes, grafting tools, wheelbarrows, wheelbarrow tires, gardening carts, garden shelters, 
cabins, play houses, greenhouses, do-it-yourself products, crossbars and stands, slides, sporting tackle, swings, 
basketball hoops, incinerators, composting grills, fountains, pottery, water filtering apparatus, ornamental fountains, 
plant stands, flower boxes, serving tables for gardens, wire mesh and trellis, watering apparatus and instruments, garden 
hoses, nozzles for sprinkler hoses, sprinklers, watering cans, pipe guides, plant holders, gardening gloves, cords for 
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garden use, silos, traps for wild animals, gratings, sump pumps, borehole pumps, Christmas decorations, spa and sauna 
items, factory equipment, namely motorized equipment, garden equipment, large agricultural instruments other than 
hand-operated ones, motor hoes, lawnmowers (machines), grinding machines, mechanical reeling apparatus, garden 
tools and watering equipment, sheds and greenhouses, garden wood and trellises, screens and basins, seeds, indoor 
market plants, indoor plants and artificial plants, nursery garden plants, pottery, fertilizer and phytotherapy preparations, 
humus and soil conditioners (fertilizer), humus, manures, peats (fertilizers), top soil and tree grafting wax, products for 
animals, audiovisual and multimedia goods, bookcase articles, CD-ROMs, DVDs (digital versatile discs), bookcases for 
gardening, bookcases for leisure, bookcases for the home and display racks, maintenance products, chemical 
substances for use in, industry, science, photography, as well as agriculture, horticulture and forestry, degreasing 
products and detergents for use in manufacturing processes, thinners, unprocessed artificial resins, unprocessed 
plastics, chemical substances for preserving foodstuffs, fire extinguishing compositions, tempering and soldering 
preparations, tanning substances, preservatives against rust and against deterioration of wood, dyestuffs, mordants 
(neither for metals nor for seeds), raw natural resins, vitrification products, surface coatings, bleaching preparations and 
other substances for laundry use, preparations for cleaning, polishing, degreasing and scouring, soaps, polish for 
furniture and flooring, floor waxes, polishing wax, abrasive substances except abrasive substances for dental use, rust 
removing products, scouring solutions, preparations for unblocking drain pipes, shampoos for floor coverings, stain 
removers, scale removing preparations for household use, detergents other than for medical use and those used in 
manufacturing processes, emery cloths, gum turpentine, washing products, polishing paper, glass paper, degreasers 
other than for use in manufacturing processes, industrial oils and greases, lubricants, products for absorbing, wetting 
and binding dust, fuels (including motor spirit) and lighting fuel, candles, bits, industrial wax, waxes for lighting, belting 
wax, weedkillers, moss control agents, fungicides, bactericides, insecticides, rodenticides, raticides, algicides, 
disinfectants for hygienic use, parasiticides, garbage bags, deodorants, brushes for household purposes, maintenance 
products, storage equipment, racks (furniture), bookcases and storage furniture, equipment for storage in garages, 
basements and cellars, storage boxes, trays and racks, closet doors and fastenings, non-assembled cupboards and 
closets, tablets, goods of metal, namely laminated and cast building materials, building elements, boxes, tool boxes, 
chests and containers, tool handles, greenhouse frames, transportable greenhouses, silos, traps for wild animals, coat 
racks, wire mesh and trellis, connection pieces, valves (other than parts of machines), reeling apparatus, vats, weather 
vanes or wind vanes, swimming pools, floors, fencing, building panels, pergolas, gates, barriers, swimming pools, pegs, 
gratings, tubes, door handles, doors, bolts, safes, dowels, mailboxes, non-electric cables, fittings of metal, hinges, 
shutters, windows, gutters, non-metal gutters, framework for building, cornices, angle irons, wrenches, hardware, 
wainscoting, roofing tiles, goods not of metal, namely flexible hoses, building materials, insulating glass, roofing tiles, 
slate, gutters, scaffoldings, staircases, framework for building, windows, shutters, hinges, non-metal gutters, cornices, 
angle irons/boxes, cases of wood or plastic, fittings for windows, furniture, doors, picture frame brackets, latches, 
kennels for household pets, racks (shelves), shelves for storage, baskets, hinges, rattan, tool holders (sets), plant stands, 
statues or statuettes of wood, made of wax, plaster or plastic, pedestals, racks (furniture), valves (other than parts of 
machines), vats, thermometers (not for medical use), furniture pads and stands, waxcomb for beehives, log baskets, 
Goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, 
substitutes for all these materials, or of plastics, namely trinkets (small decorative items), art objects, busts, filing 
cabinets, casings of wood, wastebaskets, coat hangers, wickerwork goods, mobile, (decorative objects), figurines 
(statuettes) of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, tortoiseshell, amber, mother-of-pearl, 
meerschaum, substitutes for all these materials or of plastic materials, kitchenware, namely built-in items, electric 
household equipment, tablets, household or kitchen utensils and containers (not of precious metal or coated therewith), 
combs and sponges, steel wool, brushes, brush-making materials, instruments and articles for cleaning purposes, 
unworked and semi worked glass, brooms, trash cans, boot jacks, fly swatters, insect traps, vases, not made of precious 
metal, pots, tubs (for plants), covers (not of paper) for flower pots, goods for the bathroom, namely accessories for 
bathrooms and toilets, basins (bowls), basins, feeding troughs, porcelain, earthenware or glass statues and statuettes, 
buckets, non-electric apparatus for wax-polishing, door handles, clothes racks for drying, strings, tents, tarpaulins 
(neither safety tarpaulins, nor pushchair covers), bags (sacks) for the transport and storage of materials in bulk, belts for 
handling loads, protective nets and films for crops, yarn and thread for textile purposes, felt pens, mosquito nets, 
tablecloths (not of paper), coverings and wall hangings of textile material, blinds of textile material, aprons, clothing for 
do-it-yourself and gardening purposes, shoes and boots (except for medical purposes), carpets, doormats, mats, linoleum
and other floor coverings, wall hangings, not of textile, door mats, non-slip carpets, creels, building materials, including 
aggregates and powders, statues or statuettes of common metal; reinforcement, metallurgical machinery, sprayers, 
watering pumps, pneumatic hammers, pneumatic controls for machines, pneumatic transporters, excluding cassettes, 
stacking frames, transport pallets and magazines of metal for handling material to be sawed, transported or stored, 
equipment and devices of metal for industrial purposes for storage, warehousing, handling, removal, loading and 
unloading, palletization, sorting, cleaning, deburring, processing, cutting, sawing, welding, turning, milling, grinding, 
bundling, tagging, wrapping, packaging, convoying and transport of materials, machine tools, devices, hardware, 
equipment, industrial space or systems for storing, warehousing, handling, removal, loading and unloading, palletization, 
sorting, cleaning, deburring, processing, cutting, sawing, welding, turning, milling, grinding, bundling, tagging, wrapping, 
packaging, convoying and transport of materials, DIY tools, perforating tools, clamps, pliers, keys (tools), lifting jacks, 
hand-operated, scissors, strippers, scouring machines, hammers, scrapers, insecticide atomizers (tools), cutlery, forks 
and spoons, knives (except electric and surgical knives), tiling tools, cutters, gimlets, screwdrivers, saws (tools), saw 
holders, saw blades (tools), hand-operated abrading instruments, filing, sanding, grinding, sharpening, graving tools, 
graters (tools), planes, sledgehammers, diggers (tools), tool belts, guns (tools), squares (tools), clamps (tools), spatulas 
(tools), pipe cutters (tools), nautical apparatus and instruments, surveying, photographic, cinematographic, optical, 
weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments, apparatus 
for recording, transmission or reproduction of sound or images, magnetic recording media, sound recording discs, 
automatic vending machines and mechanisms for coin-operated apparatus, cash registers, calculating machines, 
equipment for data processing and computers, knee pads (except knee bandages), gloves for protection, visors and 
eyewear for protection, programming units, thermometers not for medical use, remote controls, electric welding 
apparatus, sockets, plugs and other contacts, connection boxes, circuit breakers, electric wires and cables, antennas, 
respiratory masks (except for artificial respiration), protective helmets, electricity meters and panels, batteries, satellites, 
electro-valves, fire engines, slide calipers, covers for electric outlets, electric measuring apparatus, measuring 
instruments, gages, plumb lines, fuses, radio apparatus for sending messages, answering machines, facsimile machines, 
apparatus and instruments for conducting, disseminating, transforming, accumulating, regulating or controlling 
electricity, filters (parts of domestic or industrial installations), humidifiers, two-wheeled trolleys, adhesives for stationery 
or household purposes, office requisites, sealing wax, rubber, erasers; gutta-percha, asbestos and mica, plastics in 
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extruded form for use in manufacture, sheets, plastic plates and rods (semi-finished), materials for packing, stopping, 
insulating, insulating felt, adhesive tapes (other than for medical, stationery or household purposes), insulators, seals, 
building materials, not of metal, natural and artificial stone, cement, statues and statuettes of stone, concrete or marble, 
felt for building, bridges made of wood, screen walls made of wood, building timber, lumber, semi-worked wood, 
manufactured timber, wood paneling, posts, sand boxes for building, sand (excluding foundry sand), reed lattices, 
coatings.
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Trade Marks Journal No: 1846 ,   23/04/2018           Class 99 
 

Priority claimed from 07/10/2016; Application No. : 302016028622 ;Germany 

3627419    27/03/2017
[International Registration No. : 1362928]
APTISSEN SA
Chemin des Aulx 18 CH-1228 Plan-les-Ouates Switzerland

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.3;Bleaching products and other substances for laundry use; cleaning, polishing, scouring and abrasive preparations; 
soaps; perfumery products, essential oils, cosmetics, hair lotions; dentifrices; cosmetics in the form of injections for 
molding and firming the body.

Cl.5;Pharmaceutical products, medical and veterinary preparations excluding muscle relaxants; sanitary preparations; 
dietetic food and substances for medical or veterinary use, food for babies; food supplements suitable for human and 
animal consumption; plasters, materials for dressings; material for stopping teeth, dental waxes; disinfectants; products 
for destroying vermin; fungicides, herbicides; injectable dermal filler products consisting of living tissue; surgical 
implants composed of living tissue; syringes pre-filled with pharmaceutical products (for medical use); injectable dermal 
filler products (consisting of non-living tissue)

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; prostheses, artificial eyes and artificial teeth; 
orthopedic articles; suture materials; syringes (for medical use); artificial implants and prostheses.
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Trade Marks Journal No: 1846 ,   23/04/2018           Class 99 
 

Priority claimed from 11/12/2017; Application No. : 1893579 ;Australia 

3771479    18/12/2017
[International Registration No. : 1391897]
Envato Pty Ltd
L1, 121 King St Melbourne VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; downloadable software applications; computer software media platforms; downloadable 
electronic files; digital publications; digital products; databases; computer databases.

Cl.35;Advertising; directory services; promoting the goods and services of others; operating an online marketplace for 
the selling and buying of goods and/or services of others; online retail services; retail services; online trading services 
being the facilitation of the exchange of electronic files, digital publications and digital products; compilation and 
systemisation of information into computer databases; media management services; consultancy, information and 
advisory services regarding the aforementioned services.
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3771757    15/12/2017
[International Registration No. : 1391786]
Oceaneering International, Inc.
11911 F.M. 529, Legal Department Houston TX 77041 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic controls, namely, electric controllers for hydraulic drilling machines and electric 
controllers for machines in the production of oil and gas; electric controllers for blowout preventers; electronic and 
electrical circuit boards for controlling and monitoring solenoids and accompanying computer software for controlling 
and monitoring solenoids sold as a unit; electromechanical controls in the nature of switches for use in blow out 
preventer controls; cameras; control units for cameras; remote controls for cameras; video transmitter and converter 
apparatus, namely, fiber-optics transmitter and video signal converter; telephones.

Cl.38;Communication services, namely, transmission of voice, audio, visual images and data by telecommunications 
networks, wireless communication networks, the Internet, information services networks and data networks; subsea 
telecommunications services by fiber optic cables; ship-to-ship telecommunications services by satellite or radio; 
providing telecommunications connections to a global computer network; rental of telecommunications apparatus and 
installations; telecommunication consultation in the nature of technical consulting in the field of audio, text and visual 
data transmission and communication; transfer of data by telecommunications; transmission of information through 
video communication systems; telephony communication services; satellite communication services; providing voice 
communication services via the Internet; providing virtual private network (VPN) services, namely, private and secure 
electronic communications over a private or public computer network; communications services, namely, transmitting 
streamed sound and audiovisual recordings via the Internet; electronic transmission and streaming of digital media 
content for others via global and local computer networks.

Cl.42;Software design and development; software design and custom application development services in the field of 
satellite telecommunications and video, telemetry and data streaming.
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Priority claimed from 23/06/2017; Application No. : 708002 ;Switzerland 

3773597    15/12/2017
[International Registration No. : 1391653]
FIRMENICH SA
1 route des Jeunes, Case postale 239 CH-1211 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacture of perfumes and flavors; chemical products for use in compositions for 
perfumery, cosmetics, soaps, bath and shower preparations, shampoos, conditioners, detergents, softeners, deodorants 
for personal use and deodorants other than for personal use, all-purpose cleaning preparations for household or 
industrial use; chemical products for use in the manufacture of food, food products, food supplements, beverages; 
chemical products for use as ingredients for food and beverages; chemical products for use as flavorings.

Cl.3;Perfumery; perfumes; essential oils for personal use; essential oils and perfume compositions for use in the 
manufacture of scented products; essential oils for use as cosmetic ingredients; essential oils for flavoring food and 
beverages; food flavorings in the form of essential oils; food flavorings prepared from essential oils.
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Priority claimed from 14/11/2017; Application No. : 017472689 ;European Union 

3774205    20/12/2017
[International Registration No. : 1391705]
OSRAM GmbH
Marcel-Breuer-Str. 6 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment and computers, apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; computer programs and all kinds of computer software (included in 
class 9), software applications (apps) for electric and communications devices; computer software and data processing 
programs, light-emitting diodes and laser diodes, including organic light-emitting diodes and laser diodes; light guides, 
sensors, in particular optical, motion, contact, sound, ultrasound, microwave, light, infrared, colour, temperature, liquid 
and capacitance sensors, light barriers, light-emitting diode lamp modules for signalling; electric and electronic 
equipment and apparatus for operating, regulating and controlling lighting installations, lights and lamps, and for 
regulating and controlling building installations, in particular interface modules for the aforesaid equipment and 
apparatus and electronic transformers and electronic ballasts; parts of the aforesaid goods, included in class 9.

Cl.11;Apparatus for lighting, in particular electric lamps and lights; lighting apparatus and systems consisting thereof, 
in particular based on light-emitting diodes (LEDs), including organic light-emitting diodes, LED lamps and LED lights and 
parts therefor (included in class 11); lamps and lighting apparatus and installations and systems consisting thereof, and 
parts therefor (included in class 11), based on light-emitting diodes (LEDs); light-emitting diode modules, namely modules
constructed from light-emitting diodes, including organic light-emitting diodes, with a light function for lighting purposes.

7348



Trade Marks Journal No: 1846 ,   23/04/2018           Class 99 
 

Priority claimed from 29/06/2017; Application No. : 016934424 ;European Union 

3777181    11/12/2017
[International Registration No. : 1392970]
Mohamed TAKHIM
Rue du 14 Juillet 16 B-1325 Corroy-le-Grand

Proposed to be Used
IR DIVISION
Cl.40;Treatment, transformation and purification of organic substances; treatment, transformation and purification of 
organophosphorus compounds; treatment, transformation and purification of mineral salts; treatment, transformation and
purification of phosphates; production of energy; phosphoric acid production; treatment of waste water and sludge using 
physical, chemical and/or biological processes; professional consultancy services in the field of treatment, 
transformation, purification and treatment of organic substances, organophosphorus compounds, mineral salts and 
phosphates, as well as in the field of energy production and treatment of waste water and sludge.

Cl.42;Scientific and technological services; scientific and technological design and research services; industrial 
analysis and research services in the field of chemistry; design and development of software; chemical research 
laboratory services; product development, namely development of chemical products, compounds and ingredients 
particularly for the manufacture of pharmaceutical and veterinary products, products for cattle consumption, for research 
and scientific purposes; scientific research in the field of chemistry; design of installations for treatment, transformation 
and purification of organic substances, organophosphorous compounds, mineral salts and phosphates; chemical 
engineering consultancy; technical consultancy in the field of treatment, transformation, purification and treatment of 
organic substances, organophosphorus compounds, mineral salts and phosphates, as well as in the field of energy 
production and treatment of waste water and sludge.
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Priority claimed from 31/08/2017; Application No. : 710220 ;Switzerland 

3777204    22/12/2017
[International Registration No. : 1392069]
Cilag GmbH International
Gubelstrasse 34 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Mouthwashes, dentifrice and breath freshener for non-medical use.

Cl.30;Refreshing tablets for non-medical use for freshening breath (confectionery).
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Priority claimed from 03/07/2017; Application No. : 708582 ;Switzerland 

3777265    03/01/2018
[International Registration No. : 1392223]
TISCA Tischhauser AG
Sonnenbergstrasse 1 CH-9055 Bühler Switzerland

Proposed to be Used
IR DIVISION
Cl.19;Building materials, not of metal; geotextiles; fabrics for construction use; roofing fabrics; fabrics for flooring 
underlays; flooring underlay not of metal, in particular of foam material, non-woven fabrics and other elastic materials; 
sports flooring, not of metal; erosion control fabrics [building materials]; all aforementioned goods not of metal.

Cl.24;Textiles and substitutes for textiles; household linen; curtains and blinds of textile or plastic; fabric; fabrics for 
textile use; printed textiles; fabric flags; table linen of textile; furniture coverings of textile; filtering materials of textile; 
non-woven textile fabrics; felt and non-woven textile fabrics; wall hangings of textile; textile fabrics, felt and non-woven 
fabrics for the transportation industry.

Cl.27;Carpets, rugs, mats and matting and other materials for covering existing floors; textile wallpaper and wall 
coverings of textile; artificial turf; floor coverings for sporting activities; floor coverings and wall coverings for use in the 
shipbuilding, vehicle and aircraft construction industry; intelligent carpets, rugs and floor coverings; carpets, rugs and 
floor coverings with integrated sensors, control and feedback systems, heating elements, displays or indicators.
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Priority claimed from 11/10/2017; Application No. : 710400 ;Switzerland 

3777643    04/12/2017
[International Registration No. : 1392055]
VF INTERNATIONAL SAGL
Via Laveggio 5 CH-6855 Stabio Switzerland

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins; luggage and transport bags; umbrellas, parasols and walking 
sticks; whips, harness and saddlery; bags, handbags, shoulder bags, fanny packs and travel bags, suitcases and 
backpacks; key cases; wallets.

Cl.25;Clothing; sports clothing; sweatshirts; shirts; polo shirts; padded jackets and waterproof jackets; tracksuits; 
thermal clothing; jackets; coats; tee-shirts; vests; wind-resistant jackets; parkas; trousers; cardigans; sweaters; hats; 
footwear; shoes; boots; bandanas (neckerchiefs); bathing suits; bathing caps; bath robes; bath sandals; beach clothes; 
beach footwear; belts (clothing); boxer shorts; clothing for gymnastics; clothes for cyclists; dresses; football boots; 
gloves; gymnastic shoes; headbands (clothing); hosiery; knitwear (clothing); leggings (pants); motorists' clothing; 
neckties; overcoats; scarves; ski boots; ski gloves; skirts; socks; suits; underwear; waterproof clothing.

Cl.35;Retail sale services for clothing, footwear, bags, goods of leather, sporting articles, perfumes, cosmetic products, 
spectacles, watches, sunglasses, jewelry.
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Priority claimed from 22/06/2017; Application No. : 4370697 ;France 

3777682    15/12/2017
[International Registration No. : 1392172]
L'Air Liquide, Société Anonyme pour l'Etude et l'Exploitation des Procédés Georges Claude
75 Quai d'Orsay F-75007 PARIS France

Proposed to be Used
IR DIVISION
Cl.4;Fuel gas; liquefied natural gas.

Cl.7;Compressors for gas compression; valves; regulators; expansion turbines; fluid separators; machines and 
mechanical equipment dedicated to gas, petroleum, chemical or petrochemical industry installations.

Cl.11;Installations and apparatus (and components thereof) for fluid liquefaction, separation and evaporation; gas 
condensers; gas separation equipment; gas purification installations and equipment; heat exchangers for natural gas or 
hydrocarbon gas; apparatus, installations and equipment for the treatment and liquefaction of hydrocarbon gas and 
natural gas; devices, apparatus and installations for production of gas and chemical products.

Cl.40;Treatment of products, namely liquefaction of gas and particularly of natural gas; gas production services.

Cl.42;Engineering work, technical consulting services, plan preparation, technical project studies, industrial research 
and development services, studies and work provided by engineers namely appraisals, evaluations, estimates, research, 
preparation of reports in the fields of gas production and liquefaction, particular relating to natural gas.

7353



Trade Marks Journal No: 1846 ,   23/04/2018           Class 99 
 

Priority claimed from 12/10/2017; Application No. : 710562 ;Switzerland 

3777700    07/12/2017
[International Registration No. : 1392195]
VF INTERNATIONAL SAGL
Via Laveggio 5 CH-6855 Stabio Switzerland

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins; luggage and transport bags; umbrellas, parasols and walking 
sticks; whips, harness and saddlery; bags, handbags, shoulder bags, fanny packs and travel bags, suitcases and 
backpacks; key cases; wallets.

Cl.25;Clothing; sports clothing; Sweatshirts; polo shirts; padded jackets and waterproof jackets; tracksuits; thermal 
clothing; jackets; coats; tee-shirts; vests; wind-resistant jackets; cardigans; sweaters; hats; footwear; shoes; boots; 
bandanas (neckerchiefs); bathing suits; bathing caps; bath robes; bath sandals; beach clothes; beach footwear; belts 
(clothing); boxer shorts; clothing for gymnastics; clothes for cyclists; dresses; football boots; gloves; gymnastic shoes; 
headbands (clothing); hosiery; knitwear (clothing); leggings (pants); motorists' clothing; neckties; overcoats; parkas; 
scarves; shirts; ski boots; ski gloves; skirts; socks; suits; trousers; underwear; waterproof clothing.
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3777701    19/12/2017
[International Registration No. : 1392186]
DWK Life Sciences GmbH
Otto-Schott-Str. 21 97877 Wertheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Laboratory apparatus, laboratory instruments, laboratory glassware.

Cl.21;Unworked and semi-worked glass (except glass used in building); semi-finished goods of special glass.

Cl.35;Wholesaling and retailing of laboratory apparatus, laboratory instruments, laboratory glassware, unworked and 
semi-worked glass, except building glass and semi-finished goods of special-purpose glass.
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Priority claimed from 06/10/2017; Application No. : 302017000112285 ;Italy 

3777723    27/12/2017
[International Registration No. : 1392296]
VALENTINO S.P.A.
Via Turati, 16/18 I-20121 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; purses; school bags; school satchels; card cases; travelling trunks; duffel bags 
for travel; rucksacks; wallets; shopping bags; attaché cases; beach bags; bags; handbags; travelling bags; handbag 
frames; pouches; briefcases; cases of leather; vanity cases not fitted; leather key cases; suitcases; bags for sports; hat 
boxes of leather; garment bags for travel; leather shoulder belts; leather straps; fur; raw skins; dog collars; clothing for 
pets; umbrellas; umbrella sticks; walking sticks; whips, saddlery, harness fittings.

Cl.25;Clothing; overalls; underwear; sweaters; shirts; jumpers; suits; ready-made clothing; trousers; outer clothing; 
knitwear; coats; skirts; petticoats; pullovers; overcoats; jackets; stuff jackets; ski jackets; ski pants; parkas; clothing of 
leather; T-shirts; blouses; pants; dressing gowns; formal dresses; vests; jerseys; pajamas; bathrobes; brassieres; 
camisoles; corselets; slips; children's clothing; layettes; bathing caps; bathing suits; clothing for gymnastics; waterproof 
clothing; raincoats; masquerade costumes; footwear; slippers; bath slippers; boots; sport boots; horse-riding boots; 
galoshes; shoes; beach shoes; sandals; sport shoes; gymnastic shoes; overshoes; headgear; hats; caps; cap peaks; 
socks; sock suspenders; stockings; garters; gloves; mittens; muffs; shawls; ties; neckties; scarves and foulards 
(clothing article); veils; bandanas; furs (clothing); fur stoles; belts; wedding dresses.
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Priority claimed from 11/12/2017; Application No. : 1893580 ;Australia 

3777734    18/12/2017
[International Registration No. : 1392655]
Envato Pty Ltd
L1, 121 King St Melbourne VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; downloadable software applications; computer software media platforms; downloadable 
electronic files; digital publications; digital products; databases; computer databases.

Cl.35;Advertising; directory services; promoting the goods and services of others; operating an online marketplace for 
the selling and buying of goods and/or services of others; online retail services; retail services; online trading services 
being the facilitation of the exchange of electronic files, digital publications and digital products; compilation and 
systemisation of information into computer databases; media management services; consultancy, information and 
advisory services regarding the aforementioned services.
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3777761    15/12/2017
[International Registration No. : 1392544]
JUMPCLOUD INC.
2040 14th Street, Suite 200 BOULDER CO 80302 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for controlling and managing computer server security applications.

Cl.42;Software as a services, namely, hosting software for use by others for use in providing a computer server 
security solution.
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Priority claimed from 07/06/2017; Application No. : UK00003235858 ;United Kingdom 

3778554    06/12/2017
[International Registration No. : 1392919]
Dyson Technology Limited
Tetbury Hill Malmesbury, Wiltshire SN16 0RP United Kingdom

Proposed to be Used
IR DIVISION
Cl.8;Hair styling apparatus; electrical appliances for styling hair; apparatus and devices for curling hair; electric hair 
curling irons; electric hair straightening irons; electric apparatus for hair curling; electric apparatus for hair crimping; 
electric apparatus for hair cutting; electric apparatus for hair trimming; hand tools and implements for hair; heated hair 
curling devices; hand tools and implements for curling, cutting, crimping, straightening, styling, trimming or waving hair; 
hair tongs; cases, boxes and bags specially adapted for all the aforesaid goods; parts, fittings and accessories all for the 
aforesaid goods.

Cl.11;Apparatus and appliances for drying hair; hair dryers; cases, boxes, bags, parts, fittings and accessories all for 
the aforesaid goods.

Cl.21;Brushes; hair brushes; electric brushes; electric hair brushes; electric rotating hair brushes; electric heated hair 
brushes; hot air hair brushes; combs; large-toothed combs for the hair; electric combs; cases, boxes, bags, parts, fittings 
and accessories all for the aforesaid goods.
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Priority claimed from 29/06/2017; Application No. : 87511708 ;United States of America 

3779837    20/12/2017
[International Registration No. : 1392938]
SugarCRM Inc.
10050 N. Wolfe Rd., SW2-130 Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for customer relationship management; computer software for personal and business contact 
management, and for communicating with customers, potential customers and business partners; computer software for 
obtaining data and information about personal contacts and their companies for purposes of customer relationship 
management, sales, and marketing, and for managing, tracking, analyzing, and reporting data information in the fields of 
customer relationship management, sales, and marketing; computer software for performing analytics and recommending
actions in the field of CRM, sales, and marketing.

Cl.42;Providing on-line non-downloadable software for customer relationship management; providing on-line non-
downloadable software for personal and business contact management, and for communicating with customers, potential 
customers and business partners; providing on-line non-downloadable software for obtaining data and information about 
personal contacts and their companies for purposes of customer relationship management, sales, and marketing, and for 
managing, tracking, analyzing, and reporting data information in the fields of customer relationship management, sales, 
and marketing; providing on-line non-downloadable software for performing analytics and recommending actions in the 
field of CRM, sales, and marketing.
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Priority claimed from 26/04/2017; Application No. : 87425917 ;United States of America 

3781573    25/10/2017
[International Registration No. : 1392978]
Deublin Company
2050 Norman Drive Waukegan IL 60085-6747 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal pipe fittings in the nature of rotating pipe couplings and joints.

Cl.7;Rotating unions for installation on machine tools.
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Priority claimed from 04/08/2017; Application No. : 017069791 ;European Union 

3781613    16/10/2017
[International Registration No. : 1393000]
Blueclinical - Investigação e Desenvolvimento em Saúde, Lda.
Rua da Bayer, São Martinho do Bispo P-3045-016 Coimbra Portugal

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.42;Scientific and industrial research services; scientific research for medicinal purposes; scientific and 
technological services; medical research; biological research; clinical research; biochemistry research services; drug 
discovery; research and development in the pharmaceutical and biotechnology sectors; drug discovery services; 
scientific research and analysis; biological analysis services.
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Priority claimed from 08/06/2017; Application No. : 1850628 ;Australia 

3781616    14/06/2017
[International Registration No. : 1392987]
Lex Medicus Pty Ltd
Se 1202, 9 Yarra St South Yarra VIC 3141 Australia

Proposed to be Used
IR DIVISION
Cl.9;Electronic training materials; electronic publications; electronically recorded data; cd's, dvds and other media 
capture devices, including those in pre-recorded format; computer hardware, software and firmware in relation to 
education, training, legal services, document management and e discovery.

Cl.16;Printed material; printed training materials; books, brochures, leaflets; paper based training materials.

Cl.35;Document management services for e-discovery; legal document management services for e-discovery; legal 
document management services; business administration and management; information, advisory and consultancy 
services in relation to the aforementioned.

Cl.41;Education and training services; education and training services in relation to medical negligence cases; 
information, advisory and consultancy services in relation to the aforementioned.

Cl.44;Medical services in relation to the assessment of injuries; preparation of reports on medical conduct including for 
medical negligence cases; information, advisory and consultancy services in relation to the aforementioned.

Cl.45;Legal services; legal services being provision of information relating to medical experts for providing expert 
opinion in legal cases via a register; legal document preparation services in relation to e-discovery; legal document 
preparation services; legal services in relation to provision of expert opinions; providing expert opinions in relation to 
legal matters; providing expert opinions and reports in medical negligence cases; information, advisory and consultancy 
services in relation to all of the aforementioned.
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Priority claimed from 27/07/2017; Application No. : 017036245 ;European Union 

3781637    16/11/2017
[International Registration No. : 1393409]
Small Planet Airlines
J. Basanaviciaus g. 15 LT-03108 Vilnius Lithuania

Proposed to be Used
IR DIVISION
Cl.35;Recruitment of flight personnel; administration of frequent flyer programs; administrative order processing; 
administrative services relating to the referral of clients to lawyers; automatic re-ordering service for business; 
administrative processing of purchase orders within the framework of services provided by mail-order companies; 
negotiation of contracts relating to the purchase and sale of goods; the bringing together, for the benefit of others, of a 
variety of insurance services, enabling consumers to conveniently compare and purchase those services; electronic 
order processing; arranging subscriptions to electronic journals; information and advisory services relating to price 
comparison; foreign trade information and consultation; import and export services; arranging of contracts, for others, 
for the providing of services; sales management services; clerical services for the taking of sales orders; consulting in 
sales techniques and sales programmes; sales administration; arranging of commercial and business contacts; business 
intermediary services relating to the matching of potential private investors with entrepreneurs needing funding; 
arranging business introductions relating to the buying and selling of products; providing consumer information relating 
to goods and services; telephone order-taking services for others; advertising, marketing and promotional services; 
loyalty, incentive and bonus program services; organizing and conducting trade shows and exhibitions for commercial 
purposes; distribution of advertising, marketing and promotional material; provision of advertising space, time and 
media; advertising, marketing and promotional consultancy, advisory and assistance services; public relations services; 
financial marketing; marketing services in the field of travel; internet marketing; promotion, advertising and marketing of 
on-line websites; on-line advertising on a computer network; graphic advertising services; affiliate marketing; sales 
promotion; preparing promotional and merchandising material for others; providing assistance in the field of product 
commercialization; arranging of presentations for advertising purposes; trade promotional services; marketing the goods 
and services of others; promoting the goods and services of others by means of a preferred customer program; 
advertising and marketing; arrangement of advertising; preparing advertisements for others; advice in the field of 
business management and marketing; business marketing services; business assistance relating to business image; 
providing business marketing information; management assistance for promoting business; business analysis, research 
and information services; collection and systematization of business data; market studies; providing commercial 
information relating to companies; company information (searches relating to -); analysis of company behaviour; 
information services relating to businesses; information in business matters; expert evaluations and reports relating to 
business matters; information and expert opinions relating to companies and business; economic information services 
for business purposes; provision of business information relating to joint ventures; commercial information services; 
price analysis services; business research; business analysis; strategic business analysis; cost benefit analysis; cost 
price analysis; market research and business analyses; business research for new businesses; benchmarking services 
for business management purposes; provision of business information; analysis of business information; business 
information; evaluation of business opportunities; conducting of business feasibility studies; business analysis services; 
information and data compiling and analyzing relating to business management; business investigations; business 
research and advisory services; business appraisals; research of business information; business assistance, 
management and administrative services; administrative data processing; rental of office machines; human resources 
management and recruitment services; negotiation of business contracts for others; office functions services; business 
management of an airline company; management of an airline company; commercial management; provision of 
administrative staff; providing temporary office support staff; recruiting of office support staff; employee leasing; 
headhunting services; support for employees with regard to business matters; personnel placement and recruitment; 
organising and conducting job fairs; employee relocation services; conducting employee incentive award programs; 
placement of staff; job placement consultancy; office support staff recruitment services; providing employment 
information; provision of information relating to recruitment; permanent staff recruitment; placement of permanent 
personnel; recruitment of temporary personnel; consultancy relating to personnel recruitment; personnel placement; 
evaluation of personnel requirements; personnel relocation; consultancy and advisory services relating to personnel 
placement; personnel recruitment; employment counselling; recruitment of airline personnel; human resources 
management; human resources consultancy; advice relating to the sale of businesses; business management assistance.

Cl.37;Aeroplane repair; painting of aircraft; washing of airplanes; maintenance of aircraft; airplane de-icing services; 
airplane maintenance and repair; maintenance and repair of airplane motors and engines; snow removal and de-icing 
services for airplanes; servicing of aeronautical engines; installation of aeronautical engines; providing information on 
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repair services in the aviation sector; repair of aircraft heat exchangers; repair of aircraft oil coolers; fuelling services for 
aircraft; aircraft maintenance or repair; outer and inner cleaning of aircraft; maintenance and repair of aircraft weapons; 
alarm, lock and safe installation, maintenance and repair; cleaning and care of fabric, textile, leather, fur and goods made 
thereof; furniture maintenance and repair; computer hardware and telecommunication apparatus installation, 
maintenance and repair; vehicle repair, maintenance and refuelling; rental of cleaning and washing and drying machines 
and equipment; glazing, installation, maintenance and repair of glass, windows and blinds; installation, maintenance and 
repair of heating, ventilation and air conditioning [HVAC] systems; maintenance of internal combustion engines; 
maintenance and repair of engines; installation of motors; repair of parts of engines; rebuilding and reconditioning of 
motors; rebuilding and reconditioning of engines; cleaning services; repair of turbines; rebuilding engines that have been 
worn or partially destroyed; rebuilding machines that have been worn or partially destroyed; providing information 
relating to the installation of machinery.

Cl.39;Parking and vehicle storage, mooring; packaging and storage of goods; storage services for aircraft; storage of 
parts for motor vehicles; providing information about temporary storage services; storage of aviation fuel; loading and 
unloading of airplanes; loading of air freight; loading and unloading of vehicles; vehicle parking and storage; rental of 
vehicle parking spaces; vehicle parking; booking of airport parking; providing information relating to vehicle parking 
services; transport; arranging transportation by land, sea, and air; services for the arranging of transportation; transport 
services; providing transport and travel information; air charter services; turbojet airplane transport; chartering of 
vehicles for transportation; arrangement of transportation; arranging of transport and travel; reservation and booking 
services for transportation; reservation services for transportation by air; providing information relating to air transport; 
arranging and providing transport by land, sea and air; piloting; airport services; provision of airport facilities for aviation; 
provision of airport information services relating to aviation; rental of aircraft engines; arranging of air transport; air 
transportation services featuring a frequent flyer bonus program; services for arranging transportation by air; airline 
transport; air transport; airline services; airport passenger check-in services; airline and shipping services; aircraft 
handling; consultancy in the field of air transport; arranging transportation of passengers by road, rail, air and sea; 
provision of flight information; provision of information relating to airline scheduling; provision of information relating to 
airline arrivals; provision of information relating to airline departures; transportation information; rescue, towing and 
salvage; passenger transport; navigation (positioning, and route and course plotting); arranging and booking of 
excursions and sightseeing travel tours; embarking services, namely transport of goods and passengers by air, land or 
sea; transportation and delivery of goods; airport baggage handling; towing of aeroplanes; airplane rental; propeller 
airplane transport; air travel services; arranging of air travel; booking of seats for transportation by air; arrangement of 
transportation of passengers by aircraft; booking of seats for air travel; airline ticket reservation services; transportation 
by air of baggage; delivery of parts to grounded aircraft via airplane; transportation of mechanics to grounded aircraft via 
airplane; issuing of airline tickets, cruise tickets and train tickets for travel; providing flight arrival and departure 
information; arranging the emergency replacement of airline tickets; air charter brokerage services; refueling of vehicles; 
vehicle rental; passenger vehicle hire; rental of vehicles and apparatus for locomotion by air; rental of vehicle parts; 
services for freight-forwarding by air; air transport of valuables; air cargo transport; overnight transportation of letters by 
air; collection of packages by air; booking agency services for airline travel; reservation services for airline travel; 
international air freight shipping services; transportation and delivery services by air, road, rail and sea; tracking of 
aircraft [transport information]; ground transportation relating to the aviation industry; transportation of passengers by 
airship; rental of aircraft parts; aircraft charter brokerage; loaning and rental of aeroplanes; aircraft parking services; 
aircraft parking; ground traffic control services for aircraft; priority boarding, check-in, seating and reservation services 
for frequent air travelers; arranging of flights; provision of flight plans; flight planning services; air traffic control services.

Cl.41;Education, entertainment and sport services; education, entertainment and sports; arranging and conducting of 
educational events; education and instruction; tutoring; arranging of festivals for training purposes; education and 
instruction services; instructional services relating to the maintenance of vehicles; instructional services relating to the 
repair of vehicles; training services relating to the selling of vehicles; organisation of teaching activities; educational 
research; providing of education; arranging and conducting of meetings in the field of education; arranging technical 
instruction courses; technical training relating to safety; educational seminars; conducting of educational events; 
provision of education on-line from a computer database or via the internet or extranets; education services relating to 
vocational training; teaching; advisory services relating to education; arranging and conducting educational conferences; 
instructional and training services; provision of educational information; telephone information services relating to 
education; education information; organising of meetings in the field of education; organisation of symposia relating to 
education; provision of information and preparation of progress reports relating to education and training; training 
services relating to flying; flying instruction; arranging and conducting of symposiums; arrangement of seminars for 
educational purposes; arranging and conducting of seminars; seminars; arranging and conducting of workshops 
[training]; vocational education and training services; vocational guidance [education or training advice]; organisation of 
conferences relating to vocational training; vocational testing; vocational training courses (provision of -); arranging 
professional workshop and training courses; arranging of workshops and seminars; workshops for educational 
purposes; workshops for training purposes; personnel training; arranging of lectures; arranging of exhibitions for 
educational purposes; arranging of displays for educational purposes; arranging of exhibitions for training purposes; 
distance learning services provided online; organisation of correspondence courses; setting of training standards; 
organisation of seminars relating to training; provision of training facilities; provision of training services for business; 
training services provided via simulators; organisation of training; dissemination of educational material; provision of 
education courses; arranging of courses of instruction; preparation of educational courses and examinations; written 
training courses; instruction via broadcasting; conducting of instructional seminars; conducting of educational seminars 
relating to medical matters; conducting training seminars for clients; organisation of symposia relating to training; 
arranging and conducting of training seminars; organising of educational lectures; organising of education exhibitions; 
arranging and conducting of educational courses; arranging of training courses; conducting of educational courses; 
arranging and conducting of tutorials; provision of online tutorials; providing education courses relating to the travel 
industry; conducting of educational courses in engineering; hire of teaching materials; development of educational 
materials; educational materials or apparatus (rental of -); production and rental of educational and instructional 
materials; airplane flight instruction; training and further training consultancy; providing of training, teaching and tuition; 
pilot and cabin crew training; providing of further training courses; conducting courses, seminars and workshops; 
conducting of classes; arranging of classes; educational services in the nature of coaching; education and training 
consultancy; consultancy services relating to the education and training of management and of personnel; educational 
advisory services; planning of conferences for educational purposes; arrangement of conferences for educational 
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purposes; providing online courses of instruction; providing online training seminars; provision of skill assessment 
courses; provision of information relating to training; providing information about online education; organisation of 
conferences, exhibitions and competitions; arranging and conducting of commercial, trade and business conferences; 
arranging of an annual educational conference; providing information on congress events; organization of exhibitions for 
cultural or educational purposes; arranging and conducting of congresses; arranging, conducting and organisation of 
conferences; arranging and conducting of conferences, congresses and symposiums; arranging and conducting of 
lectures; arranging and conducting of conferences; arranging of conferences; arranging and conducting conferences and 
seminars; arranging and conducting of conferences and congresses; conducting of seminars and congresses; 
organisation of seminars and conferences; symposiums relating to education; arranging, conducting and organisation of 
symposiums; arranging, conducting and organisation of seminars; organisation of seminars; planning of seminars for 
educational purposes; arranging of conferences relating to business; arranging of seminars relating to business; 
arranging of conventions for business purposes; arranging, conducting and organisation of congresses; organisation of 
meetings and conferences.
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Trade Marks Journal No: 1846 ,   23/04/2018           Class 99 
 

Priority claimed from 29/06/2017; Application No. : 30 2017 106 488 ;Germany 

3781664    28/11/2017
[International Registration No. : 1393152]
Hirschmann Automation and Control GmbH
Stuttgarter Straße 45-51 72654 Neckartenzlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Network control devices; Control apparatus for network management; Computer software for wired or wireless 
network communication base stations for local networks (LAN or WLAN); wireless routers; router for networks; 
communication hubs; signal transmission devices; Hardware for ethernet.

Cl.42;Monitoring of network systems; Development of computer-based networks.
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Trade Marks Journal No: 1846 ,   23/04/2018           Class 99 
 

3781667    23/06/2017
[International Registration No. : 1393400]
Bitzer Kühlmaschinenbau GmbH
Eschenbrünnlestrasse 15 71065 Sindelfingen Germany

Proposed to be Used
IR DIVISION
Cl.16;Instructional and teaching material (except apparatus); three dimensional models for teaching, instructional and 
educational purposes; printed matter, especially books, booklets, magazines, newspapers, programs, catalogues, 
calendars, posters, pictures, prints, postcards; bookbinding materials; photographs; stationery; artists' materials; paper, 
cardboard.

Cl.35;Advertising; business management; business administration; business consultancy; public relations; computer 
file management; outorganizing events for business or promotional purposes; organising fairs and exhibitions for 
commercial purposes; mediation of business opportunities in connection with purchase, sale as well as import and 
export of products relating to the operation of a museum; organising exhibitions for business or promotional purposes; 
collecting and systematization of business data in a centralised database for museums; consultancy services regarding 
to aforementioned services; retail and wholesale services in connection with prerecorded audio, image, sound-image and 
data carriers, computer programs, precious metals and their alloys and in precious metals or coated therewith, jewellery, 
scale models made of metal, plastic, synthetic resin, plaster, wood or wax, inflatable publicity objects, clothing, footwear, 
headwear, toys, games playthings and novelties, scale model kits, gymnastic and sporting articles.

Cl.41;Education and teaching; training and further education; entertainment services including staging festivals, 
celebrations and receptions; museum services; sporting, musical and cultural activities; organising and conducting 
lectures, colloquia, congresses, seminars; publishing texts [except advertising texts]; publication of printed matter and 
electronic media; film, audio and video production; production of sound or image recording and adaptation; providing 
information about sporting, musical, cultural and teaching activities; providing information about education; consultancy 
services regarding to aforementioned services.

Cl.42;Scientific and industrial research; conducting scientific inquiries and furnishing scientific expert opinions; 
engineering consulting services; technological consulting services; scientific consulting services; certifications [quality 
control]; design and development of computer software; providing information about technical and scientific services; 
consultancy services in the field of science; advisory services relating to technological and scientific research; design 
services relating to model making for play, exhibition and entertainment purposes.

Cl.43;Services for providing food and drink; temporary accommodation, banqueting services and catering; managing 
rooms for exhibitions; room rental for parties, conferences, meetings, exhibitions, seminars and conventions; 
consultancy services regarding to aforementioned services.
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Priority claimed from 25/07/2017; Application No. : 4378722 ;France 

3781685    01/12/2017
[International Registration No. : 1393139]
THE INTERNATIONAL HUMAN FRONTIER SCIENCE PROGRAM ORGANIZATION HFSPO
12 Quai Saint Jean F-67080 STRASBOURG France

Proposed to be Used
IR DIVISION
Cl.36;Financing of projects or research in the field of life sciences; financing services; development and setting up of 
financing solutions; provision of funding for research institutes; fundraising and sponsorship.

Cl.41;Organization and conducting of colloquiums, conferences or congresses; electronic publication of books and 
journals online.

Cl.42;Scientific research; scientific research and development; technical research projects and studies.
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Priority claimed from 11/07/2017; Application No. : 2017-092991 ;Japan 

3781699    30/08/2017
[International Registration No. : 1393706]
Nihon Superior Co., Ltd.
16-15, Esaka-cho 1-chome, Suita-shi 564-0063 Osaka Japan

Proposed to be Used
IR DIVISION
Cl.1;Soldering fluxes; soldering paste; soldering preparations; soldering chemicals; brazing fluxes; brazing 
preparations; brazing chemicals; industrial chemicals; chemicals; detergents for industrial use; detergents for use in 
manufacturing processes.

Cl.6;Solder alloys; solder pastes; soldering wire of metal; solders in the form of washer, ring, pellet, powder, ribbon, 
ball, wire or bar; solder preforms made of metal; brazing alloys; flux-cored solder; non-ferrous metals and their alloys; 
iron and steel.

Cl.35;Demonstration of goods; distribution and dissemination of advertising materials; on-line advertising on computer 
networks; distribution of samples; organization of trade fairs for commercial or advertising purposes; organization of 
exhibitions for commercial or advertising purposes; commercial administration of the licensing of the goods and services 
of others; sales promotion for others; marketing services; presentation of goods on communication media, for retail 
purposes; advertising and publicity services; business management analysis or business consultancy; market analysis 
and research services; providing information concerning commercial sales; business management of hotels; promoting 
the goods and services of others through the administration of sales and promotional incentive schemes involving 
trading stamps; import-export agency services; compilation of information into computer databases; rental of publicity 
and marketing materials; providing business information, namely providing newspaper article information in the field of 
business; commercial information and advice for consumers; retail services or wholesale services for printed matter; 
retail services or wholesale services for paper and stationery.
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Priority claimed from 14/11/2017; Application No. : 17476003 ;European Union 

3781718    19/12/2017
[International Registration No. : 1393692]
FrieslandCampina Nederland B.V.
Stationsplein 4 NL-3818 LE Amersfoort

Proposed to be Used
IR DIVISION
Cl.5;Food for babies; dietetic food.

Cl.29;Milk and milk products.
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Trade Marks Journal No: 1846 ,   23/04/2018           Class 99 
 

Priority claimed from 10/11/2017; Application No. : 2017747231 ;Russian Federation 

3781733    05/12/2017
[International Registration No. : 1393643]
Megainpharm GmbH
Wörthersee-Süduferstrasse 163 c5 A-9082 Maria Wörth Austria

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; cosmetic creams; beauty masks; oils for cosmetic purposes; oils for toilet purposes; deodorant soap; 
toiletry preparations; toiletries; tissues impregnated with cosmetic lotions; cosmetics; cosmetic preparations for skin 
care; lotions for cosmetic purposes; dentifrices; cosmetics for animals.

Cl.5;Pharmaceutical preparations; veterinary preparations; chemico-pharmaceutical preparations; sanitary preparations 
for medical purposes; disinfectants; disinfectants for hygiene purposes; medicated soap; disinfectant soap; chemical 
preparations for medical purposes; chemical preparations for pharmaceutical purposes; adjuvants for medical purposes; 
microbicides; germicides; preparations for the treatment of burns; antiseptic preparations; mouthwashes for medical 
purposes; ointments for pharmaceutical purposes; suppositories; pharmaceutical preparations for skin care; tissues 
impregnated with pharmaceutical lotions; lotions for pharmaceutical purposes; vulnerary sponges; balms for medical 
purposes; solutions for contact lenses; dressings, medical; medical plasters.
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Trade Marks Journal No: 1846 ,   23/04/2018           Class 99 
 

Priority claimed from 14/07/2017; Application No. : 016983033 ;European Union 

3783774    15/12/2017
[International Registration No. : 1393013]
Koenig & Bauer AG
Friedrich-Koenig-Str. 4 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, namely fountain solution additives, consisting predominantly of alcohol and/or alcohol 
substitutes for printing in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines; photoresists.

Cl.2;Printing inks, inks for printing in printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, coating machines, digital 
printing and marking machines; varnish, varnish, dyestuffs and/or pigments; inks, in particular printing inks and pastes, 
in particular electrically conductive or semi-conductive inks, electrically insulating inks, inks with magnetic or 
magnetisable properties, inks with piezoelectric properties, optically variable inks, dirt-repellent inks, inks with biocidal 
properties, olfactory inks, pharmacological and/or active substance-releasing inks, and siccatives for printing inks and 
pastes, binding agents for printing inks and pastes, engraving ink; printing inks for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; binding 
agents for printing colours, inks and pastes; engraving ink; primers; shellac; primary resist lacquers; metals in foil form 
for printing; mordants.

Cl.3;Laundry preparations; industrial cleaning agents; aids, namely washing preparations and cleaning preparations for 
use in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; auxiliary preparations, namely washing preparations and cleaning preparations for use in installations, 
equipment, apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust removal and air
separation from machines and spaces equipped therewith, air filters, fans, fibre separators, air compressors and air 
ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing 
particles, dust and fibres separated from machines; auxiliary preparations, namely washing preparations and cleaning 
preparations for use in ventilation installations, ventilation apparatus, air conditioning, heating, refrigerating, aerating and 
ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air conveying devices, 
in particular ventilators, blowing machines and compressors, air heaters, air coolers, air filters, and nozzle chambers for 
humidifying; auxiliary preparations, namely washing preparations and cleaning preparations for use in drying ovens, 
drying apparatus, heat stores, heat exchangers and parts therefor, in particular catalytically active coatings, heat 
exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for 
exhaust air purification installations, thermal energy stores, solar collectors, solar modules for heat generation, regulation
and safety accessories for gas appliances; auxiliaries, namely washing preparations and cleaning preparations for use in 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; auxiliaries, namely washing preparations and cleaning preparations for use in 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; auxiliaries, namely washing preparations and cleaning preparations for use in machines for 
packaging product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor.

Cl.4;Lubricants (consisting predominantly of industrial oils and greases) and/or lubricating agents for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
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single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; lubricating agents (mainly with industrial oils and greases) and/or lubricants for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; lubricating agents (mainly with industrial oils and greases) 
and/or lubricants for ventilation installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and 
ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air delivery devices, in 
particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for 
humidifying; lubricants (mainly with industrial oils and fats) and/or lubricating agents for drying ovens, drying apparatus, 
heat stores, heat exchangers and parts therefor, in particular catalytically active coatings, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purification 
installations, thermal energy stores, solar collectors, solar modules for heat generation and regulation and safety 
accessories for gas appliances; lubricants (mainly consisting of industrial oils and greases) and/or lubricants for 
machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; lubricants (mainly consisting of industrial oils and greases) and/or lubricants for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; lubricants (mainly consisting of industrial oils and greases) and/or lubricants for machines for 
packaging product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor.

Cl.7;Printing machines; offset printers; web fed rotary printing machines; sheet fed rotary printing machines; screen 
printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; printing machines 
for use on sheet metal; printing machines for use on cans; printing machines for use on hollow bodies; printing machines 
for corrugated cardboard; inkjet printing machines and apparatus; laser marking machines and apparatus; laser printing 
machines and apparatus; marking machines; lacquering machines; packing machines; coating machines, in particular 
working rotationally, for web-type and separate materials; digital printing and marking machines based on 
electrophotography, magnetography, xerography, ink jet; exposure apparatus, being parts for printing machines for 
contact printing or creating circuit and print templates; numbering, imprinting and marking machines, in particular for the 
graphics sector, the packaging sector and data processing; labellers [machines]; engraving machines; machines and 
mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or 
organic or inorganic materials; pallet changing and transfer machines; stacking machines; machines for handling sheets 
and plates of metal; foodstuff distribution machines; machines and apparatus for the surface treatment of metals; hot 
stamping machines and apparatus; thermal transfer machines and apparatus; rotary die-cutters for punching of printed 
matter or paper or plastics; sheet metal punches for stamping printed matter or paper or plastics; addressing and 
marking machines for printed matter; machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; printing plates; flexographic printing plates; accessories, included in this class, 
for the aforesaid printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, namely control apparatus, printing mechanisms, inking apparatus, damping units, lacquering units, 
reel changers, folding apparatus; machines and mechanical apparatus for storing printed matter or printing materials or 
printing material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; conveyors (machines), belts for conveyors, conveying apparatus for conveying
printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels or metal 
or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for 
the folding of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; machines
and mechanical devices for changing and/or bending and/or punching printing plates and/or flexographic printing plates; 
machines and mechanical apparatus for the storing of printing plates for printing machines; conveying machines, 
conveyor belts, conveying apparatus for conveying printing plates for printing machines; machines and mechanical 
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apparatus for cleaning rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or inkjet 
print heads and/or laser systems in printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for 
storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or 
inkjet printing modules and/or laser systems in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for adjustment, for inking apparatus and/or damping units and/or printer engine cylinders and/or 
for lacquering units in printer engines and/or in lacquering units and/or for inkjet printing modules and/or laser systems; 
parts for inking apparatus and/or damping units and/or inkjet printing modules and/or laser systems and cylinders in 
tempering machines, included in this class; machines and mechanical apparatus for adjusting cutting equipment and/or 
cutting cylinders in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one 
or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing 
machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for the 
graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing materials 
or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for adjusting 
registers and/or register marks in printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for quality 
control of printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more 
inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; machines and mechanical apparatus for adjusting web tension settings in 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; filters (parts of machines or engines); separators; suction and conveying 
machines for ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith; filters for 
cleaning cooling air, for engines; blowing engines; fibre separators (machines); air compressors and air ejectors for 
machines; collecting machines for compacting, filling and pressing of particles, dust and fibres separated from machines; 
air conveying devices (air conditioning), namely compressors; air power-operated blowers; blowing machines; air 
compressors; accessories, included in this class, for the aforesaid printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, pallet changing and transfer machines, stacking machines, machines for 
handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of 
metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; accessories, included in this 
class, for the aforesaid filters, separators, suction and conveying machines for ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines, fibre separators, air compressors 
and air ejectors for machines, collecting machines, for compacting, filling and pressing machine-separated particles, dust 
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and fibres; machines and mechanical apparatus for producing security labels, securities, banknotes and/or components 
therefor; machines and mechanical apparatus for applying security labels and/or components therefor; machines and 
mechanical apparatus for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; machines and mechanical apparatus for quality control of machines 
for producing security labels, securities, banknotes, and/or components therefor; machines and mechanical apparatus for 
quality control of machines for applying security labels, and/or components therefor; machines and mechanical 
apparatus for quality control in machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; machines and mechanical apparatus for quality 
control of security labels, securities, banknotes, and/or components therefor; parts for the aforesaid goods and 
accessories for the aforesaid goods, included in this class.

Cl.9;Electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software 
(recorded), sales software (recorded), and software, included in this class, for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus; laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labellers (machines), engraving
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for installations, equipment, apparatus, filters, separators, extraction and conveying 
devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air 
filters, blowing machines, fibre separators, air compressors and air ejectors for machines, collecting devices, machines, 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), 
sales software (recorded), and software, included in this class, for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, in particular fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; electronic checking (supervision), controlling, displaying and 
measuring apparatus, and consultancy software (recorded), sales software (recorded), and software, included in this 
class, for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; electronic 
checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), sales 
software (recorded), and software, included in this class, for producing product security means, authentication features, 
security features, security labels, securities, banknotes and/or components therefor; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for applying product security means, authentication features, security features, security 
labels and/or components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, 
and consultancy software (recorded), sales software (recorded), and software, included in this class, for packaging 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, and 
consultancy software (recorded), sales software (recorded), and software, included in this class, in the form of and/or for 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded) and software for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus, temperature monitoring apparatus, consultancy software (recorded), 
sales software (recorded), and software for lacquering machines, packaging machines, coating machines, pallet changing 
and pallet transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking 
machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving 
machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus, consultancy software (recorded), sales software (recorded), and software for ventilation 
installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus, consultancy software (recorded), sales software (recorded), and software for 
lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer machines, stacking 
machines, machines for handling sheets, screen printing machines, pad printing machines, flexographic printing 
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machines, gravure printing machines, printing machines for use on sheet metal, marking machines, hot stamping 
apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing 
apparatus, laser marking apparatus and laser printing apparatus; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, consultancy software (recorded), sales software (recorded), and software for machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded), and software for machines for applying product security means, identification features, 
security features, security labels and/or components therefor; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, consultancy software (recorded), sales software (recorded), and software for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, consultancy software (recorded), sales software (recorded), and software of and/or for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; electric and electronic measuring and testing apparatus and 
instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, apparatus, 
filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of 
machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air compressors and air 
ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling and pressing 
machine-separated particles, dust and fibres; electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; electric and electronic measuring and testing apparatus and 
instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; consultancy software (recorded) and/or 
sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and 
preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and 
conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped 
therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture 
devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and 
fibres; consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for ventilation installations, 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software 
(recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments 
for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
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accessories for gas apparatus; consultancy software (recorded) and/or sales software (recorded) for electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for electric 
and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies 
and parts for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for remotely controlling, remotely operating, remotely monitoring, controlling and/or regulating ink slides, ink 
rollers, damping rollers, register adjustment devices in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating devices for transporting and/or storing printed matter or printing materials or printing 
material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulating of devices for the changing and/or transporting and/or storage of 
printing plates; consultancy software (recorded), sales software (recorded), and software for remotely controlling, 
remotely operating, remotely monitoring, controlling and/or regulating devices for cleaning rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely operating, 
remotely monitoring, controlling and/or regulating devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote
monitoring, control and/or regulating of inking apparatus and/or damping units and/or printer engine cylinders in printer 
engines; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulation of devices for tempering of inking apparatus or damping units 
and/or cylinders and/or inkjet print heads and/or laser systems in printer engines; consultancy software (recorded), sales 
software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, controlling and/or 
regulating cutting equipment and/or cutting cylinders in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating registers and register marks in printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
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and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulation for the purposes of quality control in printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulating, for quality control in installations, equipment, apparatus, filters, separators, 
exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, 
capture devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, 
dust and fibres; consultancy software (recorded), sales software (recorded), and software for remote control, remote 
operation, remote monitoring, control and/or regulating, for quality control in ventilation installations, ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), 
sales software (recorded), and software for remote control, remote operation, remote monitoring, control and/or 
regulating, for quality control in drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, 
in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely 
operating, remotely monitoring, controlling and/or regulating web tension settings in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), software for data processing devices for pre-press, for the 
printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), software for data processing devices for printing machines, 
for the printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; consultancy software (recorded), sales software (recorded) and software for interfaces 
and/or data transfer for installations, equipment, apparatus, filters, separators, suction and conveying devices for air-
technology cleaning, dust removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre 
separators, air compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for 
compacting, filling and pressing of particles, dust and fibres separated from machines; consultancy software (recorded), 
sales software (recorded), software for interfaces and/or data transfer, for ventilation installations, ventilation apparatus, 
air-conditioning, heating, refrigerating, aerating and de-aerating, humidifying and dehumidifying installations and 
apparatus, air treatment installations, air conveying devices, in particular fans, blowers and compactors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), sales software (recorded), 
software for interfaces and/or data transfer, drying ovens, drying apparatus, heat accumulators, heat exchangers and 
parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, 
heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal 
energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, 
for machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and software for 
interfaces and/or data transfer, for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for interfaces and/or data transfer, for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; software (recorded) for remotely 
controlling, remotely operating, remotely monitoring, controlling and/or regulating devices for transporting and/or storing 
printed matter or printing materials or printed material reels or paper or paper reels or plastics or plastics reels or metal or

7379



organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; software (recorded) for the transport, packaging and storage of remote controls, remote
operators, remote monitoring apparatus, controllers and/or regulators for devices for the transport, packaging and 
storage of printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels
or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; electronic data carriers being product security means, identification 
features, security features, security labels, securities, banknotes; magnetic data carriers being product security means, 
identification features, security features, security labels, securities, banknotes; RFID systems (radio frequency 
identification); encoded identification chips and cards; apparatus for the payment of goods and/or services and/or bills, in 
particular for enabling customers to pay by themselves, in particular by payment means in the form of banknotes and/or 
coins and/or tokens of value and/or cashless payment by debit, credit and/or loyalty cards, in particular contactless 
and/or contact cards and/or NFC (near field communication) apparatus, including in particular with return of change; 
automated teller machines [ATM]; money-receiving apparatus; money-dispensing and -receiving apparatus; fittings for 
the aforesaid apparatus, included in this class, in particular cartridges for collecting payment means, in particular bank 
notes and/or coins and/or tokens of value; electric apparatus, namely data processing equipment for communication with 
recording media, in particular for communication with recording media with integrated circuits and recording media with 
contactless interfaces, and in particular data processing equipment for writing data in or on recording media, for reading 
data from or on recording media and for displaying data from recording media on a display; data processing equipment 
for personalising recording media; machine-readable recording media, in particular recording media with integrated 
circuits for storing, encrypting and decrypting, processing and providing data and programs; cards having an integrated 
circuit (chip cards), in particular cards having microprocessors for communication with external data processing devices 
or with mobile radio terminals; coded telecommunication cards; coded and uncoded digital recording media with 
contactless interfaces; integrated circuits with characteristic physical properties for protection against forgery; memories 
for data processing installations, in particular non-volatile memories (digital storage media); digital recording media 
containing memories, in particular non-volatile memories (digital storage media); electric apparatus for processing, in 
particular encryption and decryption, data for both online and offline operation; software for computer network 
applications, in particular for internet, intranet and extranet applications; data processing software, in particular for 
telecommunications with chip card-activated mobile telephones and in particular for associated chip cards and mobile 
telephones, and computer programs for activating, modifying, testing and displaying data and software structures stored 
in these telecommunications cards; software for the encryption and decryption and the signing of data; operating system 
software and application software for digital recording media with integrated circuits, in particular for hardware tokens 
and chip cards, and for data processing equipment for communication with these digital recording media; computer 
programs for the development, management and maintenance of all the aforesaid types of software; digital recording 
media featuring the aforesaid software; electronically/optically stored pre-recorded advertising and communications 
media, included in this class, in particular films, videos, included in this class; inkjet printers, in particular with one or 
more inkjets, single-colour or multi-colour inkjet printers; accessories, included in this class, for inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers; encoding machines, in particular for the 
graphics sector, the packaging sector and data processing; parts for the aforesaid goods and accessories for the 
aforesaid goods, included in this class.

Cl.11;Air conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and 
apparatus; air handling installations; air delivery devices (air-conditioning), in particular ventilators; air heating 
apparatus; air coolers; filters for air conditioning; nozzle chambers for humidifying; ventilating installations and 
apparatus for air conditioning; air conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, and parts therefor, in particular for rooms, buildings, trains, ships and 
vehicles; fans, air heaters, air cooling apparatus and filters for air conditioning, included in this class; nozzle chambers 
for humidifying and washing out air; spray nozzles, air-flow control valves and shut-off valves being parts for air-
conditioning installations; individual air treatment systems, air ducts, air outlets, nozzles, induction devices and fan coil 
units for heating and cooling rooms, room cooling devices with fans; air outlets and inlets being parts for ventilating 
installations, including in combination with fume cupboards; facade air-conditioning modules for decentral heating, 
cooling, fresh-air supplying, air recirculating and ventilating, for rooms and buildings; air filters for process air 
technology, for filtering dust, fibres, chips, granules and paper; drier cabinets; desiccating apparatus; heat accumulators; 
heat exchangers and parts therefor (included in this class), in particular active coatings with catalytic properties, heat 
exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for 
exhaust air purifying installations; thermal energy accumulators; solar panels and plates (heating); solar modules for heat 
generation; regulating and safety accessories for gas apparatus (included in this class); parts for the aforesaid goods, 
included in this class.
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Cl.16;Printed matter; printers' blankets, not of textile, rubber blankets for offset printing machines, all the aforesaid 
goods included in this class; printing blocks, printing type and printers' blankets for duplicators; goods of paper, namely 
product security means, security labels, securities, banknotes; goods of paper and cardboard, namely stickers and labels,
printed and/or embossed cards; graphic representations; advertising and communications material, included in this 
class, in particular printed matter on internal and external communications in the form of brochures, invitations, flyers, 
customer magazines, company presentations, newsletters, advertisements and printed matter on objects in the 
construction of exhibition stands; numbering machines, in particular for the graphics sector, the packaging sector and 
data processing.

Cl.35;Advertising and business administration; arranging of contracts, for others, in relation to the buying and selling 
of printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; arranging of contracts, for others, for the buying and selling of installations, equipment, 
apparatus, filters, separators, suction and conveying machines for ventilation cleaning, dust removal and air separation of
machines and spaces equipped therewith, air filters, blowing machines, fibre separators, air compressors and air ejectors 
for machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing machine-
separated particles, dust and fibres; arranging of contracts, for others, for the buying and selling of ventilation 
installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; arranging 
of contracts, for others, for the buying and selling of drying ovens, drying apparatus, heat accumulators, heat exchangers 
and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger 
stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, 
thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories 
for gas apparatus; arranging of contracts, for others, for the buying and selling of machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; arranging of contracts, for others, for the buying and selling of machines for applying product security means, 
identification features, security features, security labels and/or components therefor; arranging of contracts, for others, 
for the buying and selling of machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; arranging of contracts, for others, for the buying and 
selling of product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; sales promotion for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus and parts therefor; sales promotion for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; sales promotion for ventilation installations, ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; sales promotion for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; sales promotion for machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; sales promotion for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; sales promotion for machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; sales 
promotion for product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; professional consultancy in the context of the sale of goods, in particular the sale of printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
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or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; professional business consultancy within the framework of the sale of goods, in particular 
the sale of installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation 
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and 
fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; professional business consultancy within 
the framework of the sale of goods, in particular the sale of ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; professional business consultancy within the framework of 
the sale of goods, in particular the sale of drying ovens, drying apparatus, heat accumulators, heat exchangers and parts 
therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat 
exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; professional business consultancy in the context of the sale of goods, in particular the sale of machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; professional business consultancy in the context of the sale of goods, in particular the sale of 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; professional business consultancy in the context of the sale of goods, in particular the sale of 
machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; professional business consultancy in the context of the sale of goods, in 
particular the sale of product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; business organisational consultancy, professional business consultancy, 
business management information in relation to pre-press printing, data preparation, including continuous data 
preparation, variable data printing, including from databases, printing of printed matter, further processing of printed 
matter, production control, production planning, interfaces, data transfer and/or in relation to devices for transport and/or 
storage of printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels
or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; business organisational consultancy, professional business 
consultancy, business management information in relation to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls being parts or fittings for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; business organisational consultancy, professional business consultancy, 
business management information relating to electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts or 
accessories for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; business organisational consultancy, professional business 
consultancy, business management information relating to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts 
or accessories for machines for packaging product security means, identification features, security features, security 
labels, securities, banknotes and/or components therefor; business organisational consultancy, professional business 
consultancy, business management information relating to electronic regulating equipment, control equipment, 
monitoring equipment, quality control equipment, production control equipment and/or temperature monitoring 
equipment being parts or accessories for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts 
therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat 
exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
equipment; business organisational consultancy, professional business consultancy, business management information 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus and/or temperature monitoring apparatus being parts or accessories for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; business organisational consultancy, professional business consultancy, business management 
information relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus and/or temperature monitoring apparatus being parts or accessories for 
machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; business organisational consultancy, professional business consultancy, 
business management information relating to electronic regulating apparatus, control apparatus, monitoring apparatus, 
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quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts or 
accessories for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; business organisational consultancy, professional business 
consultancy, business management information relating to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus and/or production control apparatus being parts or accessories of and/or for product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; business organisational consultancy, professional business consultancy, business management information in 
relation to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, 
for subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; business organisational consultancy, professional business consultancy, business 
management information relating to electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment for subassemblies and parts for installations, equipment, apparatus, filters, separators, 
suction and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines, fibre separators, air compressors and air ejectors for machines, 
collecting devices, machines, equipment and apparatus for compacting, filling and pressing particles, dust and fibres 
separated from machines; business organisational consultancy, professional business consultancy, business 
management information relating to electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, for machines for the graphics industry, and for machines for the further processing of printed matter 
or paper or plastics or metal or organic or inorganic materials; business organisational consultancy, professional 
business consultancy, business management information with regard to electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment for subassemblies and parts for drying ovens, drying 
apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat 
generation, and regulating and safety accessories for gas apparatus; business organisational consultancy, professional 
business consultancy, business management information relating to electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset 
rotary printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, for machines for the graphics industry, and for machines for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; business organisational 
consultancy, professional business consultancy, business management information relating to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for 
printing machines, offset rotary printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, for machines for the graphics industry, and for 
machines for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
business organisational consultancy, professional business consultancy, business management information relating to 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, for machines for the
graphics industry, and for machines for the further processing of printed matter or paper or plastics or metal or organic or
inorganic materials; business organisational consultancy, professional business consultancy, business management 
information relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, for 
machines for the graphics industry, and for machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; business organisational consultancy, professional business consultancy, 
business management information in relation to remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for ink slides, ink rollers, damping rollers, register adjustment devices, devices for 
storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders, devices for cleaning rollers in 
inking apparatus or damping units and/or cylinders, cutting equipment and/or cutting cylinders, registers and/or register 
marks, web tension settings and/or for quality control for and/or in printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; business 
organisational consultancy, professional business consultancy, business management information relating to remote 
control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for devices for the 
changing and/or transporting and/or storage of printing plates, for inking apparatus and/or damping units and/or printer 
engine cylinders in printer engines, and/or for devices for tempering for inking apparatus or damping units and/or 
cylinders in printer engines and/or inkjet printing heads and/or laser systems; business organisational consultancy, 
professional business consultancy, business management information in relation to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for printing machines, offset printing machines, 

7383



rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
business organisational consultancy, professional business consultancy, business management information relating to 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment, for 
installations, equipment, apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust 
removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre separators, air 
compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, 
filling and pressing of particles, dust and fibres separated from machines; business organisational consultancy, 
professional business consultancy, business management information relating to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for air-technology installations, air-technology 
equipment, air conditioning, heating, refrigerating, aeration and de-aeration, humidifying and dehumidifying installations 
and equipment, air treatment installations, air conveying devices, in particular fans, blowers and compressors, air 
heaters, air coolers, air filters and nozzle chambers for humidification; business organisational consultancy, professional 
business consultancy, business management information with regard to remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; business organisational consultancy, professional business consultancy, business 
management information relating to remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; business organisational consultancy, professional 
business consultancy, business management information relating to remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; business organisational 
consultancy, professional business consultancy, business management information relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; business organisational consultancy, professional business consultancy, business management information 
relating to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; advertising in relation to printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus and parts therefor; advertising for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; advertising for ventilation apparatus, air-conditioning, heating,
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; advertising for drying ovens, drying apparatus, heat accumulators, heat 
exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas equipment; advertising for machines for producing product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; advertising for machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
advertising for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; advertising for product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; computerized file management; 
presentation of goods and services, included in this class.

Cl.36;Financial affairs; financial consultancy in the context of the sale of goods, financial investment consultancy in 
relation to printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more 
inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machinery and 
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apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus, and parts therefor; financial investment consultancy relating to installations, equipment, apparatus, filters, 
separators, suction and conveying devices for air-technology cleaning, dust removal and air separation from machines 
and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for machines, collecting 
devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust and fibres separated 
from machines; financial investment consultancy relating to air-technology installations, air-technology equipment, air 
conditioning, heating, refrigerating, aeration and de-aeration, humidifying and dehumidifying installations and equipment, 
air treatment installations, air conveying devices, in particular fans, blowers and compressors, air heaters, air coolers, air 
filters and relating to nozzle chambers for humidification; financial investment consultancy relating to drying ovens, 
drying apparatus, heat stores, heat exchangers and parts therefor, in particular catalytically active coatings, heat 
exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for 
exhaust air purification installations, thermal energy stores, solar collectors, solar modules for heat generation and 
regulation and safety accessories for gas appliances; financial investment consultancy relating to machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; financial investment consultancy relating to machines for applying product security means, 
identification features, security features, security labels and/or components therefor; financial investment consultancy 
relating to machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; financial investment consultancy relating to and/or for product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; financial investment consultancy in relation to pre-press printing, data preparation, including continuous data 
preparation, variable data printing, including from databases, printing of printed matter, further processing of printed 
matter, production control, production planning, interfaces, data transfer and/or in relation to devices for transporting 
and/or storing printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics 
reels or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, 
drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets and plates of 
metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot stamping 
machines and apparatus, thermal transfer machines and apparatus; financial investment consultancy in relation to 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or in relation to web tension controls, being parts or fittings for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus, namely for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, 
scanning, checking, perforating, gluing, stapling, tying, bundling, bookbinding; financial investment consultancy with 
regard to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production 
control apparatus, temperature monitoring apparatus, being parts or accessories for installations, equipment, apparatus, 
filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of 
machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air compressors and air 
ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling and pressing 
machine-separated particles, dust and fibres; financial investment consultancy with regard to electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus, being parts or accessories for ventilation apparatus, air-conditioning, heating, refrigerating, 
aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air 
delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and 
nozzle chambers for humidifying; financial investment consultancy with regard to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus, being parts or accessories for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts 
therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat 
exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; financial investment consultancy relating to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or web tension 
controls, being parts or accessories for machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
financial investment consultancy relating to electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus, temperature monitoring apparatus and/or web tension controls, 
being parts or accessories for machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
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temperature monitoring apparatus and/or web tension controls, being parts or accessories of and/or for product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
financial investment consultancy in relation to electric and electronic measuring and testing apparatus and instruments 
for adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, drying 
machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets and 
plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; financial investment consultancy with 
regard to electric and electronic measuring and testing apparatus and instruments for adjustment and preadjustment, for 
subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and conveying devices 
for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, 
blowing machines and fibre separators, air compressors and air ejectors for machines, capture devices, machines, 
equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and fibres; financial 
investment consultancy with regard to electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for ventilation apparatus, air-conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; financial investment consultancy with regard to electric and electronic 
measuring and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for 
drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with 
catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures 
and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar 
modules for heat generation, and regulating and safety accessories for gas apparatus; financial investment consultancy 
relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, 
for subassemblies and parts for machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; financial investment consultancy in relation to electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for 
machines for packaging product security means, authentication features, security features, security labels, securities, 
banknotes, and/or components therefor; financial investment consultancy relating to electric and electronic measuring 
and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts of and/or for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; financial investment consultancy in relation to remote control, remote operation, remote 
monitoring, control and/or regulating apparatus and equipment for ink slides, ink rollers, damping rollers, register 
adjustment devices, devices for storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders, 
devices for cleaning rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems, cutting equipment and/or cutting cylinders, registers and/or register marks, web tension settings and/or for 
quality control for and/or in printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; financial investment consultancy with regard to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for devices for the changing and/or transporting 
and/or storage of printing plates, for inking apparatus and/or damping units and/or printer engine cylinders in printer 
engines, and/or for devices for tempering, for inking apparatus and/or damping units and/or cylinders in printer engines 
or ink-jet print heads and/or laser systems; financial investment consultancy in relation to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; financial investment consultancy with 
regard to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, 
dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre 
separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
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compacting, filling and pressing machine-separated particles, dust and fibres; financial investment consultancy with 
regard to remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; financial investment 
consultancy with regard to remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; financial 
investment consultancy relating to remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to remote 
control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
financial investment consultancy relating to remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; financial investment consultancy relating to 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment of and/or for 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; real estate management, and brokerage, rental and leasing of real estate; financial transactions, in 
particular receiving and/or processing of payments by means of apparatus for the payment of goods and/or services 
and/or bills, in particular for enabling customers to pay by themselves, in particular by payment means in the form of 
banknotes and/or coins and/or tokens of value and/or cashless payment by debit, credit and/or loyalty cards, in particular 
contactless and/or contact cards and/or nfc (near field communication) apparatus, including in particular with return of 
change.

Cl.37;Installation, maintenance and repair of printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus and parts therefor; installation, maintenance and repair of 
installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, 
dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre 
separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; installation, maintenance and repair of air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, namely fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and repair of drying ovens, drying 
apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat 
generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of machines for 
producing security labels, securities, banknotes; installation, maintenance and repair of machines for applying security 
labels; installation, maintenance and repair of machines for producing product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair 
(included in this class) of pre-printing data processing equipment, parts or fittings for pre-printing data processing 
equipment, data processing equipment for data preparation, including continuous data preparation, variable data printing, 
including database printing, further processing of printed matter, production controls, parts and fittings for interfaces 
and/or parts or fittings for data transfer for devices for transport and/or storage of printed matter or printing materials or 
printing material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or web tension 
controls, being parts or fittings for printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
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apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; installation, maintenance and repair of electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus, being parts or accessories for installations, equipment, apparatus, filters, separators, suction and conveying 
devices for the air-technology cleaning, dust removal and air separation of machines and rooms equipped therewith, air 
filters, blowers and fibre separators, air compressors and air ejectors for machines, collecting devices, machines, 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus, temperature monitoring apparatus, being parts or accessories for 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and 
repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production 
control apparatus, temperature monitoring apparatus, being parts or accessories for drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; installation, maintenance and repair of electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus and/or web tension controls, being parts or accessories for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus, temperature monitoring apparatus and/or web tension controls, 
being parts or accessories for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; installation, maintenance and repair of electronic regulating apparatus, 
control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring
apparatus and/or web tension controls, being parts or accessories for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; installation, 
maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, quality control 
apparatus, production control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or 
accessories of and/or for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; installation, maintenance and repair of electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; installation, 
maintenance and repair of electric and electronic measuring and testing apparatus and instruments for adjustment and 
preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and 
conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped 
therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture 
devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and 
fibres; installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for
adjustment and preadjustment, for subassemblies and parts for ventilation apparatus, air-conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; installation, maintenance and repair of electric and electronic measuring 
and testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts of and/or for product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair 
of remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for ink levers, 
ink rollers, damping rollers, register adjusting devices, devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders, devices for cleaning rollers in inking apparatus or damping units and/or cylinders, and/or 
inkjet print heads and/or laser systems, for cutting equipment and/or cutting cylinders, registers and/or register marks, 
web tension settings, being parts or fittings for printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
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machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; installation, 
maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for devices for the changing and/or transporting and/or storage of printing plates, for inking apparatus and/or 
damping units and/or printer engine cylinders in printer engines, and/or for devices for tempering, for inking apparatus 
and/or damping units and/or cylinders in printer engines; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; installation, maintenance and repair of 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for installations, 
equipment, apparatus, filters, separators, suction and conveying devices for the air-technology cleaning, dust removal 
and air separation of machines and rooms equipped therewith, air filters, blowers and fibre separators, air compressors 
and air ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, filling and 
pressing particles, dust and fibres separated from machines; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; installation, maintenance and repair of remote control, remote
operation, remote monitoring, control and/or regulating apparatus and equipment for drying ovens, drying apparatus, heat
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and devices of and/or for product security means, authentication features, security features, security
labels, securities, banknotes and/or components therefor; machinery installation, maintenance and repair; rebuilding 
machines; commissioning of machines within the framework of installation; commissioning of machines in the context of 
maintenance; cleaning of machines; cleaning of buildings; vehicle cleaning; installation and/or maintenance of apparatus 
for the payment of goods and/or services and/or bills, in particular for enabling customers to pay by themselves, in 
particular by payment means in the form of banknotes and/or coins and/or tokens of value and/or cashless payment by 
debit, credit and/or loyalty cards, in particular contactless and/or contact cards and/or nfc (near field communication) 
apparatus, including in particular with return of change; installation and/or maintenance of money-dispensing apparatus; 
installation and/or maintenance of money-receiving apparatus; installation and/or maintenance of money-dispensing and 
money-receiving apparatus; installation and/or maintenance of vending machines; installation and/or maintenance of 
accessories for the aforesaid apparatus, in particular cash boxes for receiving payment means, in particular banknotes 
and/or coins and/or tokens of value.

Cl.38;Providing of access to data on computer networks, transmission of data on computer networks.

Cl.39;Transport, packaging and storage of goods; transport, packaging and storage of printing machines, offset 
printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus and parts therefor; transport, packaging and 
storage of installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation 
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and 
fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; transport, packaging and storage of 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
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and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; transport, packaging and 
storage of drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; transport, 
packaging and storage of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment, being parts for devices for the transport and/or storage of printed matter or printing materials or printing 
material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; transport, packaging and storage of machines for producing product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; transport, packaging and storage of 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; transport, packaging and storage of machines for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; transport, packaging and 
storage of product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; transport, packaging and storage of consumables used for the operation of printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus and parts therefor; 
transport, packaging and storage of consumables for operating installations, equipment, apparatus, filters, separators, 
exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, 
capture devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, 
dust and fibres; transport, packaging and storage of consumables for operating ventilation apparatus, air-conditioning, 
heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; transport, packaging and storage of consumables for operating drying 
ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with 
catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures 
and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar 
modules for heat generation, and regulating and safety accessories for gas apparatus; transport, packaging and storage 
of consumables for the operation of machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; transport, packaging and storage of 
consumables for the operation of machines for applying product security means, identification features, security features, 
security labels and/or components therefor; transport, packaging and storage of consumables for the operation of 
machines for packaging mechanical product security means, mechanical identification features, mechanical security 
features, mechanical security labels and/or components therefor; transport, packaging and storage of material for the 
maintenance of printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one 
or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing 
machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for the 
graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing materials 
or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and 
transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, 
machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer 
machines and apparatus and parts therefor; transport, packaging and storage of materials for the maintenance of 
installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, 
dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre 
separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; transport, packaging and storage of 
materials for the maintenance of ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, 
humidifying and dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular 
ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; 
transport, packaging and storage of materials for the maintenance of drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
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accessories for gas apparatus; transport, packaging and storage of materials for the maintenance of machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; transport, packaging and storage of materials for the maintenance of machines for applying 
product security means, identification features, security features, security labels and/or components therefor; transport, 
packaging and storage of materials for the maintenance of machines for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; rental of warehouse; 
vehicle hire; physical storage of electronically stored data.

Cl.40;Custom manufacture of metal parts for others; metal processing services; assembling of materials for others; 
millworking; soldering; grinding; sawing of materials; cutting; blacksmithing; metal casting; galvanizing; burnishing by 
abrasion; chromium plating; metal tempering; rental of printing machines, machines for the graphics industry, and 
machines for the further processing of printed matter.

Cl.41;Providing of electronic publications and publication of printed matter in electronic form, including on the internet 
and intranets, included in this class.

Cl.42;Design services; IT programming services; testing, authentication and quality control; scientific and 
technological services; provision of technical consultancy, computer software consultancy, computer systems design, 
creation of software in relation to planning of printing houses and installations for the further processing of printed matter
or printing materials or paper or plastics or metal or organic or inorganic materials; technological consultancy in relation 
to printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen 
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines 
for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; design and updating of software for the aforesaid machines; technological consultancy with 
regard to installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation 
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and 
fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; technological consultancy with regard to 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; technological consultancy 
with regard to drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; technological 
consultancy relating to machines for producing product security means, identification features, security features, security 
labels, securities, banknotes and/or components therefor; technological consultancy relating to machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
technological consultancy relating to machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy relating to product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; technological consultancy in relation to pre-press printing, data preparation, including continuous data 
preparation, variable data printing, including from databases, printing of printed matter, further processing of printed 
matter, production control, production planning, management information, for interfaces and/or for data transfer, for 
devices for transport and/or storage of printed matter or printing materials or printing material reels or paper or paper 
reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus and parts therefor; designing and updating 
of software for the aforesaid processes; technological consultancy in relation to electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus and/or web tension controls being parts or fittings for printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, namely 
for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, 
checking, perforating, gluing, stapling, tying, bundling, bookbinding; creating and updating of software for the aforesaid 
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goods; technological consultancy with regard to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, being parts or 
accessories for installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the 
ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing 
machines and fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and 
apparatus for compacting, filling and pressing machine-separated particles, dust and fibres; technological consultancy 
with regard to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, 
production control apparatus, temperature monitoring apparatus, being parts or accessories for ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, 
air coolers, air filters, and nozzle chambers for humidifying; technological consultancy with regard to electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus, being parts or accessories for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; technological consultancy relating to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for producing product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; technological consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; technological consultancy relating to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for packaging product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; technological consultancy 
relating to electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production
control apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for 
machines of an/or for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; technological consultancy in relation to electric and electronic measuring and 
testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface 
treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; technological 
consultancy with regard to electronic measuring and testing apparatus and instruments for adjustment and 
preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and 
conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped 
therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture 
devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and 
fibres; technological consultancy with regard to electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for ventilation apparatus, air-conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; technological consultancy with regard to electronic measuring and 
testing apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, 
drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic 
properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and 
integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules 
for heat generation, and regulating and safety accessories for gas apparatus; technological consultancy relating to 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; technological consultancy relating to electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; technological consultancy relating to electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
technological consultancy relating to electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts of and/or for product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; technological consultancy regarding 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for ink levers, 
ink rollers, damping rollers, register adjusting devices, devices for the storage and/or adjustment of rollers in inking 
apparatus or damping units and/or cylinders, devices for the cleaning of rollers in inking apparatus or damping units 
and/or cylinders and/or inkjet print heads and/or laser systems, cutting equipment and/or cutting cylinders, registers 
and/or register marks, web tension settings in printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
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apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; technological consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for devices for the changing and/or 
transporting and/or storage of printing plates, for inking apparatus and/or damping units and/or printing works cylinders 
in printing works, and/or for devices for tempering, for inking apparatus or damping units and/or cylinders and/or inkjet 
print heads and/or laser systems in printing works; technological consultancy in relation to consumables used during the 
operation of printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more 
inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; technological consultancy relating to consumables during the operation of 
installations, equipment, apparatus, filters, separators, suction and conveying devices for the ventilation cleaning, dust 
removal and air separation of machines and spaces equipped therewith, air filters, blowing machines, fibre separators, air 
compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, 
filling and pressing particles, dust and fibres separated from machines; technological consultancy with regard to 
consumables during the operation of ventilation apparatus, air-conditioning, heating, refrigerating, aerating and 
ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air delivery devices, in 
particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for 
humidifying; technological consultancy with regard to consumables during the operation of drying ovens, drying 
apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat 
generation, and regulating and safety accessories for gas apparatus; technological consultancy relating to consumables 
required during the operation of machines for producing product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy relating to 
consumables required during the operation of machines for applying product security means, identification features, 
security features, security labels and/or components therefor; technological consultancy relating to consumables 
required during the operation of machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; technological consultancy in relation to 
material for the maintenance of printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; technological consultancy with regard to materials for the maintenance of installations, 
equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal 
and air separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; technological consultancy with regard to materials for the 
maintenance of ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and 
dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, 
blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; 
technological consultancy with regard to materials for the maintenance of drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas apparatus; technological consultancy relating to materials for the maintenance 
of machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; technological consultancy relating to materials for the maintenance of machines 
for applying product security means, identification features, security features, security labels and/or components 
therefor; technological consultancy relating to materials for the maintenance of machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
construction drafting, in particular relating to metal structures; technical planning; conducting technical project studies; 
technical research; development, creation and/or maintenance of software for apparatus for the payment of goods and/or 
services and/or bills, in particular for enabling customers to pay by themselves, in particular by payment means in the 
form of banknotes and/or coins and/or tokens of value and/or cashless payment by debit, credit and/or loyalty cards, in 
particular contactless and/or contact cards and/or NFC (near field communication) apparatus, including in particular with 
return of change; development, creation and/or maintenance of software for money-dispensing apparatus; development, 
creation and/or maintenance of software for money-receiving apparatus; development, creation and/or maintenance of 
software for money-dispensing and -receiving apparatus; development, creation and/or maintenance of software for 
vending machines; development, creation and/or maintenance of software for accessories for the aforesaid apparatus, in 
particular boxes for receiving payment means, in particular banknotes and/or coins and/or vouchers; technological 
process analysis, in particular of processes for receiving and/or processing payments for goods and/or services and/or 
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bills; development, programming, installation and maintenance of software, and consultancy relating to the use of 
software; rental of software; developing of technical concepts for and technical consultancy relating to the securing of 
data against counterfeiting, forgery and unauthorised spying-out in electronic communications systems; services of a 
certifying authority (trust center), namely issuing and management of digital keys, encryption algorithms and/or digital 
signatures; digital storage of data on computer networks; configuration of telecommunications hardware through 
software and remote maintenance; electronic data back-up; configuration of software for telecommunications terminals; 
quality control consultancy in relation to pre-press printing, data preparation, including continuous data preparation, 
variable data printing, including from databases, printing of printed matter, further processing of printed matter, 
production control, production planning, interfaces, data transfer and/or in relation to devices for transport and/or storage 
of printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels or 
metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; quality control consultancy in relation to electronic regulating 
apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature 
monitoring apparatus and/or web tension controls being parts or fittings for printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
namely for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, 
checking, perforating, gluing, stapling, tying, bundling, bookbinding; quality control consultancy relating to electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus 
and/or temperature monitoring apparatus, being parts or accessories for installations, equipment, apparatus, filters, 
separators, suction and conveying devices for air-technology cleaning, dust removal and air separation from machines 
and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for machines, collecting 
devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust and fibres separated 
from machines; quality control consultancy relating to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts 
or accessories for air-technology installations, air-technology equipment, air conditioning, heating, refrigerating, aeration 
and de-aeration, humidifying and dehumidifying installations and equipment, air treatment installations, air conveying 
devices, in particular fans, blowers and compressors, air heaters, air coolers, air filters and nozzle chambers for 
humidification; quality control consultancy relating to electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus and/or temperature monitoring apparatus, being parts 
or accessories for drying ovens, drying apparatus, heat stores, heat exchangers and parts therefor, in particular 
catalytically active coatings, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb 
structures and integrated catalysts for exhaust air purification installations, thermal energy stores, solar collectors, solar 
modules for heat generation, regulation and safety accessories for gas appliances; quality control consultancy relating to 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus and/or temperature monitoring apparatus being parts or accessories for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; quality control consultancy relating to electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts or 
accessories for machines for applying product security means, identification features, security features, security labels 
and/or components therefor; quality control consultancy in relation to electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus and/or temperature monitoring apparatus, 
being parts or fittings for machines for packaging product security means, authentication features, security features, 
security labels, securities, banknotes and/or components therefor; quality control consultancy in relation to electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus 
and/or temperature monitoring apparatus, being parts or fittings of and/or for product security means, authentication 
features, security features, security labels, securities, banknotes and/or components therefor; quality control consultancy 
in relation to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, 
for subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; quality control consultancy relating to electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment for subassemblies and parts of installations, equipment, 
apparatus, filters, separators, suction and conveying devices for air-technology cleaning, dust removal and air separation 
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from machines and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for 
machines, collecting devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust 
and fibres separated from machines; quality control consultancy relating to electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment for subassemblies and parts of air-technology 
installations, air-technology equipment, air conditioning, heating, refrigerating, aeration and de-aeration, humidifying and 
dehumidifying installations and equipment, air treatment installations, air conveying devices, in particular fans, blowers 
and compressors, air heaters, air coolers, air filters and nozzle chambers for humidification; quality control consultancy 
relating to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment for
subassemblies and parts of drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in 
particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; quality control consultancy relating to electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
quality control consultancy relating to electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; quality control consultancy in 
relation to electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, 
for subassemblies and parts for machines for packaging product security means, authentication features, security 
features, security labels, securities, banknotes and/or components therefor; quality control consultancy relating to 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts of and/or for product security means, identification features, security features, security labels 
and/or components therefor; quality control consultancy relating to remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, 
devices for storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders, devices for cleaning 
rollers in inking apparatus or damping units and/or cylinders, cutting equipment and/or cutting cylinders, registers and/or 
register marks, web tension settings and/or for quality control for and/or in printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
quality control consultancy regarding remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for devices for the changing and/or transport and/or storage of printing plates, inking apparatus 
and/or damping units and/or printer cylinders in printers and/or devices for tempering for inking apparatus or damping 
units and/or cylinders in printers and/or inkjet print heads and/or laser systems; quality control consultancy in relation to 
remote control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials; quality control consultancy relating to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for installations, equipment, apparatus, filters, 
separators, suction and conveying devices for air-technology cleaning, dust removal and air separation from machines 
and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for machines, collecting 
devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust and fibres separated 
from machines; quality control consultancy relating to remote control, remote operation, remote monitoring, control 
and/or regulating apparatus and equipment for ventilation installations, ventilation equipment, air conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and equipment, air treatment 
installations, air conveying devices, in particular ventilators, blowing machines and compressors, air heaters, air coolers, 
air filters, and nozzle chambers for humidifying; quality control consultancy relating to remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for drying ovens, drying apparatus, heat 
accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger 
ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust 
air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and 
regulating and safety accessories for gas equipment; quality control consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; quality control consultancy relating to remote control, remote operation, remote monitoring, control and/or 
regulating apparatus and equipment for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; quality control consultancy relating to remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor.
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3783776    21/11/2017
[International Registration No. : 1393037]
KLONG Intermestic AB
Ackumulatorvägen 7 SE-181 55 Lidingö Sweden

Proposed to be Used
IR DIVISION
Cl.20;Furniture and furniture parts.

Cl.35;Wholesale services in relation to furnishings.

Cl.42;Design of interior decor.
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3783779    04/09/2017
[International Registration No. : 1393032]
Aktsionernoe obshchestvo «Obedinyonnaya dvigatelestroitelnaya korporatsiya»
pr-kt Budyonnogo, d. 16 RU-105118 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines [except for land vehicles]; machine coupling and transmission 
components [except for land vehicles].

Cl.9;Scientific, nautical, surveying, photographic, optical, measuring, signalling, checking [supervision], life-saving and 
teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or images; data 
processing equipment, computers.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.13;Firearms; ammunition and projectiles; explosives; anti-aircraft missile system.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; typewriters, electric or non-electric; 
stationery and office requisites, except furniture; adhesives for stationery or household purposes; instructional and 
teaching materials; plastic sheets, films and bags for wrapping and packaging.

Cl.35;Advertising; business management; business administration; office functions.

Cl.36;Financial affairs; monetary affairs; real estate affairs.

Cl.37;Building construction; repair; installation services.

7397



Cl.41;Providing of training.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.45;Legal services; security services for the physical protection of tangible property and individuals.
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3783788    15/11/2017
[International Registration No. : 1393132]
Lanserhof GmbH
Kochholzweg 153 A-6072 Lans Austria

Proposed to be Used
IR DIVISION
Cl.43;Services for providing food and drink; temporary accommodation.

Cl.44;Health and beauty care services; medical care.
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Priority claimed from 10/11/2017; Application No. : 2017747230 ;Russian Federation 

3783801    05/12/2017
[International Registration No. : 1393644]
Megainpharm GmbH
Wörthersee-Süduferstrasse 163 c5 A-9082 Maria Wörth Austria

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; cosmetic creams; beauty masks; oils for cosmetic purposes; oils for toilet purposes; deodorant soap; 
toiletry preparations; toiletries; tissues impregnated with cosmetic lotions; cosmetics; cosmetic preparations for skin 
care; lotions for cosmetic purposes; dentifrices; cosmetics for animals.

Cl.5;Pharmaceutical preparations; veterinary preparations; chemico-pharmaceutical preparations; sanitary preparations 
for medical purposes; disinfectants; disinfectants for hygiene purposes; medicated soap; disinfectant soap; chemical 
preparations for medical purposes; chemical preparations for pharmaceutical purposes; adjuvants for medical purposes; 
microbicides; germicides; preparations for the treatment of burns; antiseptic preparations; mouthwashes for medical 
purposes; ointments for pharmaceutical purposes; suppositories; pharmaceutical preparations for skin care; tissues 
impregnated with pharmaceutical lotions; lotions for pharmaceutical purposes; vulnerary sponges; balms for medical 
purposes; solutions for contact lenses; dressings, medical; medical plasters.
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Priority claimed from 11/07/2017; Application No. : 016969149 ;European Union 

3784033    07/11/2017
[International Registration No. : 1393472]
Linde Aktiengesellschaft
Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.35;Retailing through mail order catalogues or pamphlets or through electronic offers via the internet in relation to 
components for industrial plants, in particular mechanical engineering components, heating and refrigerating technology 
components and chemical components for industrial plants; procurement for others, namely purchasing of goods and 
services for others in the fields of industrial plant construction and plant maintenance, plant management and operational 
maintenance; business consultancy relating to replacement part storage management, for others, for industrial plants.

Cl.37;Installation or assembly, repair and servicing of industrial, petrochemical, pharmaceutical and environmental 
technology plants and apparatus, of gas generation and gas supply plants for industry, research and commerce, of 
industrial refrigerating and freezing facilities, of cryogenic apparatus and plants; construction management in relation to 
the construction, modification and conversion of industrial and institutional large-scale apparatus and plants of the 
aforesaid kinds.

Cl.42;Engineering and consultancy relating thereto in the field of chemistry and petrochemistry, process engineering 
and environmental technology, pharmacy and natural gas technology, and gas conversion and application technology; 
technological consultancy in all fields relating to gas conversion, gas treatment and gas generation, 
petrochemical/chemical and pharmaceutical process engineering, and refrigeration, liquefaction and cryotechnology 
(deep-freezing technology), and exhaust gas, wastewater and waste engineering; technical construction planning, basic 
and detailed engineering (layout and design) and function testing and conducting of trials in connection with industrial 
plants, gas technology, cryogenic, chemical, petrochemical, pharmaceutical and environmental protection apparatus and 
units, refrigerating and freezing facilities and cryogenic apparatus; computer programming, for others, in connection with 
the aforesaid apparatus and installations and related technologies; technological consultancy for existing industrial 
plants, preparation of analysis, evaluations and suggestions for improvement for industrial plants in the aforesaid fields.
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Priority claimed from 20/01/2017; Application No. : 016269284 ;European Union 

3784067    06/07/2017
[International Registration No. : 1393250]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; coin-operated mechanisms; computer and video games software; games 
software for use on any computer platform, including electronic entertainment and games consoles; computer game 
programs; video games (software); computer games provided through a global computer network or supplied by means 
of multimedia electronic broadcast or through telecommunications or electronic transmission or via the Internet; 
computer games, leisure and recreational software, video games and computer software, all being provided in the form of 
storage media; programs for operating electric and electronic apparatus for games, amusement and/or entertainment 
purposes; computer software for computer games on the Internet; online games (software), in particular for online betting 
games, online prize games, online gambling games, online games of skill and online casino games; computer software in 
the form of an app for mobile devices and computers; calculating apparatus in coin-operated machines and parts for the 
aforesaid goods; apparatus for recording, transmission, processing or reproduction of data, including sound or images, 
including parts for all the aforesaid goods, except radio sets, television receivers, Hi-Fi systems, video recorders, 
telephone apparatus, fax machines and telephone answering machines; computer hardware and software for casino and 
amusement arcade games, for gaming machines, slot machines or video lottery gaming machines or games of chance via 
the Internet; electric, electronic, optical or automatic apparatus, for identifying data carriers, identity cards and credit 
cards, bank notes and coins; electric, electronic or optical alarm and monitoring installations, including video cameras 
and apparatus for image transmission and image processing; data processing apparatus and computers, including data 
processing apparatus and computers being components for data networks and parts facilitating data network 
communications; electric wiring harnesses; circuit boards, printed board assemblies (electronic components) and 
combinations thereof being assemblies and equipment parts, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); arcade games (included 
in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with external screens or 
monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic gaming machines and 
gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or electrotechnical gaming 
apparatus, automatic gaming machines, gaming machines, slot machines operated by coins, tokens, banknotes, tickets 
or by means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and 
amusement arcades, with or without a prize payout; automatic gaming machines and gaming machines, in particular for 
commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated gaming machines and/or 
electronic money-based gaming apparatus (machines), with or without prizes; housings adapted for gaming machines, 
gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or by means of 
electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming arcades, with or 
without a prize payout; electronic games; electronic game entertainment apparatus and parts thereof; video output game 
machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic and/or wood for 
coin-operated automatic machines; apparatus for games (including video games), other than adapted for use with 
external screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming machines); 
gaming tables, in particular for table football, billiards, sliding games; flying discs (toys) and darts; gaming machines, 
namely, electric, electronic or electromechanical apparatus for bingo games, lotteries or video lottery games and for 
betting offices, connected or unconnected to a computer network; LCD games consoles; automatic gaming machines; all 
the aforesaid automatic gaming machines operating in networks; apparatus and devices for accepting and storing money, 
being fittings for the aforesaid automatic machines, included in this class; automatic lottery machines.
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3784149    29/11/2017
[International Registration No. : 1393282]
launchlabs GmbH
Leuschnerdamm 13 10999 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for supporting the management of business processes in companies.

Cl.35;Consultancy with business organisation and management; Business consultancy; Consultancy relating to the 
management of business processes in companies; Developing business strategies; Business planning and business 
strategy services; Personnel selection; Advice on personnel management issues; Consultancy in matters of human 
resources; Consultancy relating to personnel management.

Cl.41;Organising, conducting, arranging courses, seminars and workshops; Implementation of personnel training.

Cl.42;Design of furniture; Interior design advice; Interior design for commercial premises.

Cl.43;Rental of rooms for courses, seminars and workshops.
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Priority claimed from 17/07/2017; Application No. : 30 2017 107 099 ;Germany 

3784193    14/12/2017
[International Registration No. : 1393184]
GEA Lyophil GmbH
Kalscheurener Straße 92 50354 Hürth Germany

Proposed to be Used
IR DIVISION
Cl.9;Electric/electronic control devices for installations and apparatus, included in this class, and software for those 
devices.

Cl.11;Installations and apparatus for cooling, freezing and freeze-drying, included in this class; parts and accessories 
for the aforesaid goods, included in this class.
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3784241    13/12/2017
[International Registration No. : 1393570]
DATA ACCESS
57 rue d'Amsterdam F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, seafood, poultry and game; canned, dried and cooked fruit and vegetables; meat extracts; meat-based 
products; sausages; fruit and/or vegetable extracts; jellies, jam, canned fruit and canned vegetables, desserts; eggs, milk; 
dairy products; yogurt; edible protein derived from soy beans; edible oils and fats; walnuts and walnut butter; pickles; 
food spreads consisting wholly or substantially of vegetables, milk, meat, poultry, fish, seafood or edible fats; potages 
(soups); bouillons; fruit-based snack foods, cooked dishes made with vegetables.

Cl.30;Coffee, coffee extracts, coffee-based beverages and preparations; iced coffee; artificial coffee, artificial coffee 
extracts, preparations and beverages based on artificial coffee; chicory; tea, tea extracts, tea-based beverages and 
preparations; iced tea, malt-based products; cocoaflavored and cocoa-based preparations and beverages; chocolates, 
chocolate products, chocolate-based preparations and beverages; confectionery, sugar confectionery, candy; sugar; 
natural sweeteners; biscuits, cookies, cakes, desserts, puddings; biscuits, cookies, cakes, wafers, caramels, desserts, 
puddings; ices for food, water ices for food, sorbets, frozen confectionery, frozen cakes, soft ices, deep-frozen desserts, 
frozen yogurt; binding agents for ice cream and/or water ices and/or sorbets and/or frozen confectionery and/or frozen 
cakes and/or soft ices and/or frozen desserts and/or frozen yogurts; honey and honey substitutes; breakfast cereals, 
muesli, corn flakes, cereal bars, ready-to-eat cereals; cerealbased preparations; rice, noodles, pasta; foodstuffs made 
with rice, flour or cereals, also in the form of ready-to-eat dishes; pizzas; filled breads; food paste and oven-baked paste 
mixtures; honey and honey substitutes; salad dressings; tomato ketchup; flavoring or seasoning products for food, 
edible spices, condiments, salad dressings, mayonnaise; mustard; mayonnaise.
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Priority claimed from 13/02/2017; Application No. : 016364441 ;European Union 

3784271    13/07/2017
[International Registration No. : 1393445]
Oatly AB
Stora Varvsgatan 6 A SE-211 19 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.29;Dairy substitutes; dairy product substitutes; milk substitutes; milk substitutes containing oats; oat milk [milk 
substitute]; oat-based beverages and drinks for use as a milk substitute; milk substitute based beverages and drinks 
[milk substitute predominating]; almond milk, almond milk-based beverages; coconut milk, coconut milk-based 
beverages; hemp milk used as milk substitute; peanut milk, peanut milk-based beverages; rice milk, rice milk for use as 
milk substitute; soya milk, soya bean milk, soya milk [milk substitute]; functional milk substitute beverages; fruit-flavored 
milk substitutes based on oats; milk substitute-based drinks containing coffee; yoghurt substitutes; yoghurt substitutes 
containing oats; milk substitute preparations for making yoghurt; oat-based yoghurt substitute; oat-based yoghurt and 
drinking yoghurt free of milk and lactose; yoghurt and drinking yoghurt substitutes containing oats; fruit-flavored yoghurt 
substitutes; fruit-flavored yoghurt substitutes containing oats; sour milk substitutes; sour cream substitutes; sour milk 
substitutes containing oats; sour cream substitutes containing oats; cream substitutes; crème fraiche substitutes; cream 
substitutes containing oat; crème fraiche substitutes containing oats; non-dairy creamer; oat-based cooking cream and 
creamer; vegetable based cream; butter substitutes, margarine substitutes; oat-based butter substitutes; oat-based 
margarine substitutes; cheese products being dairy substitutes; cheese mixtures being dairy substitutes; cheese powder 
being dairy substitutes; cheese substitutes; oat-based cheese; instant powder dairy substitutes; milk substitute powder, 
milk substitute powder for food and nutritional purposes; dried milk substitute powder, cream substitute powder; flavored 
milk substitute powder for making drinks; vegetable powders; coconut milk powder; compotes, fruit and vegetable 
spreads; processed fruit, fruit snacks; fruit chips; fruit-based snack foods; fruit juices for cooking; vegetable juices for 
cooking; vegetable juice concentrates for food; oat-based and vegetable based dairy substitute products for slimming 
purposes; milk substitutes for use in oat-based dietary supplement drink mixes; milk substitutes for use in oat-based 
dietary supplemental drinks in the nature of vitamin and mineral beverages; soup powders.

Cl.30;Processed grains, starches, and goods made thereof, baking preparations and yeasts; flour, oat-based food and 
foodstuffs; oatmeal, rolled oats; cereals, processed cereals; food preparations and foodstuffs made from cereals; crisps 
made of cereals; breakfast cereals; breakfast cereals containing fibre; breakfast cereals containing a mixture of fruit and 
fibre; cereals flakes; muesli consisting predominantly of cereals; cereal bars and energy-bars; cereal powders; oat flakes; 
muesli; oat-based gruel; snack foods consisting principally of grain; snack foods consisting principally of extruded 
cereals; cereal snacks; snack foods and snack products made from cereals; snacks made from muesli; snack foods made 
of whole wheat; bread; wholemeal bread and bread mixes; wholewheat bread and crisps; whole wheat grains being 
cooked, precooked and preserved; biscuits; pastry and confectionery; oat-based cake mixes, oat-based biscuit mixes; 
coffee; decaffeinated coffee; instant coffee; coffee (roasted, in powder form); artificial coffee; coffee drinks and 
beverages; coffee-based drinks and beverages; coffee-based drinks and beverages containing milk substitutes; 
pancakes; waffles; pancake batter; liquid batter for making pancakes; oat-based pancakes; oat-based waffles; oat-based 
pancake batter; oat-based liquid batter for making pancakes; corn starch derivatives in powder form for making into 
drinks; powdered preparations containing cocoa for use in making beverages; oat-based drinks in powder form; food 
dressings [sauces]; sauces; cooking sauces; prepared foodstuffs in the form of sauces; oat-based sauces; oat-based 
custard, oat-based vanilla custard, oat-based vanilla sauce; ice cream substitute; ice cream; ice cream made from milk 
substitutes; non-dairy ice cream; oat-based ice cream; oat-based flavoured ice-cream; oat-based fruit ice-cream; 
flavoured ice-cream, fruit ice-cream; soy-based ice cream; frozen yoghurt based on milk substitutes; non-dairy frozen 
yoghurt; fermented foodstuffs based on oats; acidified food-stuffs based on oat; oat-based grains and cereals products 
for slimming purposes; grain-based products for slimming purposes; oat-based food spread.

Cl.32;Preparations for making beverages; non-alcoholic beverages; non-alcoholic drinks; oat-based beverages; oat-
based natural energy drinks; oat-based breakfast drinks; oat-based fruit drink beverages; oat-based smoothie beverages; 
oat-based fruit and berry drinks and beverages; oat-based drinks and beverages for slimming purposes; energy drinks; 
energy drinks containing caffeine; recovery drinks; sports drinks; functional beverages; functional water-based 
beverages; nut and soy based beverages; powders for the preparation of beverages, powders used in the preparation of 
fruit-based drinks and beverages; powders for the preparation of beverages; powders for use in preparation of fruit based 
beverages.

Cl.43;Provision of food and drink; café services and cafeteria services; cafés and cafeterias; take away food and drink 
services; take away café and cafeteria services.
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3784280    28/09/2017
[International Registration No. : 1393621]
SOINN HOLDINGS, LLC
3-2, Hanakoganeiminamicho 3-chome Kodaira-shi Tokyo 187-0003 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; computer firmware; data processing programs recorded on machine-
readable data carriers; computer programs; electronic machines, apparatus and their parts; fire alarms; gas leak alarms; 
burglar alarms; rotating signalling lights; game programs for arcade video game machines; consumer video game 
programs; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal displays; 
downloadable electronic publications; pre-recorded CD-ROMs; measuring or testing machines and instruments; power 
distribution or control machines and apparatus; telecommunication machines and apparatus.

Cl.35;Advertising and publicity services; marketing services; filing of documents or magnetic tapes [office functions]; 
compiling of information into computer databases; word processing and typing services; typing; retail services or 
wholesale services for electrical machinery and apparatus.

Cl.42;Rental of computers; providing computer programs on data networks; data processing services; computer 
programming; computer design services; design of integrated circuits; design of telecommunications apparatus and 
equipment; research, development, design and upgrading of computer software; computer system analysis; information 
technology [IT] consultancy; testing and research services in the field of electricity; testing of computer programs; 
technical research; technical advice relating to operation of computers.
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Priority claimed from 20/06/2017; Application No. : 4370064 ;France 

3784291    24/11/2017
[International Registration No. : 1393569]
SERGE FERRARI
ZI de la Tour du Pin F-38110 SAINT-JEAN-DE-SOUDAIN France

Proposed to be Used
IR DIVISION
Cl.19;Non-metallic building materials; transportable buildings not of metal; ceilings (not of metal); false ceilings (not of 
metal);stretch ceilings; wall panels (not of metal); non-metallic composite structures for coating surfaces.

Cl.24;Fabrics; textiles and fabrics coated or impregnated with plastic materials as well as articles made thereof; textile 
materials made from composite materials; coated fabrics and cloths, fabrics, especially coated fabrics for making blinds, 
awnings, wall coverings, panels, suspended acoustic panels, ceiling coverings; canvas, hangings, blinds, banners, of 
textile materials coated with plastic; composite fabrics and textiles; coated, calendered, impregnated or lined fabrics 
(woven, knitted, non-woven).
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Priority claimed from 30/11/2017; Application No. : 017541616 ;European Union 

3784294    07/12/2017
[International Registration No. : 1393555]
Bartoni Limited
Unit B1, Hume Centre, Parkwest Industrial Park, Nangor Road, D12 P3V9 Dublin 12 Ireland

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements for humans; dietary food supplements; health food supplements; mineral food supplements; 
health food supplements made principally of vitamins; health food supplements made principally of minerals; vitamin 
preparations in the nature of food supplements; vitamins and vitamin preparations.

Cl.30;Flour and preparations made from cereals; high-protein cereal bars; cereal bars and energy bars; snack food 
(cereal-based); rice snacks; cereal snacks; sesame snacks; rice cake snacks; fruit cake snacks; rice-based snack food; 
cereal based snack foods; granola-based snack bars; snacks manufactured from muesli; snack foods prepared from 
maize; snack foods made from wheat; snack foods made from corn; snack products made of cereals; snack foods made 
of whole wheat; snack foods consisting principally of confectionery; snack foods prepared from potato flour; snack foods 
consisting principally of grain; snack food products made from cereals; snack bars containing a mixture of grains, nuts 
and dried fruit [confectionery]; high-protein snack food made principally from flour and cereal.
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Priority claimed from 01/09/2017; Application No. : 2017736019 ;Russian Federation 

3784316    17/10/2017
[International Registration No. : 1393485]
METAQUOTES SOFTWARE CORP.
P.O. Box N-341, Charlotte House, Charlotte Street Nassau, Bahamas

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer programs [downloadable software]; computer game 
software; computer software applications, downloadable; electronic publications, downloadable; downloadable image 
files.

Cl.35;Advertising; on-line advertising on a computer network; business management assistance; business 
intermediary services relating to the matching of potential private investors with entrepreneurs needing funding; 
computerized file management; demonstration of goods; business information; commercial information and advice for 
consumers [consumer advice shop]; layout services for advertising purposes; updating and maintenance of information 
in registries; updating and maintenance of data in computer databases; updating of advertising material; design of 
advertising materials; business inquiries; business investigations; business organization consultancy; marketing 
research; systemization of information into computer databases; compilation of statistics; production of advertising 
films; marketing; compiling indexes of information for commercial or advertising purposes; data search in computer files 
for others; providing business information via a web site; provision of commercial and business contact information; 
provision of an on-line marketplace for buyers and sellers of goods and services; web indexing for commercial or 
advertising purposes; presentation of goods on communication media, for retail purposes; sales promotion for others; 
rental of advertising time on communication media; publicity material rental; publication of publicity texts; dissemination 
of advertising matter; direct mail advertising; writing of publicity texts; compilation of information into computer 
databases; administration of consumer loyalty programs; administrative processing of purchase orders; web site traffic 
optimization; pay per click advertising.

Cl.42;Installation of computer software; web site design consultancy; updating of computer software; software as a 
service [SaaS]; maintenance of computer software; providing information on computer technology and programming via 
a web site; computer software design; creating and maintaining web sites for others; computer technology consultancy.
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3784828    16/06/2017
[International Registration No. : 1393094]
Silk Ventures Ltd
One Canada Square, Level39: HGS 24 London E14 5AB United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services; distribution of advertising, marketing and promotional material; 
loyalty, incentive and bonus program services; product demonstration and business merchandising display services; 
provision of advertising space, time and media; public relations services; organization of trade shows and exhibitions for 
commercial or advertising purposes; organisation of exhibitions and trade fairs for business and promotional purposes; 
shows (conducting business -); business analysis, research and information services; collection and systematization of 
business data; market research; business assistance, management and administrative services; accountancy, book 
keeping and auditing; administrative data processing; business consultancy and advisory services; human resources 
management and recruitment services; rental of office machines; commercial trading and consumer information services; 
acquisitions (business -) consulting services.

Cl.36;Financial and monetary services, and banking; fund investments; administration of investment funds; fundraising 
and sponsorship; raising of financial capital; venture capital management; venture capital services; financial information, 
data, advice and consultancy services; currency trading and exchange services; debt recovery and factoring services; 
financial transfers and transactions, and payment services; financing and funding services; investment services; loan and
credit, and lease-finance services; financial underwriting and securities issuance (investment banking); insurance 
services; issuance of prepaid cards and tokens of value; real estate services; valuation services.
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Priority claimed from 27/11/2017; Application No. : 1365286 ;Benelux 

3784834    08/12/2017
[International Registration No. : 1393419]
Taro Ishida B.V.
Keizersgracht 241 NL-1016 EA Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Spectacles and sunglasses.

Cl.18;Bags of leather, handbags, tote bags, shoe bags, backpacks, waist bags, suitcases, shopping bags, traveling 
bags, tote bags, shoulder bags, evening bags, traveling cases of leather; leather shoulder belts, wallets, umbrella's.

Cl.25;Footwear namely shoes, sandals, flip flops, heel pieces for footwear, inner soles for footwear; footwear uppers; 
clothing, namely socks, sock suspenders, tights, stockings, t- shirts, jackets, sweaters, pants, leggings, ponchos, 
pullovers, shorts, ties, skirts, vests, dresses, suits; headgear, namely caps, hats, headbands, ear warmers, bandanas.
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Priority claimed from 25/05/2017; Application No. : 302017000057068 ;Italy 

3784857    07/11/2017
[International Registration No. : 1393276]
CAIOLA FILIERE S.r.l.
Via Amendola, 27 VARESE VA Italy

Proposed to be Used
IR DIVISION
Cl.6;Pipes and cables metal seals.

Cl.17;Pipes and cables rubber seals made of rubber or plastic.

Cl.19;Pipes and cables seals not of metal.
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Priority claimed from 21/08/2017; Application No. : 4383509 ;France 

3784874    22/12/2017
[International Registration No. : 1393390]
INTERNATIONAL BUSINESS MACHINES CORPORATION
New Orchard Road, Armonk NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable printing fonts; fonts, type fonts and type designs of alphanumeric characters and/or typographical 
symbols which can be downloaded via electronic transmission; fonts, type fonts, type designs and typographic 
ornaments recorded on electronic and digital media and/or on magnetic media.

Cl.16;Printing fonts; fonts, type fonts, type designs and typographic ornaments.

Cl.35;Advertising; digital advertising; advertising services in the field of visual design, interaction design, interface 
design and animated graphic design, namely multidisciplinary visual and graphic design services; distribution of 
prospectuses; distribution of samples; document reproduction; organization of exhibitions for commercial or advertising 
purposes.

7414




